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Joint Committee Report on
OA No. 1108/2024 in the matter of Ram Kumar Shukl Vs State of U.P.
Passed by Hon’ble NGT order dated 14,11.2024

1. Background:

Hon'ble National Green Tribunal, principal bench vide its order dated 14.11.2024 constituted
Joint Committee of comprising of District Magistrate, Prayagraj; Uttar Pradesh Pollution
Control Board (UPPCB); Central Pollution Control Board (CPCB). The CPCB was directed

to act as nodal authority for coordination and compliance of this order. The related para of

said order is reproduced here as under:

“2, Complainant has raised issue of illegal mining in village Nodhia Tarhar Tehsil Bara,
District Prayagraj by Chanderjeet Kushwah. Complainant has said that illegal sand mining
in violation of environmental laws by using heavy machines like Poclain, JCB etc. Is being
carried out on the river bank and also stream of river and despitecomplaint to authorities no
action has been taken. Proponent has carried out mining upto death of 7 to 8 meters which is
not permissible at all andthereby it has affected river ecology, hydrology, flora and fauna
and damaged environment.

3. In our view, allegations made in this letter petition prima-facie give rise fo a substantial
question relating to environment but before proceeding further in the matter we find it
appropriate to obitain a factual report verifying the facts stated in the letter petition.

4. We accordingly, constitute a Joint Commiltee comprising District Magistrate, Prayagraj;
Uttar Pradesh State Pollution Control Board; and,Central Pollution Control Board.

5. Central Pollution Control Board shall be the Nodal Authority for coordination and
compliance of this order.

6. Above Committee shall visit the site, collect relevant information and submit a factual
report within one month.

7. List for further consideration on 16.12.2024.

Copy of the reference NGT order is annexed as Annexure-l

Tt OS5 ¥
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In compliance with said Hon’ble NGT order, the following officials were nominated from the
concerned departments for Joint Commiltee:

1.  Shri Kamal Kumar, Scientist 'E’, CPCB, RD- Lucknow

2. Shri Vinay Singh, ADM (F/R), Prayagraj

3. Shri Kaushal Kumar, AEE, UPPCB, RO, Prayagraj
Joint inspection of the sitein the village Majhiyari Nodhia Tarhar in Tehsil Bara district
Prayagraj along with the bank of river Yamuna and it's distributary river (lagoon created
by bifurcation of main Yamuna River stream due to summer condition) of river Yamuna
was carried out on 06.12.2024 by the Joint Committee. During site visit, Shri Vaibhav
Kumar Soni, Mining Inspector, Prayagraj, Shri Mohd Faisal, SSA, CPCB, RD, Lucknow,
Shri Mithlesh Kumar, Lekhpal, Shri Vidya Bhushan Singh, Representative of M/s Tara

Enterprises, Prayagrajwerealso present during visit.

2. Field Observations:
Observations based on Joint Committee inspection and records provided by the concemn

departments are as follows:

1. Letter of Intent (Lol) for the lease was issued by the District Administration to the
Project Proponent (PP) (Shri Chanderjeet Kushawaha, M/s Tara Enterprises,
Prayagraj) on 04.01.2022 for mining in 10 hectare mine lease area of village

Majhiyariwith quantity 160000 m® per year for 5 years. Copy of Lol is annexed as
Annexure- IT

2. The above-mentioned mining lease has been granted by Director, Geology and Mining
Directorate, U. P. vide letter dated 19.05.2022 to District Magistrate, Prayagraj
(Mining Department) for approval of mining site for the duration of 19.05.2022 to
18.05.2027. Copy of letter is annexed as Annexure- 111

3.  The public hearing for the said mining project was conducted on 08.02.2023.
Environmental Clearance (EC) has been granted for sand mining in the lease area by
State Level Environment Impact Assessment Authority (SEIAA), Uttar Pradesh on
04.05.2023toM/s Tara Enterprises. The method of mining prescribed in the EC is

manual and semi mechanized. Copy of EC is annexed as Annexure- 1V

e Opn 3 Y
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12.

a) The PP has yet not conducted the digital processin
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The PP was granted Consent to Operate (CTO) under the Water (PCP) Act, 1974, and
the Air (PCP) Act. 1981 on dated 12.12.23, which is valid up to 31.12.27. Copy of

CTO is annexed as Annexure- V
The mining plan for the project is attached as Annexure-VI
The replenishment study for the project is attached as Annexure-VII

Total 159895 m’ of sand has been excavated by the project proponent from May 04,
2023 to June 30, 2024 according to the Mining Department, Prayagraj records.

The letter petition in the present matter was received in Hon’ble on 23.01.2024
complaining about illegal mining activity in village Nodhia Tarhar Tehsil Bara, District

Prayagraj being carried out using heavy machinery and boats up to a depth of 7-8
metre by Chanderjeet Kushwaha.

During visit,mining activity was not being carried out in this mine lease area. Mining
Inspector informed that project proponent has carried out mining activity till 30 June,
2024 and stopped mining activity during the months July-Sep-24.The representative of
the project proponent informed that the mining will begin after the water level on the
distributary river banks decreases and after lease area demarcation by pillars.

It was observed thatillegalmining was carried out on the bank of river Yamuna near

border of village Nodhia &Amaliyaat 01 Km away from leased area and marks of
the bank of distributary of river in the village Majhiyari

machines were observed on
mining on the bank and marks observed during visit are

Photographs of signs of illegal
enclosed.
Mining Inspector informed that a FIR was lodged on dt.12.11.24 for illegal mining in

this regard in the name of unknown person. Copy of FIR is attached as Annexure-
VIIL

During the visit, following observation with respect to condition of EC & CTO,
Mining Plan, Mining guideline etc. were observed in the mining aréa of M/s Tara

Enterprises, Manjhiyari Village:

g of the entire lease area SO far.

b) During the visit, no pillar was found in the lease area. &(

@ Omam%’ 24 3
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¢) The PP has not carried out the hydro-geological study.
d) During the visit, temporary pathway for transportation of sandand weigh brides and
PTZ camera were not found in site area of river bank.

e) No display board with mining lease information was available on site.

f) The temporary camp, toilets and hand pump were not found in the site.

g) The project proponent (PP) has submitted of the six-monthly compliance reports to
the Regional Office, SEIAA-UP. Copy of the report is attached as Annexure-IX

h) The PP has conducted third-party monitoring of ambient air quality, ambient noise
level, soil quality and water quality during March 2024 and August 2024. Copy of the

report is attached as Annexure-X

4, Recommendations:

Based upon the above field observations, Join Committee recommends as below:

1.

Mining Department should take necessary action against illegal mining activities found

near the border of village Nodhia- Amaliyaon river bank of Yamuna and ensure that no

illegal mining takes place in Yamuna River.

The use of heavy machinery and boats which can be used for in-stream mining should not
be allowed near the river. Stringent action should be taken against any persons found

carrying out illegal mining, obstructing flow of the river, and keeping heavy machinery

and lifter boats near the river.

Mining Department should not allow mining activity of M/s Tara Enterprises, Manjhiyari
Village without compliance of EC conditions and action should be taken, if violations
found and UPPCB shall also take necessary action for any vielation of EC and CTO

conditions under the Water (PCP) Act, 1974, and the Air (PCP) Act, 1981.

Mining Department and UPPCB should ensure proper compliance of Sustainable Sand
Mining Guideline, 2020. '

3L
el 13112124 %(w\"ﬁ

PSR R = e
(Kaushal Kumar) (Kamal Kumar) (Vinay Singh)
AEE Scientist “E” ADM (F/R)
UPPCB, Prayagraj Central Pollution Control Prayagraj
Board, Lucknow
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Site between Yamuna and distributary
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ANNEXURE-I

Itermn No.02 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1108/2024

Ram Kumar Shukl Applicant(s)

Versus

State of Uttar Uttar Pradesh Respondent(s)

Date of hearing: 14.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None
ORDER

1. A letter petition received in Tribunal on 27.01.2024 sent by Ram
Kumar Shukl son of Hanuman Bali Shukl, resident of village Surseni
Tilhapur, Tehsil Bara and District Prayagraj has been registered as
Original Application under Sections 14 and 15 of National Green Tribunal
Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’) in exercise of suo-
moto jurisdiction in view of law laid down by Supreme Court in
Municipal Corporation of Greater Mumbai Versus Ankita Sinha and

Others, (2022} 13 SCC 401.

2. Complainant has raised issue of illegal mining in village Nodhia
Tarhar Tehsil Bara, District Prayagraj by Chanderjeet Kushwah.
Complainant has said that illegal sand mining in violation of
environmental laws by using heavy machines like Poclain, JCB etc. is
being carried out on the river bank and also stream of river and despite

complaint to authorities no action has been taken. Proponent has carried
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out mining upto death of 7 to 8 meters which is not permissible at all and
thereby it has affected river ecology, hydrology, flora and fauna and

damaged environment.

3. In our view, allegations made in this letter petition prima-facie give
rise to a substantial question relating to environment but before
proceeding further in the matter we find it appropriate to obtain a factual

report verifying the facts stated in the letter petition.

4, We accordingly, constitute a Joint Committee comprising District
Magistrate, Prayagraj; Uttar Pradesh State Pollution Control Board; and,

Central Pollution Control Board.

5. Central Pollution Control Board shall be the Nodal Authority for co-

ordination and compliance of this order.

6. Above Committee shall visit the site, collect relevant information

and submit a factual report within one month.

7. List for further consideration on 16.12.2024.

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

November 14, 2024
Original Application No. 1108/2024
M
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ANRIEXURE-IV EC

Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), UTTAR PRADESH)

The Proprietor
M/S TARA ENTERPRISES
Plot no- 51,R.K Puram, Hawelia, Aawas Vikas.Jhunsi,Prayagraj -211019

ENVIRONMENTAL
CLEARANCE

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

SirfMadam,

1. EC Identification No. EC23B001UP163081

2, File No. 7648-7169

3. Project Type 4y New

4. Category AR a4

3. Project/Activity including . 1(a) Mining of minerals
Scheduie No. .

6. Name of Project “Ordinary Sand Mining Project”

7. Name of CompanyIOrganization_ M/S TARA ENTERPRISES

8. Location of Project .. UTTAR PRADESH

9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Member Secretary
Date: 04/05/2023 Member Secretary
SEIAA - (UTTAR PRADESH)

PARIVESH
{Pro-Active and Responsive Facilitation by Interactive,
and Virtuous Environmental Single-~Window Hub )

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23BO01UP163081  File No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 1 of 14

14
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State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.

wvineet Khand-1, Gomti Nagar, Lucknow- 226010
E-Mail- doeuplko@yahoo.com, seiazup@yahoo.com
Phone no- 0522-2300541

Reference- MoEFCC Proposal no- SIAJUP/MIN/418783/2023 & SEIAA, U.P File no-7648/7169

Sub: Environmentai Clearance for Ordinary Sand Mining Project”, located at Yamuna River Bed,
Khand No.- 06, Village — Maghiyari, Bhambhor, Tehsil - Bara, District — Pravagraj, U.P., {Leased
Area: 10.0 ha.}, M/s Tara Enterprises.

Dear Sir,

This is with reference to your application / letter dated 01-07-2022, 04-08-2022, 18-02-2023,
24-03-2023 above mentioned subject. The matter was considered by 738th SEAC in meeting held on
27-03-2023 and 722" SEIAA in meeting held on 26-04-2023.

A presentation was made by the project proponent along with their consuitant M/s
Geogreen Enviro House Pvt. Ltd to SEAC on 27-03-2023. '

Project Details Informed by the Project Proponent and their Consultant

The project proponent, through the documents and presentation gave following details
about their project -

1. The environmental clearance is sought for “Ordinary Sand Mining Project”, located at Yamuna
River Bed, Khand No.- 06, Viltage — Maghiyari, Bhambhor, Tehsil — Bara, District — Prayagraj, U.P.,
(Leased Area: 10.0 ha.), M/s Tara Enterprises. _

2. The Terms of Reference in the matter were issued by SEIAA, U.P vide Letter No.
216/Parya/SEIAA/ 7169/2022, dated 12/10/2022.

3. The Public Hearing was organized on 08/02/2023. Final EIA Report was submitted by the Project
Proponent on 18/02/2023.

4. Salient features of the project as submitted by the project proponent;
1. | On Line Proposai No. SIASUP/MIN/A18783/2023

2. | File No. Allotted By SEIAA, UP 7648/7169

3. | Name Of Proponent M/s. Tara Enterprises

Mr.Chandrajeet Kushwaha S/0 Sh. Mithai Lal Kushwaha

4. | Full Correspondence Address Of | R/o 51, R.K Puram, Havelia, Awas Vikas Jhunsi,

E£C Identification No. - EC23B001UP 1683081  File No. - 7648-7168 Date of Issue EC - 04/05/2023

Proponent And Mobile Number District-Prayagraj, U.P

S, | Name Of Project Ordinary Sand Mining Project

6. | Project Location {Plot/Khasra/Gata { Yamuna River Bed, Khand No. 06, Village — Maghiyari,
No.) Bhambhor, Tehsil — Bara, District - Prayagraj, U.P.

7. | Name of River Yamuna River

8. | Name of Village Maghiyari, Bhambhor

9. | Tehsil Bara '

10, District Prayagraj, U.P.

11| Name Of Minor Mineral Sand

12. Sanctioned Lease Area 10.0 Ha.

13| Mineable Area 9.0Ha

14, Max. & Min mRL Within Lease Area 72-76 mRL
15} Pitlar Coordinates (Verified By DMO) Boundary Latitude (N} Longitude (E)
Point
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A 25°20.529'N | 81°37.268'E
B 25°20.615'N | 81°37.188'E
G 25°20.625'N | 81°37.486'E
D 25°20.710'N | 81°37.411'€
16.| Total Geological Reserve 3,00,000 Cu.m
17| Mineable Reserve 1,600,000 Cu.m fyear
18. Total Proposed Production as per LOI | 1,60,000 Cu.m fyear
19 Proposed Production 1,60,000 Cu.m fyear
20, Sanctioned Period Of Mine Lease 05 Years
21| Method of Mining Manual & Semi mechanized
22| Working Hours/Day 08 hrs max {Day Time)
23| No. of Workers 55
24 No. of Vehicles Movement/Day 25 trucks once a day {To & Fro)
25 Type of Land Govt. Land /Non forest
26, Ultimate Depth of Mining 1.78 meter
27| Nearest Metalled Road From Site $H-95 -9.9Km, in North-West Direction from mine site.
28| Water Requirement 9.67 say 10 KLD
29 Name of The QCI Accredited | GEOGREEN ENVIRO HOUSE PVT LTD
Consultant With QCl No. And Period | NABET/E1A/2124/RA0215
Of validity Valid till Feb 24, 2024
30| Any Litigation Pending Against The | No
Project Or Land In Any Court.
31, Details Of 500m Cluster Map & | Cluster Certificate has been issued vide letter no.
Certificate Verified By Mining Officer | 988/Khanij/2022-23 Dated: 28/06/2022.
. 32| Details Of Lease Area In Approved | 10.0 Ha.
DSR
334 Length And Breadth Of Haul Road 500,00 m X 6.00 m
344 No. of trees to be planted 10000 Saplings
5. The mining would be restricted to unsaturated zone only above the phreatic water table and will
not intersect the ground water tahle at any point of time.
6. This project does not attract any of the general conditions applicable on mining projects
specified in EJA Notification 14/09/2006.
7. The mining operation will not be carried out in safety zone of any bridge or embankment or in
eco-fragile zone such as habitat of any wild fauna.
8. There is no litigation pending in any court regarding this project.
9. The project proposal falls under category=1{a) of EIA Notification, 2006 (as amended).

Based on the recommendations of the State Level Expert Appraisal Committee Meeting (SEAC)
held on 27-03-2023 the State Level Environment Impact Assessment Authority (SEAA) in its Meeting
held 26-04-2023 and decided to grant the Environmental Clearance to the title project for collection
of 1,60,000 Cu.m /fyear for lease area of 10 ha subject to effective implementation of the following
General Conditions and specific conditions:-

General condition:

1.

EC Identification No. - EC23B001UP163081

This environmental clearance is subject to allotment of mining lease in favour of project
proponent by District Administration/Mining Oepartment.

Forest clearance shall be taken by the proponent as necessary under law,

Any change in mining area, khasra numbers, entailing capacity addition with change in process
and or mining technology, modernization and scope of working shall again require prior
Environmental Clearance as per the provisions of £lA Notification, 2006 {as amended).

File No. - 7648-7162 Date of issue EC - 04/05/2023
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Precise mining area will be jointly demarcated at site by project proponent and officials of
Mining/Revenue department prior to starting of mining operations. Such site plan, duly verified
by competent authority along-with copy of the Environmental Clearance letter will be
displayed on a hoarding/board at the site. A copy of site plan will also be submitted to SEIAA
within a period of 02 months,

Mining and foading shall be dane only within day hours’ time.

No mining shall be carried out in the safety zone of any bridge and/or embankment.

It shall be ensured that standards related to ambient air quality/effluent as prescribed by the
Ministry of Environment & Forests are strictly complied with. Water sprinklers and other dust
control majors should be applied to take-care of dust generated during mining operation.
Sprinkling of water on haul roads to control dust will be ensured by the project proponent.

All necessary statutory clearances shall be obtained before start of mining operations. If this
condition is violated, the clearance shall be automaticaily deemed to have been cancelled.
Parking of vehicles should not be made on public places.

Ne tree-felling will be done in the leasaed area, except only with the permission of Forest
Department.

No wildlife habitat will be infringed.

tt shall be ensured that excavation of minor mineral does not disturb or ¢change the underlying
soif characteristics of the river bed /basin, where mining is carried out.

It shall be ensured that mining operation of Sand/Moram will not in any way disturb the,
velocity and flow pattern of the river water significantly,

It shall be ensured that there is no fauna dependant on the river bed or areas close to mining
for its nesting. A report on the same, vetted by the competent authority shall be submitted to
the RO, PCB and SEIAA within 02 months.

Primary survey of flora and fauna shall be carried out and data shall be submitted to the RO,
PCB and SEFAA within six months.

Hydro-geological study shall be carried out by a reputed organization/institute within six
months and establish that mining in the said area will not adversely affect the ground water
regime. The report shall be submitted to the RO, PCB and SEIAA within six months. In case
adverse impact is observed /anticipated, mining shall not be carried out.

Adequate protection against dust and other environmental pollution due to mining shall be
made so that the habitations (if any) close by the lease area are not adversely affected. The
status of implementation of measures taken shall be reported to the RO, UPPCB and SEIAA and
this activity should be completed before the start of sand mining.

Need-based assessment for the nearby villages shall be conducted to study economic
measures which can help in improving the quality of life of economically weaker section of
society. Income generating projects/tools such as development of fodder farm, fruit bearing
orchards, vocational training etc. can form a part of such program me. The project proponent
shall provide separate budget for community development activities and income generating
programmes.

Green cover development shall be carried out following CPCB guidelines including selection of
plant species and in consultation with the local DFO/Horticulture Officer.

Separate stock piles shall be maintained for excavated top soll, if any, and the top soil should
be utilized for green cover/tree plantation.

Dispensary facilities for first-aid shall be provided at site.

An Environmental Audit should be annually carried out during the operational phase and
submitted to the SEIAA.

The District Mining Officer should guarterly monitor compliance of the stipulated conditions.
The project proponent will extend full cooperation to the District Mining Officer by furnishing
the requisite data/information/monitoring reports. In case of any violations of stipulated
conditions the District Mining Officer will report to SEIAA.

EC Identification No. - EC23B001UP16308t  File No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 4 of 11
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The project proponent shall submit six monthly reports on the status of compliance of the
stipulated environmental clearance c¢onditions including results of monitored data (both in
hard & soft copies} to the SEIAA, the District Officer and the respective Regional Office of the
State Pollution Control Board by 1st June and 1st December every year.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parisad/ Municipal Corporation and Urban Local Body.

Transportation of materials shall be done by covering the trucks / tractors with tarpaulin or
other suitable mechanism to avoid fugitive emissions and spillage of mineral/dust,

Waste water, from temporary habitation campus be properly collected & treated before
discharging into water bodies the treated effluent should conform to the standards prescribed
by MoEF/CPCB.

Measures shall be taken for control of noise level to the limits prescribed by C.P.C.B.

Special Measures shall be adopted to protect the nearby settlements from the impacts of
mining activities. Maintenance of Village roads through which transportation of minor minerals
is to be undertaken, shall be carried-out by the project proponent regularly at his own
axpenses.

Measure for prevention & control of soil erosion and management of silt shall be undertaken.
Protection of dumps against erosion, if any, shall be carried-out with geo textile matting or
other suitable material.

Under corporate social responsibility a sum of 5% of the total project cost or total income
whichever is higher is 1o be earmarked for total lease period. its budget is to be separately
maintained. CER component shall be prepared based on need of local habitant. Income
generating measures which can help in upliftiment of poor section of society, consistent with
the traditional skills of the people shall be identified. The programme can include activities
such as development of fodder farm, fruit bearing orchards, free distribution of smokeless
Chula etc.

Possibility for adopting nearest three villages shall be explored and details of civic amenities
such as roads, drinking water etc proposed to be provided at the project proponent’s expenses
shall be submitted within 02 months from the date of issuance of Environment Clearance.

The funds earmarked for environmental protection measures should be kept in separate
account and should not be diverted for other purpose. Year wise expenditure should be
reported to the Integrated Regional Office, MoEF&CC, Gal, Lucknow, SEIAA, U.P and UPPCB.
Action plan with respect to suggestion/improvement and recommendations made and agreed
during Public Hearing shall be submitted to the District mines Officer, concern Regional Officer
of UPPCB and SEIAA within 02 months.

Environmental clearance is subject to obtaining clearance under the Wildlife {Protection) Act,
1972 from the competent authority, if applicable to this project.

The proponent shall observe every 15 day for nesting of any turtle in the area. Based on the
observations so made, if turtle nesting is observed, necessary safeguard measures shall be
taken in consultation with the State Wildlife Department. For the purpose, awareness shall be
created amongst the workers about the nesting sites so that such sites, if any, are identified by
the workers during operations of the mine for taking required safeguard measures. In this
regards the safety notified zone should be left so that the habitat/nesting area is undisturbed.
The project proponent shall undertake adeguate safeguard measures during extraction of river
bed material and ensure that due to this activity the hydro geological regime of the
surrounding area shall not be affected.

The project proponent shall obtain necessary prior permission of the competent Authorities for
withdrawal of requisite quantity of water (surface water and groundwater), required for the
project.

EC identification No, - EC23B001UP163081  File No. - 7648-7162 Date of Issue EC - 04/06/2023 Page 5 of 11
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Appropriate mitigative measures shall be taken to prevent pollution of the river in consultation
with the State Pollution Control Board. It shall be ensured that there is no leakage of oil and
grease in the river from the vehicles used for transportation.

Vehicular emissions shall be kept under control and regularly monitored. The vehicles carrying
the mineral shall not be overloaded.

Provision shall be made for the housing of construction labour within the site with all
necessary infrastructure and faciiities such as fuel for cooking, mabile toilets, mobile STP, safe
drinking water, medical health care, créche etc. (MoEF circular Dated : 22-09-2008 regarding
stipulation of condition to improve the living conditions of construction labour at site).
Personnel working in dusty areas should wear protective respiratory devices and they should
also be provided with adequate training and information on safety and health aspects.
Occupational health surveillance program of the workers should be undertaken periodically to
ohserve any contractions due to exposure to dust and take corrective measures, if needed.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parishad/ Municipal Corporation, Urban Local Body and the Local NGO, if any, from whom
suggestions/ representations, if any, were received while processing the proposal. The
clearance letter shall also be put on the website of the Company by the proponent.

The environmental statement for each financial year ending 31st March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Pollution Control
Board as prescribed under the Environment {Protection) Rules, 1986, as amended
subsequently, shall also be put on the website of the company along with the status of
compliance of environmental clearance conditions and shall also be sent to the Integrated
Regional Office, MoEF&CC, Gol, Lucknow by e-mail.

The green cover development/tree plantation is to be done in an area equivalent to 20% of the
total leased area either on river bank or along road side (Avenue Plantation).

Debris from the river bed will be collected and stored at secured place and may bhe utilized for
strengthen the embankment.

Safety measures to be taken for the safety of the people working at the mine lease area should
be given, which would also include measure for treatment of bite of poiscnous reptile/insect
like shake.

Periodical and Annual medical checkup of workers as per Mines Act and they should be
covered under E£SI as per rule,

Specific Conditions:-

s

District Mining Officer shall ensure that if mineable quantity mentioned in LOI is amended as per
replenishment study report the project proponent shall seek amended/fresh EC. '
Directions/suggestions given during public hearing and commitment made by the project
proponent should be strictly compiied.

A certificate from Forest Department shall be obtained that no forest land is involved in mining
or as a route and if forest land is involved the project proponent shall obtain forest clearance and
permission of Central and State Government as per the provisions of Forest (conservation) Act,
1980 and submit before the start of work.

The mining lease holders shall, after ceasing mining operations, undertake re-grassing the mining
area and any other area which may have been disturbed due to their mining activities and
restore the land to a condition which is fit for growth of fodder, flora fauna etc.

If the proposed project is situated in notified area of ground water extraction, where creation of
new wells for ground water extraction is not allowed, requirement of fresh water shall be met
from alternate water sources other than ground water or legally valid source and permission
from the competent authority shall be obtained to use it.
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Project Proponent should submit action plan for carrying out plantation at least @1,000 plants /
ha of lease area. In this case, PP should prepare a plan, duly approved either by Forest
Department or Horticulture Depariment, for planting at least 10,000 plants, either on
government land or community land, within a periphery of 5 km from the boundary of the lease
area along with provision for maintenance for 5 years. Survival of plants should not be less than
the survival rate notified by Uttar Pradesh Forest Department otherwise it will be treated as
viclation of EC condition,

In consultation with District Environment Authority or an Authority nominated by concerned
DM, project proponent will prepared a conservation and management plan for rejuvenation and
management of water bodies having total surface area of more than 50 ha. Funds for the same
will be kept in a separate bank account and six monthly compliance status will be presented by
project proponent before the nominated authority in the District.

Department of Geology and Mines, Government of Uttar Pradesh and / or concerned district
administration, before releasing the security deposit to Project Proponent will ensure that
Praject Proponent has fully complied with the EC conditions. Non-compliance, if any, should be
reported to UPSPCB for appropriate legal action and recovery of compensation.

Any application for transfer of this EC, during its validity period unless it is cancelled by a
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duiy certified by IRO, MoEFCC, Gol, Lucknow.

Number of mining projects are coming up in district. Department of Geology & Mines, GoUP to
carry out regionalt EIA-EMP report including carrying capacity of environmental components to
assess the capacity to further bear the pollution load for such areas within a period of 1 year and
submit the same to SEIAA, UP for evaluation.

Department of Geology & Mines, GoUP in consultation with UPSPCB will establish required
number of CAAQMS in district within a period of one year and submit geo-referenced map of
these stations along with data. Details of existing CAAQMS, if any, be submitted within a period
of three months.

Large number of mining projects are ongoing as well as new mining leases are corning up in the
district. A reference be sent to DGM and MS, SPCB for preparing mitigation plan for controlling
air pollution in the district especially in mining areas.

If the air quality deteriorates due to mining, then District Administration & Directorate of Mining
should ensure that mining be stopped immediately. Adequate measures be taken for restoring
air quality and mining should commence only when air quality attains the prescribed standards.
Directorate of Geology and Mining will ensure conduct of replenishment study from reputed
institution for subsequent vears in compliance of Hon’ble NGT orders. Based on replenishment
study letter of intent (Lol) must be revised (if required) by Directorate of Geology and Mining,
NOC from lerigation Department/ Concerning Authority regarding river bed mining to be
obtained before start of mining activity.

Project proponent has committed to plant 1000 number of trees/hectare. The project
proponent/consultant if desires may approach to concerned District Forest Authority to plant
1000 trees/ha on a land available to the Forest Department. The project proponent will deposit
the required amount for this entire plantation work (including its maintenance and security) to
the Forest Department.

The project proponent shall install solar light in their site office.

During the submission of 6 monthly compliance reports, the project proponent should make sure
that the periodically taken site photographs should alse be annexed along with the compliance
report.

Preference should be given to indigenous local species as per the consultation of the local district
Forest Officer.

Link Road from the quarry site to the main road shall be constructed as an all-weather road with
blacktopping and maintained by the project proponent.
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Vehicular emissions should be kept under control and regularly monitored, Suitable measures
shall be taken for proper maintenance of vehicles used in a quarry operation and transportation.
The project proponent should explore the possibilities of rainwater harvesting.

Agreement/ Consent between project proponent and competent authority/ landowner for
haulage road from lease site to link road.

Latest technology (water sprinklers/ tankers} to be adopted for mitigating dust at source points
in lease area and haulage road during operational activity/vehicular movement.

As per the proposed plan, plantation with area specific plant species, number of plants to be
planted and report of green belt development to be submitted to the concerning department
Water requirement details atong with source of water and the permission/ agreement with the
concerning authority/ water supplying agencies to be submitted.

Submit the Hydrological study report of lease area that the quantity given in Lol will be mined
without affecting the geo-hydrology of the River,

Project proponent/Consultant should revise the CER/EMP report as per MoEF guideline and
submit the compliance with defail expenditure and photograph at the time of submission of
certified compliance report as per EIA nofification

The Environmental clearance will be co-terminus with the mining lease period/mining plan
whichever is {ess,

At the time of operation, project proponent will comply with all the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.

Environment management in according to environmental status and impact of the project.
During the school opening and closing time transportation of minerals will be restricted.
Selection of plants for green belt should be on the basis of pollution removal index. Project
proponent should ensure survival of tree saplings. Mortality should be replaced from time to
time.

No mining activity should be carried out in-stream channel as per SSMMG, 2016.
Pakkamotorable haul road to be maintained by the project proponent.

A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senior Executive, who will report directly to the Head of the Organization.
Permission from the competent authority regarding evacuation route should be taken.

One month monitoring report of the area for air quality, water guality, Noise level. Besides flora
& fauna should be examined twice a week and be submitted within 45 days for a record.
Provision for cylinder to workers should be made for cooking.

The capacity of trucks/tractor for loading purpose will be in tonnes as per Transport Department
applicable norms and standard fixed by the Government.

Approach road kaccha is to be made motarable and tree saplings to be planted on both sides of
the road. Width of the haul road shall be more than 6 meter.

Indigenous plants should be planted according to CPCB guidelines and in consultation with local
Divisional Forest Officer.

The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer.

Provision for two toilets and hand pumgps should be made at mining site.

Drinking water for workers would be provided by tankers.

Mining should be done by Bar scalping methods extraction {typically 0.3 -0.6 m or 1 - 2 ft} as per
sustainable sand mining management guidelines 2016.

A buffer/safe zone shall be maintained from the habitation as per mining guidelines.

Corporate Environmental Responsibility {(CER) plan shall be prepared by the project proporient
and the details of the various heads of expenditure to be submitted as per the guidelines
provided in the recent CER notification No. 22-65/2017-1A.11l dated 01/05/2018.
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Health/Insurance card, Medical claim, regular health check-up camps, facilities shall be provided
to the regular/temporary/Contractual or any base workers. Copy of receipt shall be produced to
the Directorate of Environment along with the compliance report.

Measure for conservation of water through rainwater harvesting and cleaning and maintenance
of natural surface water bodies of the nearby areas may be considered as one of the activity in
CER.

The excavated mining material should be carried and transported in such a way that no
obstruction to the free flow of water takes place. Suitable measure should be taken and details
to be provided to concern Department.

Submit annual replenishment report certified by an authorized agency. In case the
replenishment is lower than the approved rate of production, then the mining activity /
production levels shall be decreased / stopped accordingly till the replenishment is completed.
The project proponent shall ensure that if the project area falls within the eco-sensitive zone of
National park/ Sanctuary prior permission of statuary committee of National board for wild life
under the provision of Wildlife (Protection) Act, 1972 shall be obtained before commencement
of work.

If in future this lease area becomes part of cluster of equal to or more than 05 ha. then
additional conditions based on the EIA shall be imposed. The lease holder shail mandatorily
follow cluster conditions otherwise it will amount to violation of E.C. conditions. If the certificate
related to ciuster provided by the competent authority is found false or incorrect then punitive
actions as per law shall be initiated against the authority issuing the cluster certificate.

Project falling within 10 KM area of Wild Life Sanctuary is to obtain a clearance from National
Board Wild Life (NBWL) even if the eco-sensitive zone is not earmarked.

To avoid ponding effect and adverse environmental conditions for sand mining in area,
progressive mining should be done as per sustainable sand mining management guidelines 2016.
In case it has been found that the £.C. cbtained by providing incorrect information, submitting
that the distance between the two adjoining mines is greater than 500mt. and area is less than
05 ha, but factually the distance is less than 500 mt and the mine is located in cluster of area
equal or more than 05 ha, the E.C issued will stand revoked.

The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer which shall form the basis
for midterm review of conditions of Environmental Clearance.

The mining work will be open-cast and manual/semi mechanized (subject to orders). Heavy
machine such as excavator, scooper etc. should not be employed for mining purpose. No
drilling/blasting should be involved at any stage.

It shall be ensured that there shall be no mining of any type within 03 m or 10% of the width
which-ever is less, shall be left on both the banks of precise area to control and avoid erosion of
river bank. The mining is confined to extraction of sand/moram from the river bank only.

The project proponent shall undertake adequate safeguard measures during extraction of river
bank material and ensure that due to this activity the hydro-geological regime of the surrounding
area shall not be affected.

The project proponent shall adhere to mining in conformity to plan submitted for the mine lease
conditions and the Rules prescribed in this regard clearly showing the no work zone in the mine
lease i.e. the distance from the bank of river to be left un-worked {Non mining area), distance
from the bridges etc. It shall be ensured that no mining shall be carried out during the monsoon
season.

The project proponent shall ensure that wherever deployment of labour attracts the Mines Act,
the provision thereof shall be strictly folowed.

The project proponent will provide personal protective equipment (PPE) as required, also provid
adequate training and information on safety and health aspects. Periodical medical examination
of the workers engaged in the project shall be carried out and records maintained. For the

EC Identification No. - EC23B001UP163081  File No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 9 of 11

22



65.

66.

67
68.

69.

70.
71.
i
73.

74,

75.

76,

77.

- 78.

79

38

purpose, schedule of health examination of the workers should be drawn and followed
accordingly.

The critical parameters such as PM10, PM2.5, SO2 and NOx in the ambient air within the impact
zone shall be monitored periodically. Further, quality of discharged water if any shall also be
maonitored [(TDS, DO, pH, Fecal Coliform and Total Suspended Solids (TSS)].

Effective safeguard measures, such as regular water sprinkling shall be carried out in critical
areas prone to air pollution and having high levels of particulate matter such as loading and
unloading point and all transfer points. Extensive water sprinkling shall be carried out on haul
roads.

It should be ensured that the Ambient Air Quality parameters conform to the norms prescribed
by the Central Pollution Control Board in this regard.

The extended mining scheme will be submitted by the proponent before expiry of present
mining plan.

Four ambient air quality-monitoring stations should be established in the core zone as well as in
the buffer zone for monitoring PM10, PM2.5, SO2 and NOx. Location of the stations should be
decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in consuitation
with the State Pollution Controi Board.

Common road for transportation of mineral is to be maintained collectively. Total cost will be
shared/worked out on the basis of lease area among users.

Proponent will provide adequate sanitary facility in the form of mobile toilets to the labours
engaged for the project work.

Solid waste material viz., gutkha pouchs, plastic bags, glasses etc. to be generated during project
activity will be separately storage in bins and managed as per Solid Waste Management rules.
Natural/customary paths used by villagers should not be obstructed at any time by the activities
proposed under the project.

Digital processing of the entire lease area in the district using remote sensing technique should
be done regularly once in three years for monitoring the change of river course by Directorate of
Geology and Mining, Govt. of Uttar Pradesh. The record of such study to be maintained and
report be submitted to Integrated Regional Office, MoEF&CC, Gol, Lucknow, SEIAA, U.P. and
UPPCB.

The project authorities shall advertise at least in two local newspapers widely circulated, one of
which shall be in the vernacular language of the locality concerned, within 7 days of the issue of
the clearance letter informing that the project has been accorded environmental clearance and a
copy of the clearance letter is available with the State Pollution Control Board and also at web
site of the SEJAA at http://www.seiaaup.in and a copy of the same shall be forwarded to the
Integrated Regional Office, MoEF&CC, Gol, Lucknow, CPCB, State PCB.

The MoEF&CC/SEIAA or any other competent authority may alter/modify the above conditions
or stipulate any further condition in the interest of environment protection.

Concealing factual data or submission of false/fabricated data and failure to comply with any of
the conditions mentioned above may result in withdrawal of this clearance and attract action
under the provisions of Environment {Protection) Act, 1986.

Any appeal against this environmental clearance shall lie with the National Green Tribunal, if
preferred, within a period of 30 days as prescribed under Section 11 of the National Environment
Appellate Authority Act, 1997.

. Waste water from potable use be collected and reused for sprinkling.
80.

A width of not less than 50 meter or 10% width of river can be restricted for mining activities
from river bank. A condition can be imposed that mining will be done from river activities from
river bank.

EC identification No. - EC23B00TUP163081  Fiie No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 10 of 11
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You shall also ensure that the proposed site is not a part of any no-development zone as
reguired/prescribed/identified under law. in case of violation, this permission shall automatically
deem to be cancelled. Also, in the event of any dispute on ownership or land use of the proposed
site, this clearance shall automaticaliy deem to be cancelled.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

The above stipulated conditions will be enforced inter-alia, under the provisions of the Water
{Prevention & Control of Pollution) Act, 1974, the Air {Prevention & Control of Pollution) Act, 1981,
the Environment {Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along-with their
amendments and rules made there under and also any other orders passed by the Hon'ble Courts of
Law relating to the subject matter.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance,
The SEIAA/MOEF reserves the right to revoke the environmental clearance, if conditions stipulated

.are not implemented to the satisfaction of SEIAA/MOEF. SEIAA may impose additional
environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Gazette
Notification No. $.0. 1533(E) dated 14/09/2006, as amended and send regular compliance reports to
the authority as prescribed in the aforesaid notification.

Copy, through email, for information and necessary action to ~

1. Additional Chief Secretary, Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh, Lucknow {email - psforest2015@gmail.com}

2. loint Secretary, Ministry of Environment, Forest and Climate Change, Government of India,
3rd Floor, Prithvi-Block, Indira Paryavaran Bhawan, lor Bagh Road, New Delhi-110003
(email - sudheer.ch@gov.in)

3. Deputy Director General of Forests (C), Integ rated Regional Office, Ministry of Environment,
Forest and Climate Change, Kendriya Bhawan, Sth Floor, Sector “H”, Aliganj, tucknow —
226020 (email = rocz.lko-mef@nic.in}

4, District Magistrate, Prayagraj.

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow-226010 {email - ms@uppcb.com)

6. Copy to Web Master for uploading on PARIVESH Portal.

7. Copy for Guard File,

{Ajay Kumar Sharma)
Member Secretary, SEIAA

Signature _[PLO Verified
Digitalty signed by iember
Secretary

Member Secre

EC Identification No. - EC23B001UP163081  File No. - 7648-7189 Date of Issue EC - 04!05.’202303‘9632!9%22912% 11 3:2244PM
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IPPCE
W Uttar Pradesh Pollution Control Board ﬁ
*f%‘!%’ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828 272083 1, Fax:0522-2720764, Email: info@uppcb.in, Website: WWW.uppeb,com

194213/UPPCB/Allahabad(UPPCBRO)fCTO/both/PRAYAGRAJ/2023 Date: 12/12/2023

To,

My/s

TARA ENTERPRISES

M/S Tara Enterprises Ordinary Sand Mining Project, located at Application Id-

Yamuna River Bed, Khand No.06, Village Maghiyari, Bhambhor, 23052054

Tehsil Bara, District - Prayagraj, UP.,PRAYAGRAJ, 211019

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to TARA ENTERPRISES located at M/S Tara Enterprises Ordinary Sand
Mining Project, located at Yamuna River Bed, Khand No.06, Village Maghiyari, Bhambheor, Tehsil
Bara, District - Prayagraj, U.P.,PRAYAGRAJ,211019. subject to the provisions of the Water Act, Air
Act and the orders that may be made further and subject to following terms and conditions :-

1. This CCA TARA ENTERPRISES granted for the period from 12/12/2023 to 31/12/2027 and valid for
manufacturing of following products.

S |Product Quantity Unit
No

1 Ordinary Sand 160000 Cubic Meters/Year
2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(1) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility Discharge point
Domestic 1.0 KLD Septic Tank Soak Pit

(11} Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(itt) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard

(1v} Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
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dispatched immediately. 4 1

(v} The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

1) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air Type of fuel| Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate water
emission Matter sprinkling
during system and
manual Green Beilt for
mining, controlling dust
transportati emission.
on and
loading/unl
oading of
Ordinary
Sand.

Emmission Quality Standards

S No. Stack no Parameters Standards
1 Particulate Matter Ambient Air
Standard as per
E(P) Act 1986.

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(11) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Sitence) which are as follows :-

Day time : from 6,00 2.m. to 10.00 p.m,, Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial |Commercial{ Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day [Night| Day |Night| Day |Night| Day |Night
Time | Time | Time | Time { Time | Time | Time | Time

75 1 70 | 65 | 55 | 85 | 45 | 50 | 40
4. Essential documents to be submitted by the Industry/Unit as Applicable :-
(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.
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(i1} Quarterly compliance report of the CCA, photcﬂ'n%h of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.Q 101 1/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http:ﬂwww.upecp.infTrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent wil be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shali report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point,

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shail maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a2 manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge

point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.
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Specific Conditions:-

1. This consent is valid for production capacity Ordinary Sand- 160000 Cu meter/year by opencast and semi
mechanized mining in 10.0 Hectare Lease area at Khand No.- 06, Village — Maghiyari, Bhambhor, Tehsil —

Bara, District — Prayagraj, U.P..

2. Mining unit shall comply with the conditions of Environmental Clearance issued by State Level
Environment Impact Assessment Authority (SEIAA) vide EC Identification No. EC23B001UP163081 dated

04.05.2023 and submit its compliance report to UPPCB.

3. If the lease agreement expires prior to 31-12-2027, then the validity of this CTO shall stand expired
simultaneously with the expiry of mining lease/Environmental Clearance,

4. Mining shall be done as per EC issued by SEIAA and directions given by Mining Department/District
Administration.

5. The unit shall submit the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) for verification of the Consent fee payable by the industry within 15 days. In

case CTO fee dues then it shall be submitted to the Board immediately.

6. Unit shall develop and maintain green belt as per the conditions of Environmental Clearance.

7. Unit shall not withdrawal ground water for any industrial activity without obtaining necessary permission
from UPGWA.

8. The domestic effluent shall be treated through septic tank/soak pit or provide mobile toilet facility.
Industry shall maintain ZLD,

9. Unit shall make water sprinkling arrangement through Tankers for dust suppresston at different sources of
dust emission during mining, transportation, loading and unloading of Ordinary Sand.

10. Unit should operate and maintain installed water sprinkler system effectively and continuously to achieve
the standards prescribed under E(P) Rules, 1986.

11. Unit shait submit Ambient air monitoring reports of NABL accredited laboratory on quarterly basis to the
Board.

12. All trucks, tractors used in transportation of Ordinary Sand shall be covered by canvas sheet to prevent
dust emission.

13. Water will be sprayed after loading activity (if Ordinary Sand collected could be dry condition)

14. The dust suppression measures like water spraying will be done on the haul roads and working areas.

15. Industry should comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.

16. Solid waste should be disposed in such manner, so that no water, air and soil poliution takes place.

17. Industry shall abide by directions given by Hon'ble Court, Hon’ble NGT, MoEF&CC, Central Pollution
Control Board, UPPCB and District Administration for protection and safe guard of environment from time

to time.

18. Consent fees if revised, shall be payable by industry from the date of its applicability.

19. Industry shall comply with the relevant provisions of Environmental Laws.

20. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,

the CTO will automatically be effective with additional conditions mentioned in the closure revocation

order. .
RAJENDRA Sisiatysioned o
SINGH 15l
Chief Environmental Officer (circle-2)
Copy to:
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Regtonal Officer, UPPCB, Prayagraj with dircctioé'té’send the compliance report of CTO conditions on

quarterly basis. Oty sgnedty
RAJENDRA SINGH RAIENORASIG:
ThXE45 +053°30

Chief Environmental Officer (circle-2)
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MINING PLAN & PROGRESSIVE
CLOSURE PLAN k

{(Submitted under Rule 34(2) of U.P. MMCR-1963)
For

ORDINARY SAND MINING AT YAMUNA RIVER
f.ocated at
KITAND NO. 06, ARFA - 10.0 HA
VILLAGE - MAGHIYARI, BHAMBHOR f
TEHSIL- BARA & DISTRICT- PRAYAGRA], UTTAR PRADESH.
 LEASE PERIOD - 05 YEARS

APPLICANT

M/S TARA ENTERPRISES |

Mr. Chandraject Kushwaha S/0 Sh. Mithai Lal I-(u*;hwahaR/o i

51,R.K Puram, Havelia,Aawas Vikas,Jhunsi, &
District- Prayagraj, U.P

PREPARED BY

DR. VIJAY KUMAR MISHRA
M.SC. GEOLOGY, RQP/UPDGM/007/2018, i
403, AIMEN APARTMENT, 29 CHANDRALOK COLONY, '
ALIGAN]|, LUCKNOW, U.P.-226006, |
PHONE +91- 9161202020 AT
WEBSITE: wﬂﬁ%
EMAIL: \,km.geo@gmall.com

PREPARED ON: 04/05/2027
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AUTHORISATI%Z LETTER BY THE LESSEE
e R A AN R IR EY Ik LESSER

I, Chandraject Kushwalia S/0 Sh. Mithai Lal Kushwaha,Proprictor of (M/s Tara Enterprises)
here by authorize to Dr. Vijay Kumar Mishra RQP No. RQP/UPDGM/007/2018 to prepare the
(Concession) Rules, 1963 ip

Mining Plan under Rule 34(4) of Uttar Prodesh Miner Mineral
muna River Bed, Khand No’ 06 ,

respect of Ordinary Sand Mining Project, Located at Ya
Village- Maghiyari, Bhambhor, Tehsil- Bara & District- Prayagraj, Uttar Pradesh (Mining Area-

10.0 Ha).
i. request to the Director, Directorate of Geology and Mining Lucknow,U.P. to make further
correspondence regarding modification and to collect the approved copies of the aforesaid

mining plan with said recognized person on his following address;

Dr. Vijay Kumar Mishra

Name of RQP -
Registration No.  RQP/UPD GM/007/2018

Validity- 16/12/ 2023

Address of RQP- 403, Aimen Apartment, 29 Chéndralok Colony, Aliganj, Lucknow

Yours Faithfully

av:&“}“k

Chandrajeet Kushwaha S/0 Sh. Mithai Lal Kushwaha,

-

R/o 51,R.K Puram, Havelia,Aawas Vikas,Jhunsi,

District- Prayagraj, U.P
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CERTIFICATE

L. Dr. Vijuy Kumar Mishra hereby certify thar-

I- Provisions of mines Act, Rules and Regulations made there under have been observed in
the aforesaid mining Plan and wherever specific permissions are required the lessee will
approach the Director General of Mines Safuty.

2- It is further centified that the aforesaid mining Plan is prepared as per the copies of the
records and documents provided by lessee and infounation given asper discussions held
with lessee his representative;

3- It 15 also citified that the information furnishel! in the aforesaid mining Plan are true and

. correct o the bast of my knowledge belief and in case of default the approval would he

withdrawn.
p
A

Name of RQP-  Dr. Vijay Kumar Mishru
Registration No, RQP/UPDGM/007/2018

403, Aimen Apartment, 29 Chandralok
Colony,Aliganj, Lucknow, U.P.226006
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at Khand
No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj U.P.

49

INTRODUCTION

Indeed the ongins of mining dates back to the Stone Age. when the ancestors mined flints, and the

dependence of man on mincrals has increased as the society has evolved. Today the
civilizaton/society could not exist, without the products of mining and the demands for these
products continue Lo grow n the days 1w come also. Mining can only take place where the
meperals present and their cconomic viability. Another important aspect of mining is that it it’s a

robber economy in that a mineral deposit is finile resource and so mining comes to énd when the

deposit ts exhausied.

The proposed mining plan covers a scientific and systematic assessment of the deposit, which

includes details and protection of environment in and around the mining area.

River carried with it huge quantity of sediment consisting of stones and sand during every
monsoon. The sediment in the form of river bed material (RBM) deposit from the time
mmmemorial had changed the shape of the river bed from a more valley to a raised land. Because
ol this, every year during the monsoon, heavy and divesting floods damage large tracts of land

Iving on both the bank of niver. Hence, it is necessary to remove the materials so.that the river gets

channelized.

The present project involves coliection of river bed material. This is very essential (o preverd
widening of the river bed due 1o the deposition of sediments which if not mined out cause flooding

and damage 10 the adjoining arcas. This project operation will generate employment to the people.

-
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Mine Plan of Sand Mining at Yamuna River Bad over and area of 10.0 Ha at Khand
No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj U.P.

CHAPTER-1

1.0 GENERAL INFORMATION:

U ——

f1.1 I Applicant Name & Full address:
l

M/s Tara Enterprises

Mr Chandrajeet Kushwaha $/0 8h. Mithai
Lal Kushwaha

R/o 51,R.K Puram, Havelia, Aawas

Vikas Jhunsi. District- Prayagray, UP

12 ' Applicant’s post/social status Proprietor
1.3 |Mineral or Minerals which the Ordinary Sand Mining
! applicant intends to mine
| 1.4 | Period of the lease 5 Years
1.5 | Name & address of RQP & Regd. No. | Dr. Vijay Kumar Mishra ;
| Address: 403,  Aumen  Aparntment, 29
Chandralok Colouny, Aliganj, Lucknow, U.P.-
; 226006
| RQP/UPDGM/007/2018
|16 | RQP Certificate valid up to 16.12.2023 i
; 1.7 | Name of the prospecting Agency | Not Required i
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at Khand
No.- 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj U.P.

CHAPTER -2

LOCATION AND ACCESSIBILITY:

LOCATION OF THE AREA:

S.N. | PARTICULAR L ;':'_;;,.I_;F? ;'DE_SQR PT] ON E.”?' i e

|1 OWNERSHIP & STATUS OF | Government Land ,River Bed
OCCUPANCY

|2 T AREA 10.0 Ha

1 METHOD OF MINING Manual and Semi-mechanized {with Excavalors &

Loaders) .

4 | KHAND/GATA NO 06

3 RIVER Yamuna River

b VIHLLAGE Maghiyari, Bhambhor

7 TEHSIL Bara
5 | DISTRICT Prayagraj

9 STATE Uttar Pradesh

10 LATITUDE A 25°20.529'N 81°37.268'E

i LONGITUDE B 25°20615'N 81°37.188'E

C 25° 20.625'N Bi°37486'E

i ] D [FHION 8I°3T4ITE

2,20 GENERAL:

S.N. | Particular i Ao 1ps§tripﬁ§ﬁ'¥gﬁ$§§ﬁ?§i‘ iig}r,;‘!’
il Land use patterms (Forest. Agnicultural Grazing, | River bed. Non forest Land
i, and Barren eic.)

| Mineral

Ordinary Sand

Government Land
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at Khand

No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj U.P.
4 | Ownership Of Land Goverament Land E

t 5 | Period of mining 03 Years

2.30 INFRA STRUCTURAL FACILITIES
A) ACESSIBILITY:
The mining area is located in village Maghiyart, Bhambhor. The leuse area is well connected via

non-metal road to metal road.

230 INFRASTRUCTURAL FACILITIES:
A) ACCESSIBILITY:

e Village Audhan- 0.58 KM towards North West direction
» Village Rasoolpur Byur ~ .10 KM towards NN!-::'. direction
e Village Anulia Turbar- 1.3.KM towards South ail'tclil)rl
+  Newada Road - 3.95, KM towards NNW direction
« State Highway 95~ 9.90 KM towards NW direction
» Village Road— 1.30. KM towards North direction

Railway Station;

e Manauri Railway Sttion- 14.5, KM towards North-East direction
Alrport;

o CAC Air Force Bamrauli Airpori- 15.5 KM towards North-East direction
Religions/Worship Pl

e  Shiv Temple — 2,45, KM towards Nerth-West direction

School/College:
e Primary & Upper Primary School Majhiyari — 1.5 KM towards South East direction
o SML Schools & College — 3.55 KM iowards North-West direction

Haspi ?

» Railway Hospital Subedarganj — 18,9, KM towards North-East direction

e
@Q{\J‘
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at Khand
Na.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj U.P.

(BIWATER SUPPLY & REQUIREMENT:
Hand pumps, wells & wbe wells are the source of water in area. which will be used in agriculture
and house hold purposes. The water for drinking and sprinkling purposes will be supplied from the

ncarby area through tankers.

TSR e s
Drinking 0.55
Suppression of Dust 9.00
Plantation 0.12
Total _9.67

(C) ELECTRIFICATION:

The village Maghiyari, Bhambhor is well connected with electricity while mining area 18 not

connected with clectricity.
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at Khand
No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj U.P.
CHAPTER-3

GEOLOGY:

TOPOGRAPHY:

Topographically, as well geographically, the district consists of an elevated plateau called 'Patra’.
The general slope of the district area is from south-west to north-cast, The drainage pattern of
Prayagraj district is mainly controlled by two rivers viz-Yamuna, Ganga. It is also characterized
by diverse fertile erosional plains &valleys. The general slope of the district area is from south-
west (o north-cast. Geomorphology has an influence on the ground water regime of thearea.
Geomorphologically, Prayagry district has two district region namely: (1) Southern pediplain and
(i) Northern pediplain region. _

(1} Southern pediplain region is characlerized by the occurrence of Vindhyan sysiems &
Bundelkhand granite gneiss having weathered mantle of Colluvial & alfuvial materials, This
region is comprises of various geomorphic usits such as pediments/inselberg complex, shallow
pedipluing & residual alls.

(i} Northern pediplain region includes other geomorphic units viz. moderately weathered
pediplain& deeply burried plain.

Chitrakut district has various geological formations ranging right from the Archean, Vindhyan to
Recent, obviously have undergone diversified pedogenesis.

The proposed area is undulating, The difference of the highest 76.0 mRL & the lowest 72.0 mRL.
clevauon difference of the area is about 4.0 meter. The flow rate of the river varies with the
quantity ol precipitation i the catchment area. The lease area swvounded mostly with agricultural

lands.
REGIONAL GEOLOGY:

Geologically the district is mainty occupied by the wnits of Vindhyan system comprising of
Tirohandotomite/lime stone and Kaimur Sandstones of Kaimur Ground with isolated out crops of

Bundelkhand granite. A generalized geological set up in the district area is as under:

o

5
.
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-

' Age/Period Formation Group Lithology
Quaternary Alluvial deposit Newer alluvivm Sand, silt, clay,
older alluvium Gravels, kankar eic.
Puranas Vindhynn 1. Kaimur Group Kaimur Sandstone
2. Rewa Group Shale, Sandstone
3. Semrs Group Tirohan lime stone
Upper Glouconitic dolomite
limestone Sand stone, pallet
—-Unconformity:
Archean Bundelkhand Bundelkhand granite
Genesis gneiss.
Complex

Archean group is mainly represented by the occurrence of Bundelkhand granite gneissic complex
in the south & south-western part of the district. The coarse to medium grained granites are well
cxposed as extensive out crop in and around Sitapur Mafi, Laxman Pahar, Bharatcup, Dugwan,
Marfa & South of Karwi block.

The major past of the district is occupied by semi-consolidated sedimentary formations which are
mainly represented by sandstones, shales and Tirohan limestone/dolomite of the Vindhyan Super
Group, Kaimur sandstones in centrad pact. sowth & south-eastern & eastern part of the district are
occurding in the form of exiensive out crops with flat top &very steep escarpments in Mamkpur
Hlock. The Tirohan limestones of the Semri Group are exposed beneath overlying Kaifnur sand
stone in south & southemn parts of ‘Kar‘wi & Manikpur blocks. The Rewashales are exposed 1n
smiall patches at the extreme south-eastern boundary of the district. As the ground water potential
within lhe sandstones & overlying alluvial deposit in the district is limited but the cavernous
fimestone oceurting beneath the sandstones are expected to contain sizable quantities of ground

Waler,

»

The quaternary group of sediments represented by unconsolidated alluvium occurs north of the
Kaimur & Rewa hiltocks & Bundelkhand complex hills 1o the vicinity of Yamuna River in north-

west & west of Pansinge & Baghain Rivers.
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LOCAL GEOLOGY

Geomorphic Units - 0 = Litho logy T

i Yellow colored clay, silt
| Recent flood plain of stream

Sand of various grades.

[Terrace Zone Sand and kunkar beds Yellow and grey colored siic

| Older Alluvial Platns Sand and kankar beds Yellow grey colored silt
l

EXPLORATION:
No speeific method of exploration is vequired because ordinary sand mining is done since fong
pertodd. River bed is well exposed all along the nivey. Adequie guantity of ordinary sand s

reserves is available for consumer demand. No other type of mineral is tound at the site,

Estimation of rescrve:

The method of cross section hus been adopted {or computing the reserve. The mining lease
boundary. proven & mining limits are marked on the plan which is there after ransferred to cross

sechion for determining the different categories of reserve.

Lease Area 10.0 Ha
Mincable Area 9.0 Ha
Peripheral strip (10%) 1.0 Ha
Geological Reserve ' 3,00,000 "

Mineable Reserve/ Total Vol, of Mineral 1.60,000 m'

Proposed Production per annum 1,60.000 m'

Production capacity as per LOI dated 1.60.000 m*

04/01/2022

Method of Mining Manual & Semi Mechanized
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
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All the quanity estimated s under proved (111) category under UNCEF classification.
The area of mumng Jease and the average thickness of mineral are muluply to get volume.
{A)  Lease area is =10.0 Ha =10000 Sq. m
(By  Availabic Deph of reserve = 3m.

{C)  Geological reserves of the lease area = 3,00,000 m’

It is a part of Geological reserve, where area will be left along each bank of river for safety
and stability point of view. Around 10 percent will be left on each side of the banks.

{A) Lease area is =10.0 Ha

(B) Penipheral Stnp of 105 = 1.0 Ha

(Cr Available Depth = 178 meters.

{1 Mineable Area=9.0Ha

(E) Mincable reserves of the lease area = 1.60,000 m’

(F) Mineral Production per annum as per LOE= 1,60,000 m'

¢G) Depth for the proposed production = 1.78 meter

Annuat production of only 1,60,000 m*Ordinary Sand will be replenished every rainy/

monsoon period.
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.—- 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
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CHAPTER-4

MINING:

METHOD OF WORKING:

Mining acuvity in river bed of Yamuna River will be opencast and semi mechanized. The
proposed volume of scrapping of Ordinary Sand is 1.60,000 m“f)cur upto the depth of 178
m, the maximum depth of nuning will not be more than 3m. The mining method will be bar
scalping/scrapping using bar scrapper (or Ordinary Sand scrupping from the lease area and
collecting in designated area. Loader will be used for louding of Ordinary Sand in to the
trucks/trolley tor turther transportation to the Local ‘market. Bar scrapping is the method
approved in SSMMG, 2016 issued by MoEF& CC, GOL

Machinery Used: 1. Numbers of Excavators/JCB/Poclain: 4 ; 2. Numbers of Loaders: 4

POSTULATES OF MINING METHODOLOGY-

1. Ordinary Sand mining will be carned out strictly as per Mining Act/Rules.

r

Blasting & Drilling will not be required.

P
"
-

Main streawm will not be distarbed. .

Mining will be done in Day time and dry seasons only,
Required safe corndor wili be muintained.

Mining will be resteicted 1o the depth of 1.78m.

Ground water will nat be disturbed.

o N o v o=

Angle of repose for mining will not be more than 30 degree.

HAULAGE & SURFACE TRANSPORT-

Mode of transportation of Ordinary Sand is by trucks/tractor trofley of 4.5 Cu.m capacity.
Trucks of larger size may aiso be used where the material is (o be carried o a long distance.
The trucks will be properly covered with tarpaulin. The water will be sprinkled or dust
suppression twice a day or as per requirement. Aiso trees will be planted along the approach
road as a purt of Green belt development and grasses will be planted to avoid soil erosion.

Annual Production capacity = 1,60,000 m*

No. of working Days =z]‘f)>(§¢,./
LR

e l 10

f‘z‘;27
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i ,
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
U.P. P

Daily production capacity = 1.60.000/300 = 533.33 Cu. m per day.
Trucks/teolieys required puer day =35-40 Trucks twice a day.
Waorking Depth -
The Deposits oceur in the middle/bottom of the river bed. During the entire lease period,
the deposit will be worked from the top surface to 1.78 meter or above the ground water
table. whichever is less. The vltimate depth of the open cast pits will be 1.78 m below
ground level.
Mining will be continued in layers of §.78 m depth.
Mirme operation will e above ground level.
The mining will aot be allowed betow the water table.
o No mumng operation will be allowed in forest arga.
o The contractors will abicde by U.P. Minor Mineral Concession Rules. 1963.
The contractors will abide at die time of mining with terms and condition as laid down
under nunes act, 1932 and mines and minerals (Regutating and Dcvelopmem)' act, 1957,
Forest (conservationAct. 1980,
The contractors will abide by provision of mines act, 1952, Interstate migrant work man
act. the contractor with the satistaction of competent authority will provide drinking water
Jest shelter, first aid box, weltare facilities as central and state sovernment fabor laws.
The riverbed arcus dug other than rainy season wilt get refilled Ovdinary Sand deposit i
ratny season 1 which the material so deposited will be available for fresh quarry.
METHODOLOGY
Bar scalping or skimming is extracuon of Ordinary Sand from the surface of bars. Historical
sealping commonly removed most of the bar above the tow flow water level, Jeaving an
wwregular topography. Present imethod  gencrally requires that surface irregularities  be
smoothed out and that the extracted material be limited 10 what could be taken above an
imaginary line sloping upwards and away from a specified tevel above the niver’s water
surface at the time of extraction. Bar scalping ix commonly repeated year after year. Mining
will be done by Semi-mechanized/manual method of mining from the mine lease area.

The machinery used in the mining will be:

' Sr. No. Name of Machinery | Quantity

e

{ i Excavators/JCB/Poclain

| 4
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W
O
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj

U.p. )
! 3 | ~ Loader 4 |

The guidelines of the ministry of Environment and Forest and also of the Geological

survey of India stipulates following recommendation on mining of miner mincrals:

- Stwream should noi be diverted from inactive channel.,

2- Miming below sub stream waler level should avoid as a safeguard against environmental
contaminated and over exploitation of resources.

3- Mining at the concave side of the river channel should be avoided to prevent bank erosion,

4- Mining of riverbed should restrict 1o a maximum depth of 1.78 m {rom the surface.

5. [Identification of river stretches and their demarcation for mining must be completed prios
to Mintag for sustainable developmemt.

6- Arca of mining lease will be demarcated prior to mining for Pucca piflars will be erected

on ground.

7. No mining operations shatl be carried out in proxinuty 50mt of any bridge and or
embankment.
USE OF MINERAL

The Ordinary Sund will be used in the construction of buildings, bridges & infrastructure etc.
The Ordinary Sand of Jease arca is medivm to fine grained brown in colour. Ordinary Sand Is
an essential minor mineral used exiensively across the counwy for construction purposes.
Ordinary Sand is used in building construction activities. The mineral is being used in making

Pipes. The Ordinary Sand can be used as die- casting and molding material.

OTHER
A. SITE SURVICES
The following site services will be provided at mine site.
1] Site office
(i) Drinking water facilhity
(1) . Rest shelter

{iv)  First Aid kit \r/

(vy  Toilet facility M
o
12

7l
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj

u.p.

B. EMPLOYMENT

(1) Mines Foreman/ Supervisor - 0l
(i) Mechanical Engineer - 0l
(it} Mines Mate- 02
(1v) Drivers fOperators - 06
i1v) Unskilked lubour- 45

Grand Total =

1Y ears mining

Considering the aboye following quantity of niver Sand will collect from the river bed.

S.N.

Particular P T Details
1.0 | Towal area consider during 05 Years Permit for mining EOE) !;-Jld
| 2.0 | Mineable Arex 9.0 Ha
3.0 | Saleable Qty as per LOI 1,60.000 m”
| 4.0 | Proposed Quantity per annum 1,60,000 m’

More than 1,60,000 m® Ordinary Sand will be replenished each rainy/monsoon season.

2™Year mining

SN [Particuinr G e
1.0 Total area consider durmg 05 Years Permit for mmmg 10.0 Hd
2.0 Mineable Aren 9.0 Ha
3.0 Saleable Quy as per LOI 1,60,000 m’

FO Proposed Quantity per annum 1,60,000 m” ]

More than 160,000 10 Ordinary Sand will be replenished each rainy/monsoon season.

i <+ i
7Y ear ming PR,
3 Year mining . S

“ . 4 \"
i, '-."1_-_,.
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj

L,

S.N. | Particular Details

L0 Total area consider during 05 Years Permit for mining 100 Ha
; 20| Mineable Area 9.0 Ha
i 30 | Saleable Qty as per LOI 1,60,000 m’
|_4‘0 Proposed Quantity per annum 1,60,000 m*

Morc than 1.60.000 m’ Ordinary Sund will be replenished each riuny/imonsoon season.

4" Year mining

SN. {Particular | 1 | Details
t.0 | Total area consider during 05 Yeurs Permit fgr mining 10.0 Ha
: 2.0 | Mineable Area i 4.0 Ha
E 310 | Saleable Qty as per LOT | §,60,000 m”
;_ 4.4 | Proposed Quantity per annum 1,60,000 m'

More than 1,600,000 m” Ordinary Sand will be replenished each rainy/monsoon scason.

3% Year mining

S.N. | Pacticular G o e Det:;_i}_s

1.0 Total area c.onsidcr 'during 05‘ Y.eurs Permit for mining 10.6 Ha
[-2‘0 Mineable Area 9.0 Ha
} 3.0 | Saleable Qty as per LOI 1.60,000 m”
! 4.0 Proposed Quantity per annum 1,60,000 m’

More than 1,60,000 m' Ordinary Sand wilt be teplemished each rainy/monsoon season.

CONCEPTUAL MINE PLAN AND LIFE OF MINE:

Coliection of Ordinary Sand is restricted up to a maximum depth of 78 m. River/stream will

be not diverted in any cuse. No mining proposed in rainy season.

More than 1.60.000 m® Ordinary Sand will be repicnished each rainy.

o
o
v }
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Mine Pian of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.—~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
U.pP.

CHAPTER - §

5. DRILLINGANDBLASTING:

Ruver sand are weathered/loose mitnerals, No Drilling & blasting are required.

CHAPTER -6
6. WATERDRAINAGE SYSTEM:

There will be no requirement of water drainage system of niver bed. Mining work will be not

done during rainy season. In this reason main river /stecam will not be diverted in any case.
CHAPTER -7
7. DISPOSAL OF WASTE MATERIAL:

It will be opencast manwal-semi mechanized mine, Tools like shovel and machinery like

Excavator will be used to collect the Ordinary Sand.

Machinery Used: 1. Numbers of Excavators/JCB/Poctain: 4 ;2. Numbers of Loaders: 4

CHAPTER - 8
8. USE OF MINERAL:

The muneral s used mainly in the construction activities like buildings,  road, bridges

mirastructure ete. The requirement for the nineral is always high in the nearby citics, towns

and village. J/ \
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 08, Viltage- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
U.p.

CHAPTER - 9
9. BENEFICIATION:

There will be no mineral beneficiation required for river Ordinary Sand. The excavated

mineral will be directly loaded into the wuck and wolley.

CHAPTER - 10
10. HAULAGE AND TRANSPORATION:

[n the opetation phase Ordinary Sund will be excavated manually as well as semi mechanized
and loaded direcdy 1t trucksfurolleys and transported to docul markets, Mining area i

connected with approach road to metal road, thereafter it is connected 1o state highway.

CHAPTER - 11
i1. SITE SERVICES:

The site services like site office, temporary rest shelters and drinking water, portable toilefs

and first Aids facilities will be provided (o the mine area.
CHAPTER - 12

MANPOWER REQUIREMENT:

The manpower requirement for the proposed project will be around 53. This will include
manpower  required  for  transportation  and  entoading  of - Ordinary Sand in
dumpers/trucks/iroleys and the n1311p0\ve(,i'cqui|‘ed for excavating and loading the vehicles.

Locul labor will be used to the full extent.

WATER REQUIREMENT:

In the river bed mining projects there is as such no need of waler (0 carry out opetations.
Water will be required for drinking purpose and dust suppression. The number of working
people are 55, so the water required for drinking purpose for the workers will be around (.55
KLD for the dust suppression will be 9.0 KLD. and for plantation 0.12 KLD, making the total

water requireiment will be around 9.67 KLD. This water will be supplied from the ncarby

area. \N'/ Rk

o oL 16
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
u.p.

SAFETY PROVISION:

Al provision in silety rules & regulation witl be maintained by providing required materials
i the employees. The mine workers are subject 1o respiratory discases, muscular-skeletal and
gastro-intestinal disorders and skin discases. For protection from dust it may be made
compulsory for all mne workers to wear masks, gloves and safety shoes while working in the

mines. There will be no violation of safety provisions.

CHAPTER- 13

[3. ENVIRONMENT MANAGEMENT PLAN:
BASE LINE INFORMATION:
{H) LAND USE PATTERN:
The Jand use of the mine lease arca is YAMUNA River and there will be no change in land
use after operation. The excavated ordinacy sand will be replenished cvery year during the

monsoon season. Hence the ultimate land use of the mine lease area will not be changed.
(2) FLORA AND FAUNA-

Mine area is devoid of any kind of Biome (fauna and flora). Out of mine area periphery of 10

ko radivs differenttype of fauna and flora are found.

Trees species like Neem, Babul, mango, Pippel, Ashok, Jamun, Gul Mohar, Arjun, Shisham,

Ktur, Ber. Shurbes like Munj. Dhawra, Kaner, are conunon species.

Wild animal comprise of rabbits. Squirrels. Jackal and Blue Bull are common.
Birds are pigeons, king fisher, peacock like other several species are found around.
Domestic animals are Goats, cow horse. donkey, sheep, and buffalos.

{3) RAINFALL AND CLIMATIC CONDITION:

The annual normal vainfalt (F950-807 of the district is 980.1 mm. The maximum rainfall
ocears during monsoon period is lune to September having normal value of 876.8mm. which
is 89.46% of the annual vainlall. August ix the weitest month having the normal rainfall of

366.7 mm. followed by Tuly with aormal caniall of 265.3 nm The average 20 years data

AN
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
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reveals that the average rainfall varies between 939.5 mm (Mau) and 1059.2 mm. {(Karvi),

Average number of rainy days is 47.1.

The climate of the district is sub-tropical. The monthly precipitation index (P.E.) i.e. 46.058.

The hottest month is May with average mean temperature 35.3"C. The coldest month is

Tanuary with average mean emperature 16.55°C. The average annual humidity 1556.29%.The

normal annual wind speed is 2.29 km/hr

{(4) SOCIAL ENVIRONMENT: -

Peoples are mainly in Hindu and second Muslim community.,

3} OCCUPATION:

The main occupation of the area is agricultural,

(6) PUBLIC BUILDING, PLACES OF WORSHIP AND MOUMENT:

No such building /monrument are located within ikra. periphery of this mine.

() IMPACT AND MITIGATION:

SN | IMPACTS MITIGATION
1 Land  usefland | Access roads along the river bank will be avoided during the
cover monsoon season and at the time of floods.
|
I 3 b
Haulage roads paratlef to the bank of river und rouds
connecting to the site wili be made uvailable.
Care will be taken to ensure that ponds are not formed at the
I bank of river
IE 2 | Soil "~ | There is no soil found on river bed.
| During mining activity, soil of the area will not be disturbed.
| \[\-W' L Therefore not required any soil management plan.
\ \}\) y ;':?~":E‘ila|1[a[io:\ on road side will arrest soil erosion.
. \

i
g

18

51



67

Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
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!_3—“ Flora and FFuuna | Any kind of Flora and launa are not seen in the mining area.
|
. Vegetation development is proposed along the road sides of
: } the approach roads , ‘
:-L Air polintion In mining operations. loading, transportation and unioading

§}

operations may cause degradation in air quality due to

handling dry matertals.

Only wet matertals wilt be handled, thus eliminating problems
of fugitive dust,
The dust suppression neasures like water spraying wiil be

dong on the roads.

Plantation proposed long the roads will also reduce the impact

of dust in the nearby village.

Noise potlution

Rehabitation

and

- Rescttlement

e e e e i

i

Vehicular traffic is the main source of noise pollution, There is

no blasting acuvity.

Minimum use of Horns at the village area.

Timely mantenance of vehicles and their silencers to

mammize vibratien and sound.
Phasing out of old and worm out trucks.

Provision of grecn belts along the road networks.

Care will be taken to produce minimum sound during loading.

The mining area is very small. No migration will be taken
place. '

Therelore any Rehabilitation and Rescttlemgat plan is not

.9
W et
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Khand No.- 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj

required,

7

| Water Mining will be done on river bed therefore underpround and
surface water will not be touched.
; Care will be taken (o ensure that ponds are not formed in the

bank of river,

(8) REMIDIAI, MEASURES SUGGESTED:

1J
1

A

Collection of air and water samples @ strategic locations with frequency suggested and by
analyzing thereof. If (he parameters cxceed the permissible tolerance limits, corrective
regulation measure will be taken.

Collecuon of soil sampics at siritegic tocations once in ¢very yeur and analysis thercol
with regard to deleterious constituents, if any.

The effectiveness of drainage system acpends upon proper cleaning of all drains provided
n the swrounding of mine wrea. Any blockage due 1o siltation or joose material will be
checked at least once in a month,

Measurement of water level fluctuations in the nearby ponds dug weils and bore wells.

Regular visual examination will be carded out 1o Jook for erosion of YAMUNA River. Any

abnormal condition, if observed wili be taken care of. apters with proper taking care of

environmental aspects is without disturbing the ambient condition.

S

It can be concluded from the above [acts that the mining of ordinary sand from this area
will not have any adverse impacts but would help in improving the socioeconomic
condition of surrounding villages. Hence this nuning plan may Kindly be approved al
carliest. Measurement of noise levels at mine site, stationary and mobile sources, and

adjucent viﬂﬁfcs will be done in every quarter of the year.

\\:3;;37
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6- Plantation/Alforestation as will be done as per program i.e. along the road sides and near

civic amenities, which will be allotted by Government bodies as it is not feasible to plant
trees near the mine Jease arca. Post plattation, the area will be regularly monitored in
every season for evaluation of success rate. For selection of plant species local people

shoutd also be involved.
(O SOLID WASTE MANAGEMENT:

The applicd arca is in river bed of YAMUNA River. The arca is devoid of top soil. No solid
waste is generaled duriing the course of mining of ordinary sand, Hence, Solid Waste

Management is not required.

{10) MUNICIPAL WASTE:

All the labours engaged m activity will be hired from nearby villages. Thus municipal waste
generated will be minimal. Mobile toilet will be provided to avoid scattering of excreta.
Provision of dusthing will be kept in order to contain the waste generated during day to day

activity of the fabours i.e. gutakhs pouches. leflover of the edible items ete.
{11) HAZARDS WASTE MANAGEMENT:

The activity ts limited w collect siver ordinary sund from the banks of river and dispatch (o
buyers. Domestic hand 100ls will be used and hired from outside. No washing activity will be

done within the proposed tease area. Therefore no hazardous waste will be generated.
(12) CORPORET SOCIAL RESPONSIBILITY:

Fessece will be developing a comprehensive rural development plan. Lessee will provide

medicine, solar lamp, Books, cloth, bicycie, toy ete of poor/needy people of the area.

aggr o )
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(131 CONCLUSION:

This Lol has been issued for mining of ordinary sand from the Yamuna river bed. This s a
part of state policy to develop infrastructure factlity in the state. This mining of mineral

generates direct & indirect employment to the focal people.

The lessee will undertake mining activity as per the plan indicated ia the above chapter-7.

”
o
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P,

B Part: PROGRESSIVEMINE CLOSURE PLAN

CHAPTER -1

L. ) GENERAL INFORMATION:

Apphicant Name & Fulf address

vy

M/s Tara Enterprises
Mr Chandrajeet Kushwaha S/O Sh. Mithai

Lat Kushwaha
R/o SILRK
Vikas. Jhuasi, District- Prayagraj, U.P

Puram, Havelia, Aawas

1.2 Applica’s post/social status
13 | Mineral or Minerals which the

applicant intends 10 mine

Proprietor

Ordinary Sand Mining

1.4 | Period of the lease

03 Years

Dr. Vijay Kumar Mishra
Address: 403,
Chandralok Colony, Aliganj, Lucknow, U.P.-
226006

RQP/UPDGM/007/2018

Aimen  Apartment, 29

1.6 | RQP Certificate valid up 1o

16.12. 2023

[.7 | Name of the prospecting Agency

e —

Not Required

23
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, 8hambhor, Tehsii- Bara, District- Prayagraj

Uu.p.

LOCATION AND ACCESSIBILITY:

CHAPTER-2

LOCATION OF THE AREA:

SN [BRRTICOLART T [PESCRIFTON

pl OWNERSHIP & SATAUS OF | Government Land River Bed
OCCUPANCY

2 AREA 10.0 Ha
I3 METHOD OF MINING Manugl and Semi-mechamzed (with Excavators &
' ' Louders)
i -+ KRAND/GATA NO 06
, 3 RIVER WATER BODY Yamuna Raver
T VILLAGE Maghiyari, Bhambhor
: N | TEHSIL Bara
K DISTRICT Prayagraj
S [STATE Uttar Pradesh

0 |LATITUDE A 25¢ 20.529' N 81°37.268'E
| i1 LONGITUDR B 257 20.615'N 81°37.188'E
' C 25°20.625'N 81°37486'E

b 25°20.710'N 8§1°37411'E

2.20 GENERAL;

S.N. | Pacticular Deseriplion

] Land use patterns (Forest, Agricultural Grazing, and River bed, Non forest Land
! Barnen etc.)
:_2 Mineral Ordinary Sand
!- 3 m(fat‘egmﬂrﬁﬁ_d o B ) ~ 1 Govermment Land
i_.l_ ! Ownership Orj Lund \}XJ E'\',s‘, (K\'l:.ﬁl-ncm Iand
! S Period of mining - %\‘j r. _.:‘_ - 05 Years
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- 8ara, District- Prayagraj
U.P.

2.30INFRA STRUCTURAL FACILITIES
A\ ACESSIBILITY:
The Munng area 15 located in village Maghiyari, Bhambhor. The lease area is well connected

viu non -metad road to metal road.

2.30 INFRASTRUCTURAL FACILITIES:
Ay A) ACCESSIBELITY:
¢  Village Audhan- 0.58 KM towards North West direction
»  Villape Rasoolpur Byur = 1. 10 KM towards NNE direction
s Villuge Amilia Tarhar— 1.5 KM towards South direction
Road:
e Newada Road - 3935, KM towards NNW direction
» State Highway 95~ 9.90 KM towards NW direction
* Village Road- 1.30, KM towards North direction

qilway
e Manaurt Raitway Station- 14.5. KM towards North-East direction
\irport; .
e  CAC Air Force Banwauli Aimort— £5.5 KM towards North-East direction
Religions/Worship Places:
= Shiv Temple - 2.45, KM wowards North-West direction
School/College;
s Primary & Upper Primary School Majhiyari - 1.5 KM towards South East direction
+ SML Schools & College - 3.55 KM towards North-West direction

KHospital:
o Railway Hospital Subedargany — 18.9, KM towards North-East direc\lijgl}'\w =
‘ i

\ AL
(B WATER SUPPLY & REQUIREMENT: b % ok, S

L 3

S
8, ._U:‘_i,.‘;:
25 T
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.- 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
U.P.

Hand pumps. wells & wbe wells are the source of water in arca. which will be used in
agriculture and house hold purposes. The water for drinking and sprinkling purposes will be

supplied from the nearby area through tankers.

. PURPOSE . . | REQUIREMENT (KLD)
DRINKING 0.55
SUPRESSION OF DUST 9.00
PLANTATION 0.12
Total 9.67

(C} ELECTRIFICATION:

The village Maghiyari, Bhambhor is well connected with electricity while mining area is not

connected with electricity.

26
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No - 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj
U.p.

CHAPTER-3

GEOLOGY:

TOPOGRAPHY:

Topographically, as well geographically, the district consists of an elevated plateau calted
‘Patra’. The general slope of the district arca is from south-west to north-east. The drainage
pattern of Prayagraj district is mainly controlled by two rivers viz-Yamuna, Ganga, It is also
characterized by diverse fertile erosional plains &valleys. The general slope of the diswict
area 1s [rom south-west to north-cast. Geomorphology has an influence on the ground water
regime of thearea. Geomorphotogicaily, Prayagraj district has two district region namely: (I)
Southern pediplain and (1) Northern pediplain region.”

(1) Southern pediplain region is characterized by “the occurrence of Vindhyan systems
&Bundelkhand granite gneiss Baving weathered mande of Colluvial & alluvial materials.
Fhisregion is comprises of various geomorphic units such as  pediments/inselberg
complex.shatlow pedipluins & residual hills,

(Il Northern pediplain region meludes other geomorphic units viz. moderately weathered
pediplain& deeply barried plain,

Chitrakut district has various geological formations ranging right from the Archean,Vindhyan
o Recent. vbviously have undergone diversified pedogenesis.

The proposed area 1s undubuting. The difference of the highest 76.0 mRL & the lowest 72.0
mRi. elevation of the area is about 4.0 meter. The flow rate of the river varies with the
yuantity of precipitation in the catchment area. The lease area surrounded mostly with

agriculturat lands. »
REGIONAL GEOLOGY:

Geologically the district s mainly occopicd by the units of Vindhyan system comprising of
Tirohandotomueime stome dnd Kaimur Sandstones of Kaimur Ground with  isolated out

crops of Bundetkhund granite. A generalised geotogical set up in the district area is as under:

60
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District- Prayagraj

u.p
Age/Period Formation Group Lithology
Quaternary Alluvial deposit Newer alluvium Sand, silt, clay,
older alluviiun Gravels, kankar efc.
Puranas Vindhyan 1. Kaunur Group Kammur Sandstone
2. Rewa Group Shale, Sandstone
3. Semri Group Tirohan Iune stone
Upper Glouconitic dolomile
limestone Sand stone, pallet
Unconfornity:
Archean Bundelkhand Buadelkhand pranite
Genesis gneiss.
Comiplex

Archean group is mainly represented by the occurrence of Bundelkhand granitegneissic
complex in the south & south-western part of the districl. The coarse 00 mediumgrained
gramtes are well exposed as extensive out crop in and around SitapurMafi. LaxmanPahar,

Bharatcup, Dugwan, Marfa& South of Karwi block.

The major part of the district is occupied by semi-consolidated sedimentary formations which
is maialy represented by sandstones. shales and Tirohan limestone/dolomite of the Vindhyan
Super Group, Kaimur sandstones in central part, south & south-eastern & eastern part of the
district are occurring in the form of extensive out crops with (al top &very steep escarpments
in Manikpur block. The Tirohan Iirnc.;;loncs of the Semri Group are exposed beneath
overlying Kaimur sand stone it south & southern parts of Karwi & Manikpur blocks. The
Rewushales arc exposed in small patches at the extreme south-castern boundary of the district.
As the ground water potential within the sandstones & overlying alluvial deposit m the district
i limited but the cavernous limestone oceurning benesth the sandstones are expected (o

contain sizable quantities of ground waler,

The quatef'nary group of sediments represented by unconsolidated alluvium oceurs north of
the Kaimur & Rewa hiltocks & Bundelkhand complex hills to the vicinity of Yamuna River in
north-west & west of Pansini & Baghain Rivers.

LOCAL GEOLOGY

| Geomorphic Units

Recent flood plain of s(rt;:?jf
k \‘

. Lithology

| Yetlow coloved clay, silt

Sand of various grades.

28
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsii- Bara, District- Prayagraj
U.p.

Terrace Zone Sand and kankar beds Yeliow and grey coloured silt

| Older Alluvial Plains

[ Sand and kankar beds. Yellow grey coloured silt

EXPLORATION:
No specific method of exploration is required because ordinary sand mining is done since
long pertod. River bed is well exposed all along the river. Adequate quantity of ordinary sand

m reserves s avanluble for consumer demand. No other type of mineral is found at the site.

Estimation of reserve:

The method of cross section has been adopted for computing the reserve. The mining lease
bouadary, proven & winiog limits are marked on the plan which is there after transferred 10

cross section for determining the different categories of reserve.

Lease Area 10.0 Ha
Miscable Area 9.0 Ha
{Peripheral strip (10%) ) t.0 Ha
Geological Reserve 3.00.000 m*

Mincable Reserve/ Total Vol, of Mineral 1.60.000 m’

Proposed Production per annum 1,60,000 m’

Production eapacity as per LOI dated ’ 1,60.000 m*
(4/61/2022

Method of Mining Manual & Semi Mechanized
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.~— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Pravagraj U.P.

GEOLOGICAL RESERVES

Al the quantity estimated 15 under proved (111} category under UNCEF classification.

The area of mining lease and the average thickness of mineral are multiply 10 get volume.
(D) Lease area ts =10,0 Ha =10000 Sq. m
(£} Aviulable Depth of reserve = 3m.

(F)  Geological reserves of the Jease area = 3,00.000 m’

MINEABLE RESERVE
it is a part of Geological reserve, where arca will be teft atong each bank of river for safety
and stability potnt of view. Around 10 percent wil!'bc left on ¢ach side of the banks.

(H) Lease area is =10.0 Ha '

{I} Peripheral Sirip of 10% = 1.0 Ha

{J) Availzble Depth = 1.78 meicrs.

{K) Mineable Arca = 9.0 Ha

{1.} Mincable reserves of the lease area = 1.60.000 m’

(M) Mincral Production per ansum as per LOI= 1,660,000 m'

{N) Depth for the proposcd production = 1.78 meter

Annual production of only 1,60,000 m’Ordinary Sand will be replenished every rainy/

monsoon period.
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.—- 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

CHAPTER-4

MINING:

METHOD OF WORKING:

Mining uctivity in river bed of Yamuna River will be opencast and semi mechanized. The
proposed volume of scrapping of Ordinary Sand is 1.60.000 m’/year upto the depth of 1.78
m. the maximum depth of mining will not be more than 3m. The mining method will be bar
scaiping/scrapping using bar scrapper for Ordinary Sand scrapping from the lease area and
collecting m designated wrea, Loader will be used for loading of Ordinary Sand in to the
uucks/trotley for further transportation fo the Local market. Bar scrapping is the method
approved in SSMMG, 2016 1ssued by MoEF& CC. GOL.

Machinery Used: 1. Numbers of Excavators/JCB/Poclain: 4 ; 2. Numbers of Loaders: 4

POSTULATES OF MINING METHODOLOGY-
9. Ordinary Sand mining will be carried out strictly as per Mining Act/Rules.
10, Blasung & Drilling will not be required.
11. Main stream will not be disturbed.
12. Mining will be done in Day time and dry scasons only.
13, Required safe corridor will be maintained.
14. Mining will be restaicted 10 the-depth of 1.78m.
15. Ground water will not be disturbed.
6. Angle of repose for mining will not be more than 30 degree.
HAULAGE & SURFACE TRANST'ORT-
Mode of transportation of Ordinary Sand 1s by trucks/tractor trolicy of 4-5 Cu.an capacity.
Trucks of larger size may also be used where the material is to be carried to a long distance.
The trucks will be properly covered with twpaulin. The water will be sprinkled or dusi
suppression fwice @ day or as per requirement. Also trees will be planted along the

approach road as a pact of Green belt development and grasses will be planted to avoid soil

erosion. VJ}P'H

= W nh
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

Anauak Production capacity = 1,60,000 m®

No. of working Days = 300

Daily production capacity = 1,60.000/300 = 533.33 Cu. m per day.

Trucks/rolleys required per day =35-40 Trucks twice a day.

Working Depth -~

o The Deposits occur in the middle/bottom of the river bed. During the entire lease
pertod. the deposit will be worked from the top surface to [.78 meter or above the
ground water table, whichever is less. The wlumate depth of the open cast pits will be
1.78 m beiow ground level.

o  Mimag will be contunued in layers of 1.78 m depth.

o Mining operation will be above ground level.

o The mining will not be wlowed below the waikr 1able.

Q

No mining operation will be allowed in forest area.

The contractors will abide by U.P. Minor Minerul Concession Rules, 1963.

[ I

The contractors will abide at the time of mining with terms and condition as laid down
under mines act, 1952 and mines and minerals {Regulating and Development) act, 1957,
Furest (conservation)Act, 1980.
> The contractors will abide by provision of mines act. 1952, Interstate migrant work man
act, the contractor with the satisfuction of C(;)!llp-.:ll:nl austhority will provide drinking
water rest shelter, first aid box, welfare facilities as central and state government lubor
laws.
o The riverbed areas dug other than rainy season will get refilled Ordinary Sand deposit
in rainy season in which the maleriaj so deposited will be available for fresh quarry.
METHODOLOGY
Bar scalping or skimming 15 extraction of Ordinary Sand from the surface of  bars,
Historical scalping commenly removed most of the bar above the low flow water level,
lcaving an irregular 1opography. Present method generuily requires that  surface
wregulanities be smoothed out and that the extracted material be limited to what could be
taken ubove an imaginary line stoping upwards and away from a specified level above the

river’s water surface at the nme of extraction. Bar scalping is commonly repeated year after

\\\3 32
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

year. Mining will e done by Semi-mechanszed/manual meshod of mining from the mine
feuse area.

The machinery used in the mining will be:

Sr. No. Name of Machinery . | Quantity “/' 1
1 lix_a“:a\fatc_JrlengF-"ociaiQ 4
2 | ~ Loader 4

The guidelines of the ministry of Environment and Fovest and also of the
Geological survey of India stipulates following recommendation on mining of miner

minerals:

K- Soean should not be diverted from inactive channel.

9- Mining below sub stream water fevel should avoid as a safeguard against
envirormental contuminated and over exploitation of resources.

10- Mining at the congave side of the river channel shoutd be avoided to prevent bank
Lrosion.

| 1- Mintng of riverbed should restrict 10 a maximom depth of 1.78 m from the surface.

|2« Idemtitication af river stretches and their demarcation for mintng must be completed
prior to Mining for sustainable development,

13- Area of mining fease will be demarcated pr.ior to mining for Pucca pillars will be
erccted on ground.

14-No mining operations shall be carried out in proximity 50mt of any bridge and or

embankment,
USE OF MINERAL M

The Ordinary Sand wili be used in the construction of buildings, bridges & infrastructure
ete. The Ordinary Sand of lease area is medium to fine grained brown in colour. Ordinary
Sand is an essential minor mingral vsed extensively across the country for construction
purposes. Ordinary Sand 1s used in building construction activities. The mineral 15 being

used i making Pipes. The Ordinary Sand can be used as die- casting and molding material.

OTHER s . &

S5 m
or g "‘t;'\-.: -. <
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-

Prayagraj U.P,
4.7 A, SITE SURVICES

The foltowing site services will be provided at mine site.
(vi}  Sue office
{vi)  Drinking water facility
(viit)  Rest shelier
(ix}  First Aid kit

txy  Toilet facility

B. EMPLOYMENT
{1) Ming¢s Foreman/ Supervisor - 0l
(i) Mechanical Engineer - 01
{iu} Mines Mute- 02
(v Drivers IOpcruit)rs - 06
(v Unskilied tabour- 45

Grand Total = 55

1"'Years mining

Considering the above foliowing quantity of river Sand will collect trom the river bed.

SablanilRantisalamilii i

S

1.0 | Total area consider during 03 Years Permit for mining

10.0 Ha

20 | Mineable Arca

5.0 Ha

3.0 | Saleable Qty as per LOT

1,60.000 m*

4.0 | Proposed Quantity per anpum

1.60.000 m*

More than 1.60.000 m’ Ordinary Sand wilt be replenished cach rainy/monsoon season.

2"*Year mining

SN. | Particolar 70 . Details
1.0 Total area consider during 005 Years Permit for mining 10.0 Ha
2.0 Mineable Area 9.0 Ha

N
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.~ 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

3.0 | Saleable Qty as per LOI 160,000 m’

|40 | Proposed Quamtity per anaum 1.60.000 m"

l

More than 1.60.000 m Ordinary Sand wili be replenished each rainy/monsoon season.

rd -
3" Year mininge

SN. Partlcu!ar g e Sl i, AR I)et;nls :?%

1.0 Total arca consider dur:uﬂ 05 Years Pcnml for mining i’D‘[} !-fa |
2.0 Mineable Arca 9.0 Ha

30 Saleable Quy as per LOI 1,60,000 m"

4.0 Proposed Quantity per annum : 1,60,000 m’

More than 1,60.000 m” Ordinary Sand will be replenished each rainy/monsoon season.

4™ Year mining

S.N. | Particular Sy 'Deianls{ Eﬁ; 3(:@:;4'{
L0 | Total arcu cousider during 05 Years Pernut for mining 10.0 Ha ’
[ 2.0 | Mineable Arca 9.0 Ha
| 3.0 | Saleable Qty as per LOT . - 1.60,000 m™ ;
40 Proposed Quantity per annum ‘ 160,000 m’ o

More thun 1.60.000 m7 Ordinary Sand will be replenished each rainy/monsoon season.

5™ Year mining

S.N. | Particular - s {mﬁ . R

1.0 Total area consider dunng 05 Years Pcrmu for mmmg 10.0Ha

2.0 Mineable Area 9.0 Ha

3.0 Saleable Qty as per LOT 1.60,000 m”

4.4) Proposed Quantity per annum 1.60,000 m” B '.

More than 160000 m Ordinary Sand will be replenished each rainy/monsoon season.
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

CONCEPTUAL MINE PLAN AND LIFE OF MINE:
Collection ol Ordinary Sand 18 restricted up to @ maximum depth of 1.78 m. River/stream

will be not diverted in any case. No mining proposed in rainy season.
More than 1,60,000 m® Ordinary Sand will be replenished cach rainy.

CLOSURE PLAN:
The River mining will be done by open cast manual method. Mining of ordinary sand 1»
proposed to be carried out by manually as well as semi mechanized. Ordinary sand 18
located on flood plain of the YAMUNA River. Extracted quantity of ordinary sand from
the entire mined out are will be replenished every year by the YAMUNA River itself.

MINED OUT LAND:

No proposal can be given for concurrent back (illing. Further. mised out pits will be
replenished every year by river. The reclamation will be occurring naturally every year in

such a manner that original topography will be restored.
AIR POLLUTION:

Mineral handling, loading and unloading areas including all the transfer point should have

efficient dust control arrapgements.

Water sprinkling on mine roads will regularly be under tken to control dust during

transportation. They should be properly maintained by the proponent.
WATER POLLUTION:

River water and underground water will be not louched by the mining excavating, so water

quality is not affected. Not required any water treatment.
SOIL MANAGEMENT:

There is no soil on river bed not required any management.
WASTE MANAGEMENT:

% ;}}NJ ’ 36
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

All excavaled material like sand. bajarl, moram o be sold to the market. So no waste

raterial is generated. Hence, no management is required,
TATLING DAM MANEGMENT:

No processing of minerat 1= proposed in the plan. Hence, no tailing dam proposed.
DISPOSAL OF MINING MACBINERY:

No mining machinery is used in the collection of river sand. It will be manual as well as

semi mechanized mine, Hand tools and excavators will be used to collect the ordinary sand.
INFRASTRUCTURE:

As on date no infrastucture facilities like a real ropeway, conveyor belts, power lines,
hutlding & structures. waler treatment plant, transport & water supply sources are present

within the arca. Therefore it is not required for their maintenance.
SAFETY AND SECURITY:

All provision in safely rules & regulation will be maintained by providing required
matensals to the employees. Safety measures 10 be taken for the safety.of the people
working at the mine lease arca also inciude measures for treaunent of bite of poisonous

repriles/isect like snake.
Cach worker shall be provided with helmets & <afety shoes.

DISASTER MANAGEMENT:

-

Disaster management plan is a comprehensive and structured system for ensuring the

prevention of risks disasters involved. Following hazards have been identified.
-Use of explosive and blusting operation:
No cxplosive s proposed (o be used in the mining activity.

2-Slope faitures/{all of maghinery:
% \‘ ‘\‘\J
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Mine Plan of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P,

The ultimate depth of mining is only upto3.Ometer, so there isn’t any chance of failure of

machinery due to slope
3-Road scaidents:
A code of traffic management will be developed.

It 15 stated earlier that ground water table is quite below the working levels. However, the
rain water accumuiated in the pits will be pumped out. Problem of inundation of pits is ot

{oreseen,

CARE AND MAINTENANCE DURING TEMPORARY DISCONTINUANCE:

At the time of temporary discontinuance of mine, notice (as per rule 24 of MCDR1988&
Reg.6 OF MMR 1961) shall be sent to TBM and mines safety Authorities. Notices shall be
accompamed as per Rule 24 of MCDRI1988, vide form No D-1. All precautionary steps

shall be taken into account in respect of care & maintenance,
TIME SCHEDULING FOR RECLAMTION & REHABILTATION:

Mining shall reach the maximum depth (1.78m) from the surface so that mined out area
shail be left open for replentsshment during monsoon. The reclamation will be occurring
naturally every year in such a manner that original topography will be restored, No
reclamation and rehabilitation activity proposed,

-

PLANTATION:

Plantation slong the approach roads and in the nearby village.

Quantity
Activities 1" Year |2"Yeur |3 Year | 4" Year |5 Year
Planiation 100 100 100 100 100
{No. of trec Supling)
‘\\:/ 230
\‘»SJ“ S s

~N
C \y'
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Mine Pian of Sand Mining at Yamuna River Bed over and area of 10.0 Ha at
Khand No.— 06, Village- Maghiyari, Bhambhor, Tehsil- Bara, District-
Prayagraj U.P.

19. ECONOMIC REPERCUSSTONS OF CLOSURE OF MINE AND MANPOWER

RETRENCHMENTS

The land used of the area for mining iy grazing land. At present, it is not used for any

purposc. In mining activity about 55 people will get direct employment.

20, FINANCIAL ASSURANCE:
The financial assurance bas been calculated on the basis of following way. -

Under rufe 34(6) & (7) of amended rules of U.P. Minor minerat (Concession) Rules 1963

the minirmum amount as a Financial will be Rs. 4.94,200 only.
The tinancial assurance has been calculated on the basis of following way.

1. Total Lease area- 10.0 Ha

.2

Storage and reclamation of soil- Nil.

Tt

Infriasiructure-Nil.
Rate of Financial Assurance — Rs. 20, 000/acre,
Area considered for Financial Assurunce-—?d.?] Acre

The total amount of financial Assurance —24.71 x 20.000= Rs. 4,94,200

=

72



SE— - e _ 88_ ot S i A

Form-$

g OF GEOLOG YA”D
RAT e MI”IJV

%

O
c
&

Q

CERTIFICATE OF RECOGNITION AS QUALIFIED PERSON

tlndey Rule 34 of ULP, Musis Minsrais Concesss Rules 1963 H

DR, VIJAY KUMAR MISHRA S/0 SHRS AKHILANAND MISHR A
House No.~403. Atmen Apartment, 29, Chandrgiok Colony, Aligan), Lucknow
whose phatograph and signature is affixed herein below, having given satisfuctory evidence of his quadification

A enpericiive as fequired in Tule-34 18 here by RECOGNISED as 4 qualificd person (o prepare Mining Plan
twader Huke 33 of the U.P. Minor Mineral Concession Rules-1563.

Lo Hisregistration number is | RQpjUPDGM/No. Q.B.7..... Near... 4O LT

13

This recogaition is valid for a period of 05 years from 17-12-2018 to 15-12-3023,

His office address is House No.-403, Aimen Apartment. 29, Chandralok Colony, Aftgani, Lucknow.

i Flis maif H2-VKM. geoipamait.com.
¥, Uontact No. 9415215163,
© Thus certificate will Tiable w be withdraw nveancelied in the event of furtushung the wrong informution

i the Mining Plan or producing, the wrong doctiments.

Fhis certificare shall be valid only for preparation of mining plan of the arcas within (he teritory  of
Untar i'radesh and nol for any other purposes.

o Mmﬂ

S onert Symatne of jRE )

Place: Lucknow
Date: | 7.12- 2018

(D r%ﬁshan Jacob)

Director
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REPLENISHMENT STUDY REPORT FOR H

“Ordinary Sand Mining Project”

AT

Khand No. 06
Viliage- Maghiyari, Bhambhor
Tehsil: Bara & District: Prayagraj, U.P.

Proposed production - 1, 60, 000 Cum per yesar

APPLIED LEASE AREA - 10.00 Ha.

CATEGORY- 'B1’
ToR letier No, -216/Parya/SEIAA/7169/2022 dated 12/10/2022
Replenishment Study Period -
Pre & Posi monsoon season of year 2024

" = o
FoR i e

T B
S R )

M/s, Tara Enterprises
Proprietor: Mr. Chandrajeet Kushwaha $/0 Sh. Mithai Lal Kushwaha
R/o - 51, RX Puram, Havelia, Awas Vikas Jhunsi,
District-Prayagraj, U.P

PREPARED BY
Dr Vijay Kumar Mishra

GEOGREEN ENVIRO HOUSE PVT. LTD.

(A QCI/ NABET Approved EI4 Cousultant & 1SO 9001:2015 Certified Company)
Reg. Address: C 1/20, Viraj Khand, Gomti Nagar, Lucknow,

Uttar Pradesh 226 010, Phone: +91-9415215163, 9161202020

Website: www.geogreen.in, Email: vkm.geo@gmail.com
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Introduction:
The proposed project is for ORDINARY SAND MINING PROJECT Sand Mining from
Yamuna River bed located at Yamuna River Bed, Khand No. 06, Village — Maghiyari,

Bhambhor, Tehsil — Bara, District - Prayagraj, U.P Area: 10.0 ha.
Applicant: M/s. Tara Enterprises

Mr. Chandrajeet Kushwaha S/0 Sh. Mithai Lal Kushwaha
Mining of Ordinary Sand is proposed in the Yammuna river bed, the applied lease area is

10.00 ha (Govt. Land). Proposed production is 1,60,000 Cu.m per annum of Ordinary Sand.

The letter of intent was issued by District Magistrate Prayagraj, letter no. 9577/khanij/2021-22

Dated: 04/01/2022. Validity period of applied lease is five years.

The mining plan was approved by Directorate of Geology and Mines; UP vide letter no.

2022/5/5/120215 dated: 19/05/2022.

Toposheet No. - G44P11

F'ype of Land Area in Ha.

Riverbed, Govt. waste land 10.00

ot

87
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PROJECT DETAIL
S.No Particulars Details
On Line Proposal No. SIA/UP/MIN/418783/2023
2. EC identification No EC23B001UP163081
3. File No. Allotted By SEIAA, 7648 — 7169
U.P
4. Project Type New
3 Category Bl
6. Project/Activty including 1(a) Mining of minerals
Schedule No.
7. Name of Proponent M/S Tara Enterprises
Prop.- Mr. Chandrajeet Kushwaha
S/0 Sh. Mithai Lal Kushwaha.
Full Correspondence Address R/o 51, RK Puram, Havelia, Awas Vikas
8. Of Proponent Jhunsi, District-Prayagraj, U.P
" Name of Project Ordinary Sand Mining Project
Project Location (Plot/ Khasra) Khand No.- 06
10.
Gata No.)
11, | Name of River Yamuna River Bed
5 Name of Village Maghiyari, Bhambhor
13, Natne of Tehsil Bara
14. Name of Dastrict Prayagraj
I5. Name of Minor Mineral Ordinary Sand
16, Sanction Lease Area 10.00 ha.
17. | Max & Min Mrl within Lease] 76.0 mRL- 72.0mRL
Area
18. Pillar Coordinates Boundary Latitude (N) Lengitude (E)
A 25°20.529'N | 81°37.268'€
B 25° 20.615'N 81°37.188'E
C 25°20.625'N [ 81°37.486'E
D 25" 20.710'N | 81°32.083'€
D 25°16.895'N | 81°31.840'E
D1 25°16.923'N 81°37.411'E
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19. | Total Geological Reserve 3,00,000 m?
20. | Mineable Reserve 1,60,000 m®
21. | Total Proposed Production (in| 8,00,000 m’
five year)
22, Sanction Pertod of Mine Lease | 5 Year
23, Ultimate Depth of Mining 1.78 meter (average).
24, Name of the QCI Accredited Geogreen Enviro House PVT. Litd,
Consultant with QCI No. and NABET/EIA/24-27/RA0344 Valid till 24th
Period of Validity February, 2027
25. Nearest Metalled Road Fromj SH-95 -9.9Km, in North-West Direction
Site —
from mine site.
26, Water Requirement 9.67 say 10 KLD
27. | Any Litigation Pending Against] No
The Project Or Land In Any
Court.
28. Details of 500 m Cluster Map & Cluster Certificate has been issued vide
certificate Verified by Mining | 1.0 0 988/Khaniji2022-23
Officer
Dated: 28/06/2022.
29. Details Of Lease Area In 10.00Ha.
Approved DSR
30. Length And Breadth Of Haul | 500.00 m X 6.00 m
Road
31. [No. of trees to be planted 10000

Dr. W}EM Liskwe
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Site Specific Geomorphic Map with Exploratory Pit and Lease Area
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PHOTOGRAPHS OF APPLIED LEASE AREA
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Stages of Environmental Clearance

Application for prior Environmental clearance for the above project was submitted to the
Secretary SEAC, Directorate of Environment, Lucknow, UP on 1/07/2022 and 04/08/2022

for determination of Terms of Reference (ToR) for the preparation of EIA Report.

Proposal for ToR was considered in State Level Expert Appraisal Committee meeting held on
1/09/2022 and TOR letter was issued by SEAC, UP vide Iletter No.

216/Parya/SEIAA/7169/20221dated 12/10/2022 , for preparation of EIA/EMP report.

In accordance with ToR letter Baseline Study was carried out during March 2022 to May
2022 and draft EIA/EMP report submitted to State pollution control Board for conducting

Public Hearing.

Public Hearing was conducted on 08/02/2023, at at Tehsil Parishad Bara District- Prayagraj,
Uttar Pradesh, for the purpose of grant of Environmental Clearance (EC) for “Ordinary
Sand Mining Project” Having Mine Lease Area- 10.0 Hectares, and production capacity of

1,60,000 m3 per year of Sand.

The final EIA/EMP Report was submitted online to for seeking environment clearance whose

proposal no. is SIA/UP/MIN /418783 /2023 dated 18 Feb 2023.

The proposal for EC was appraised by EAC in its meeting held during 27-03-2023. In the

minutes of the meeting committee recomunended the proposal for the grant of EC.

After that Ministry examined the proposal and informed the PP to conduct a scientific

replenishment study and submit the report to the Ministry for further consideration before
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EAC.

After that replenishment study was done for pre-monsocon 2024, post monsoon study will be

done after monsoon season of year 2024,
Replenishment Study:
Topography, Drainage pattern, General Geology & Local geology

The district may be divided in the three distinct Physical parts. The trans-Ganga or the
Gangapar Plain, the doab and trans-Yamuna or the Yamunapar tract hich are formed by the
Ganga and its tributary, the Yamuna, the latter joining the former at Allahabad, the
confluence being known as sangam. Trans Ganga tract comprises poor sandy soil (full of
kankar) with stretches of sodic lands popularly known as 'USAR'. In tehsil Bara, the water
table is high and the water in excess lakes which forin the most noticeable feature of the area,
especially in northern part. The Trans Yamuna tract forms a part of Bundelkhand region. The
district is mainly characterized with Ganga, Yamuna alluvial plain and Vindhyan Plateau.

G.S.L (2001) has identified the following geomorphic features.
1. Active Flood Plain: It is quite localized and confined only to the river system.

2. Older Alluvial Plain: It is characterized by depositional and erosional terraces found in

patches along the active plain.

3. Rocky Surface (Denudational hills): These are prominent in Trans Yamuna area formed

mainly of quartzitic nature.
Drainage:

The Northern half of the district occupies part of Ganga basin and Sothern part of the district

occupies the part of Yamuna and Tons Sub- basin. The rivers of the district belong to the

Loy '- i ETem ae
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The Ganga enters the district ip the Kaurihar Block. It maintains a meandering couyrse.

Yamuna, the second major river, enters the district in the extreme west in the San.kargarh
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Geology

Regional Geology:
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Geologically the district is mainly occupied by the units of Vindhyan system comprising
of Tirochandotomite/lime stone and Kaimur Sandstones of Kaimur Ground with isolated

out crops of Bundelkhand granite. A generalized geological set up in the district area is

as under:
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Archean group is mainly represented by the occurrence of Bundelkhand granite gneissic
complex in the south & south-western part of the district. The coarse to medium grained
granites are well exposed as extensive out crop in and around Sitapur Mafi, Laxman Pahar,

Bharatcup, Dugwan, Marfa & South of Karwi block.

The major part of the district is occupied by semi-consolidated sedimentary formations which
are mainly represented by sandstones, shales and Tiroban limestone/dolomite of the
Vindhyan Super Group, Kaimur sandstones in central part, south & south-eastern & eastern
part of the district are occurring in the form of extensive out crops with flat top &very steep
escarpments in Mantkpur block. The Tirohan limestones of the Semri Group are exposed
beneath overlying Kaimur sand stone in south & southern parts of Karwi & Manikpur
blocks. The Rewashales are exposed in smail patches at the extreme south-eastern boundary
of the district. As the ground water potential within the sandstones & overlying alluvial
deposit in the district is limited but the cavernous limestone occurring beneath the sandstones

are expected to contain sizable quantities of ground water.
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The quaternary group of sediments represented by unconsolidated alluvium occurs north of
the Kaimur & Rewa hillocks & Bundelkhand complex hills to the vicinity of Yamuna River

in north- west & west of Pansint & Baghain Rivers.
Local Geology:

Prayagraj district comes under the doab region of Ganga and Yamuna rivers covered by older
Alluvial. The development of soils in the district can be ascribed to different erosion and
depositional agencies. Different morphological units have different types of soil. The soil
ranges from pure sand to stiff clays and including all combination of the two extreme litho
units. The pure sand is called Bhur and clay is called Matiar when the sand is mixed with clay

i equal proportion, the soil may be termed as Dumat or Loam — a good agricultural soil.

Geomorphic Units Lithology

Yellow colored clay, silt

Recent flood plain of stream :
Sand of various grades.

Terrace Zone Sand and kankar beds Yellow and grey colored silt
Older Alluvial Platas :

Yellow grey colored silt
Sand and kankar beds.

Estimation of Reserves Approved Mining Pian:

The method of cross section has been adopted for computing the reserve. The mining lease
boundary, proven & mining limits are marked on the plan which is there after transferred to

cross section for determining the different categories of reserve
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Summary of resources available in the applied area as below:

Lease Area

10.00 Ha

Mineable Area

9.0 Ha.

Peripheral strip (10%)

1.0Ha (10% of total area)

Geological Reserve 3,00,000 Cu.m
Mineable Reserve/ Total Vol. of Mineral | 1,60,000 Cu.m
Proposed Production per annum 1,60,000 Cu.m
Production capacity as per LOI 1,60,000 Cu.m

Method of Mining

Manual & Seini Mechanized

Annual production of only 1,60,000 Cum Sand/Moram will be replenished every rainy/

nonsoon period.

Method of mining:

Mining activity in river bed of Yamuna River will be opencast and semi mechanized. The
proposed volurae of scrapping of Ordinary Sand is 1,60,000 m>/year upto the depth of 1.78
m, the maximum depth of mining will not be more than 3m. The mining method will be bar
scalping/scrapping using bar scrapper for Ordinary Sand scrapping from the lease area and
collecting in designated area. Loader will be used for loading of Ordinary Sand in to the

trucks/trofley for further transportation to the Local market. Bar scrapping is the method

approved in SSMMG, 2016 1ssued by MoEF& CC, GOL
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Bar scalping or skimming is extraction of Ordinary Sand from the surface of bars. Historical
scalping comnonly removed most of the bar above the low flow water level, leaving an
iregular fopography. Present method generally requires that surface irregularities be
smoothed out and that the extracted material be limited to what could be taken above an
imaginary line sloping upwards and away from a specified level above the river’s water
surface at the time of extraction. Bar scalping is commonly repeated year after year. Mining
will be done by Semi-mechanized/manual method of mining from the mine lease area..
Production Detail & Replenishment:

Proposed project is a new Mine & LOI has been issued to PP on 04/01/2022

As per the approved mining plan, Dt. 19/05/2022 Mineable reserve were 1,60,000 Cu.m

Production carried out:

S. No. Month & Year Production in cubic meter
L Dec. 2023 12915
Z Jan. 2024 16828
3 Feb. 2024 25314
4, Mar 2024 31342
- 4 Apr. 2024 17720
6. May. 2024 23476
T June 2024 ' 32300
Total 1,59,895

In the approved mining plan production was proposed for 5 years and in the present season
since December 2023- June 2024 mining was done only for 07 months and highest

production achieved is 32300 cum during the period June 2024,
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As per the order, replenishment study was carried out for the pre-post monsoon 2024 in the
mining blocks where mining was done.

Summary Of Cubic Meter- Total Purchase Qty (Nov-23 to Oct-24) — 1,60,000cura.

Total Production- 1,59,895 cum.

Balance Quantity- 105cum.

REPLENISHMENT OF THE AREA

The rate of gross or absolute silt production (erosion) in the watershed and the ability of the
stream systemn to transport the eroded material in a river and then to a reservoir has the
direct relation with the quantity of sediment delivered into a reservoir. The rate of gross
erosion is dependent upon many physical factors live climatic conditions, nature of soil, slope
of the area, topography and the land use. Hydro-physical conditions of the watershed govern
the capability of transporting the eroded material. It has been observed that the average rate
of sediment production decreases as the size of drainage area increase and the larger
watershed the lesser is the variation between the rates. The larger watershed presents more
opportunity for deposition of silt during its traverse from the point of production. The
watershed with maximum land use class of forest generate very low rate of production unless
the forest are degraded or open forest. The cultivated watersheds with unscientific farming
produce very high rate of silt production. The total amount of eroded material, which reaches
a pafticular hydraulic control point, is termed as sediment yield. The sediment control of
inflow is governed by Character of run-off; Susceptibility of soils; the extent and density of

vegetative cover in the area; and the hydraulic efficiency of the drainage system.

The rotational mining is being adopted to facilitate the replenishment of the excavated pits
during rainy season. Thus the mineable area has beea divided in five blocks i.e. the upstream

block and the downstream block. The Mining of these blocks is suggested on rotation basis in
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such a way that pit of previous year mining will act as depository for the monsoon season.
Sand 1s extracted from the sand lot during one year; more than the extracted quantity of the
same are automatically replenished by rainfall in the monsoon by the river itself on account

of its flow and velocity.

Source of sand in proposed River bed area:-

Water Course & Hydrology:

Ground water in the district occurs both in alluvium and the weathered and jointed sandstone
in area which are underlain by hard rocks. Two-broad based hydrogeological units namely
unconsolidated (Alluvium) and consolidated (Hard Rock) have been identified. The
unconsolidated or alluvial formations occur in the Trans- Ganga and Doab region. Localized
patches of Trans Yamuna region are also covered by the unconsolidated formations.
Occurrence of consolidated formations is restricted primarily Trans ~ Yamuna tract and this
sizable area flanks the southernmost segment of the district.

Alluvium Area: Ground water occurs within the pritary porosity of alluvial sediments in
the north, the aquifer materials are medium to coarse grained sands. The shallow aquifer
materials are medium to coarse grained sands. The shallow aquifer occurs under unconfined
condition while deeper aquifers are under semi confined to confined conditions.

Ground water flow: Water table elevation map prepared, available data indicates that
ground water flow is towards the river Ganga in the north and river Yamuna in the south i.e.

both the rivers are effluent in nature.
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Hard Rock Area: The Ground water in the widely covered Vindhyan Plateau region
primarily occurs under unconfined condition within the secondary porosity of the formation.
However, exploration data indicates that Kaimur sandstone found at depths does have enough
potentiality. These sandstones after leaching of cementing material get disintegrated and
reduce to silica sand which are loose and act as promising repository of ground water. Below
the sandstone particularly in the western part of the plateau region shales have been
encountered which possess reasonable development of secondary porosity and projects
moderate prospect of occurrence of ground water.

Earlier studies indicated presence of four sets of vertical joints of variable dimensions in the
sandstone and have reasonable yield prospects. Sand Horizons are conspicuously exposed in
the extreme N'W part where silica sand are being niined and used in ceramics. These sand
beds may be termed as Marker Horizon.” Above the Marker Horizon, friable sandstone or
ioose sandy matrix occurs which are the weathering products of the Kaimur Sandstone.

Below the marker horizon occurs compact sandstone which is normally fractured and yield
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fairly good quantity of fresh water. Hydro geological Scenarios in the hard rock region is
highly variable. Geomorphology, besides geology, plays an important role in the occurrence
and movement of ground water.

Sub-Surface Geology: Sub — surface geology has been deciphered from the study of
lithologieal logs and electrical logs of the boreholes drilled by central ground water board. In
order to decipher the sub — surface disposition of aquifer system, 5 numbers of linear sections

and two numbers of Fence Diagrams were prepared.
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Method of Replenishment Study:

For the said project replenishment study has been done during the pre-monsoon (June 2024)
and will be done for post-monsoon season after the monsoon 2024 by Differential Global
Positioning System (DGPS)

Differential Global Positioning System (DGPS)

A GPS system that is capable of being more accurate by taking into account position
correction information. In present day surveying, normal GPS (Global Positioning System) is
not giving accurate readings .So, for greater accuracy, a Differential GPS is the only available

system to be implemented. To operate this, two GPS units are required. In this systent, a base
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station with a known position sends ervor correction data to a mobile unit. The error
correction data 1s being sent wirelessly through a radio link. The data can then be viewed on 2
laptop computer for statistical analysis.
Differential Global Positioning System (DGPS) is an enhancement to Global Positioning
System that uses a network of fixed, ground-based reference stations to broadcast the
difference between the positions indicated by the satellite systems and the known fixed
positions. These stations broadcast the difference between the measured satellite
pseudoranges and actual (internally computed) pseudoranges, and receiver stations may
correct their pseudoranges by the same amount.
The survey work has done with the help of Differential Global Positioning System survey.
Starting DGPS Survey by making two permanent reference point (Base Stations) by setting
up, initialization of all the parameters of BASE Unit. One BASE point has been established.
Than Initialization of the ROVER Unit in the same manner. And each boundary pillars was
established and fixed after 2 Hour of reading on static mode and that’s how boundary points
and ground control points has been fixed.
After the successful completion of the survey, All the RAW data collected from the field will
be post process in the GNSS software, than Validation of the collected data by several
methods & Geo-referencing of Cadastral map/ SOl Toposheets maps using software.
Superimposition of output files on Georeferenced Vectorized map, SOI Toposheets.
Functional Description:-

a) An exact geographical position is determined.

b) Reference station placed at this point.

¢) Since at a known position, able to calculate errors from GPS satellites.

d) Sends error corrections across a wireless radio link to remote station.

e) Remote station receives error corrections and also position information from same
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satellite constellation that reference station sees.

f) Remote station uses both satellite data and error corrections to calculate position
Survey Method:-
Methedology: The broad methodology adopted under this project is as follows: -
(a) Establishment of GCP control network by DGPS
(b) Acquisition of digital satellite data of Google Earth Pro (Orthoimage generation).
(¢) Delineation & confirmation of river boundary maps & Digitization of maps
(d) Plot level vectorisation & map generation from orthoimage
(e) Integration of image derived vectors and river boundary, other vectors map linking
(f) Survey and mapping of difficult areas/ ground truth collection
(2) Integration of vectors and preparation of base maps
(h) Map printing (output generation)
7. Sampling:-
(a) Sand Sampling:
Objective: To prepare dry sand samples from the field for various laboratory tests.
Apparatus:
. Wooden Mallet.
. Non-corrodible trays,
- Pulverizing apparatus such as mortar and a rubber covered pestie or a mechanical
device consisting of mortar and a power driven rubber covered pestle.
. A suitable riffle sampler or sample splitter for quartering the samples
o Themmostatically controlled oven of capacity 250 6C.
. Balance of capacity 500 grams and sensitivity 0.01gram.

. Balance of capacity 10kgs and sensitivity 0.5 gram.
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. Balance of capacity 15Kgs and sensitivity | gram.

Procedure:

. Dry the sand sample as received from the field in the air or under the sun.

. Remove the organic matter like tree roots and pieces of bark from the sample.

. Separate matter other than sand, like shells from the sand mass.

° Break the clods with a wooden mallet to hasten drying.

. In wet weather a drying apparatus may be used but the temperature of the sample

during heating shall not exceed 60 0C.

. When an oven is used for drying, the temperature in the oven shall not exceed 110
0cC.

“ The amount of drying depends upon the proposed test to be conducted on the
particular sample.

. The type, temperature and duration of drying of sand samples for different tests are
given in

. After the specified period of drying, cool the material to the room temperature.

. Break the big clods with the help of wooden mallet.

» Pulverize the sand sample to pass through the specified sieves of the particular test to
be conducted.

. Mix the entire sand thoroughly and spread on a flat surface.

. Divide the sample into four quadrants and mix the diagonally opposite quadrants.

Method for Quartering
The quartering method shall be used when splitters are not available. Quartering simply

requires a quartering cloth and a stick or rod and is done as follows-
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i Pour contents from sample bucket cloth on to the quartering cloth.
ii, Level sample on quartering using a rod.
iii.  Insert rod under the middle of the sample Quartering cloth and lift both Ends of rod to
divide the sample in To two equal parts.
iv. Repeat step 111, dividing in to four quarters.
V. Retain any two diagonally opposite parts for testing.
vi. If the sample 1s still not small enough, repeat the quartering procedure using either of
the two diagonally opposite halves.
PRECAUTIONS
. Care shall be taken not to break individual grains during pulverization of sand. Sand
containing organic or calcareous matter should not be dried at a temperature above 600C.
o In the case of coarse gravels or gravelly sand quartering by forming a cone shall not
be done.
(b) Specific Gravity:
DEFINITION
Specific gravity is defined as the ratio of the mass of a given volume of the substance to the
mass of an equal volume of water.
APPARATUS
e Deunsity bottie
e Vacuum desiccators of size 200mm to 250mm in diameter confaining anhydrous
silica gel or any suitable desiccating material.
¢ Thermostatically controlled oven of capable of.

» Analytical balance of sensitivity 0.001grams. g Ny N o2

o 2 mim IS sieve. LB :
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* A wash bottle preferably made of plastic,
CALCULATIONS
. If distilled water is used as an air free liquid, calculate the specific gravity of the soil
particles ‘G’ from the equation

m2 -ml’

G =
{m4 - ml) - (m3 —-m2)
. If kerosene or white spirit is used as an air free liquid, calculate the specific gravity

of the soil particles ‘G’ from the equation

GL (m2 - m1)

G=
{m4 - ml) - (m3 ~m2)

GL = Specific gravity of the liquid used at the constant temperature.

m1l = mass of the density bottle with stopper.

m2 = mass of density bottle + dry soil.

m3 = mass of density bottle, soil and water.

m4 = mass of density bottle and water.

PRECAUTIONS

. Soil should not be dried more than 800C if there is any doubt in change of specific
gravity by loss of water of hydration during oven drying.

) The largest source of error in the test is due to the difficulty in ensuring the complete
removal of air from the sample. To ensure this the density bottle with soil submerged in
water should be kept in vacuuin desiccators.

. This test requires temperature between 22°C to 32°C and therefore shall be




conducted in concrete laboratory where temperature is maintained at PRES Yo

8. Instruments Use; - DGPS, inch tap, Brinton Compass, etc.
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Result:

Sections (pre-monsoon ) are superimposed and volume has been calculated & given in below

table.
Volume calculation
S.N. [Lease [Estimated Annual Average Remaining After
ost
Area Mineable Production thickness of [reserves monsoon
MINEABLE
Reserves (as per leapaci as larea Pre [(Average the [Reservers
ks pacty ka ( Be} n e20240ct.
approved mining jper approved [nonsoon project site
plan) imining plan) [season before onset of
monsoon 2024
1. |10 hac 1,60,000 Cu.m 1,640,000 Cum [1.78 m 105 cum
N140,000C
UM
Conclasion:

The replenishment of Sand will be calculated after the monsoon study of the season 2024 by
volumetric survey method and amount of sand deposited in the post monsoon season will be
calculated. The amount of average sand remaining on the project site quantified during the
pre-monsoon study is 1,60,000 m® in respect to the total mining reserves available after
monsoon 2024 which is 1,45,00 m®

In the applied lease area replenishment depends upon the rainfall, if adequate amount of sand
will not replenish during monsoon then excavation of sand will be limited to the quantity

which will be equivalent to the replenished material up to a depth of 1.78 m only.
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ANNEXURB ! A L

N.C.R.B (ear. 9. 3m.d)

1.

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)

TUH FI R
(4T 173 Y T TH W F TqE0)

District/Unit (fAa/3$1S): P.S. (4TAT): STelqY Year (@¥): 2024

JAATRR (FIAFE TIPS

FIR No. (7.g.R. ¥.): 0082 Date and Time of FIR (F.q.R. @ f&a=
3T §HY): 12/11/2024 18:44 6

S.No.  Acts (rfrferas) Sections (4RI(T))

(F.9.)

I = v e (Rem 4
w1 Rfeass) wREgs
1957

2 @ vd @fae (Rem 2
1 fafeaae) sffaas
1957

3 g wuf JEae
faaror fafaaA, 1984

4 grefas wuR gEae O
fParor smafaasd, 1984

S I WY IqWfS 72(1)
(afREr) fraaTEen,

2021

6 I g 3U"AS 58
(aRER) FAEe,

2021

7T IR yey IqEfAs 3(1)
(aRER) fAaATae,

2001
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131

N.C.R.B (ue7.4V.3n7.41)
3. (8) Qceurrence of offence (9T T TEAI):
1 pay (Re): EHAR Date from (Ra@& @):  Date To (f&TTF
11/11/2024 a®): 11/11/2024
Time Period (W57 Time From (§#Y ®):  Time To (WA
srafer): T8y 1 00:00 ¥ a%): 00:00 s
() Tnformation received at P.S. (4T=T Date (F&=1TF): Time (TAA):
SET HaAT 9T §I): 12/11/2024 18:44 &1
(¢) General Diary Reference Entry No. (qﬁ'ﬁ‘d‘ Date and Time
(AT HEH): #): 028 (R A
qHAa):
12/11/2024
18:44 &

4. Type of Information (FIAT HI yFR): faf@d
3. Place of Occurrence (SCIEA);

L. (a) Direction and distance from P.S. (g~ {vﬂ' AR Beat No. (€I

fam): 3, 07 . #T. )
(b) Address (JaT): BETEU ATFART A, ATl I Tar & fRe
gg¢ It AT

(¢) In case, outside the limit of this Police Station, then Name of P.S. (afe
e T F qET & S AT FHT AH):

District (State) (€T (TSA)):
6. Complainant / Informant (RIRIaE1 / FaeTHa):
(2) Name (@19): & 37T FARX Tl
(b) Father's Name (RIETHT ATA): FE0T HAT A=Al

(©) pate/Year of Birth (= fafd / (d) Nationality (TTSEEAT): HA
ag). 1994 116



132 N.C.R.B (T3 )

UID No. (I3 4.):
(0 Passport No. (4FH9E ¥.):

Date of Issue (STY ®¥e7 &7 f&a1F):  Place of Issue (T FIA F TA):

(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving
License, PAN) (78911 fa(0r (IR &1 AT F13 ,IH9IE, IS

¥., sisfae aEdd, i #18)

S.No- 1D Type (Y69 9 FT D Number (I591 HEA)
FE) e

(h) Occupation (CATHTY):
()  Address (Tam):

S.No. Address Type (an Address (qHT)

FF) & g
b adae war = FeU Us @isr #ael |, IO w2,
Hd
2 worrdft At = FU Vg AT Hae , IR 9,
R
() Phone number (ZTHY H.): Mobile (FYETE H.): 91-79993XXXXX

7+ Details of known / suspected / unknown accused with full particulars (I /

wfeey / e HRgFT 1 g Rravor giea aoia):

Accused More Than (3T 3T v & ¥ g ar @&y 0

S.No.  Name (amer)  Alias Relative's Present Address(TAATT
(#.9.) (39aTH) Name (FagR T
& ATH)
1  lsae ar &1 a1, AT, AT
S IG]
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133

N.C.R.B (G740 3<.4)

8. Reasons for delay in reporting by the complainant / informant (mmaa»—d‘r !
FaATHdl gaT ROE &8 F gof FIE F FWOI):

9. Pparticulars of properties of interest (Hafetra wFafer F1 farawon):

S.No. Propertty Category  Property Type Description Value{(In
(F¥.) (@Fafr (wrafar & (Forazor) Rs/-) (HeX
Sroft) YHR) (¥ #)

10. Total value of property (In Rs/-) (WFafer &T T HAeUF )

11. 1nquest Report / U.D. case No., if any (Fcg @fiem RuIE / . 3r.9aT0r ¥., afg
S5 BI):

S.No.  yIDB Number (L2193 .)
(F.9.)
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134 N.C.R.B (W16 3.4

12.

13,

First Information contents (T4H Hd«AT TY):

FHe TREN fEedl. ... qar H UAETE] HEGT AR AT FIAGRT
TIPRTS fa9 9ua Jaar ROiE gof T S & d@aY & #Agled 339rd
FAT & 6 UG STAPRIS dgdler aRT AT Sl &= [&rd A
AfFAd A T F TAAT AT & [HaART G a1 F A B 9red
Rl & FH A AT dediee] R fodieTs, ACP T 9T g
I GaRT HgFA &9 § bl &7 &1 fA%eror fhar o | Adegor %
AT AT A F fFA 9 HUROT @ F 3 DI B A Y
SFq QT I4T| Hid 9X ST I YATSA AT I ATATAR FHT 40- 50
ue HI0 |0 e[ 9T AT | 3FT T 1 foAiiisae 25.2039 N Hatrer
gur 81.3825 E MR & | TUH TSIT AfdH ¢aRT Al & ALITH F T
SAURT ¥ TAA T IRl W aTe 37T A TRATET 8ar & | IoFd T
T U & HET H AHOT 0 W AT | A W R W RS A
safFa/mda 34U A HudT uRaga Fd AL U IAT | WeAASA3 F
SHRIFT FHed 3090 3TTfAST IRage et 2021 & f@g# 3,58 a1 72
T @ g @las (QFw v g sfofaas & arr 4 9 21 g O
wraty a1ty foraneT sfafeas 1984 & 4RT 3 9 5 & TIT 3ooud Ud
GUSHAIT O § | 3T IO 3R § R Geiersnald (717 F 9T 3
¥ Tawey 390 aftta aris @ et @ LP.C/BNS 1 guId arist i
SUH I RAE of A i F¢ FY| Folvard HAld R GPS FSAT &
1Y & IS 2 BT AE AIET gEA0 JUsAg A 11/11/2024 30T
FAR WA S/0 A FOT FAR WAt 9e; Wi s AOAO 79993XXXXX
qal 7 F U3 Wi 7T FAPNS /1 FAe- A §0A0 AT HFAX TE
YA YT § T Aol dEiR @ HIEHT AY g@RT HERRT: aid del
FFYEX W 0 3ol FAR 9 F Al FHTAT AT |

Action taken: Since the above information reveals commission of offence(s)
u/s as mentioned at Item No. 2.

@ Il FAEE) : 9fF IWEFT AGEN F 9T Todl § IO F
1 a0F A W. 2 H 3@ UM F Ted §.):

Y
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135

N.C.R.B (TsT.4}. 3.4

14. Signature / Thumb impression

15.

Attachment to item 7 of First Information Report (FUH THAT

(2)

3

4

Registered the case and took up the investigation (FhI0T gor foam ram
T I F @AC A ) /oo (A

Directed (Name of 1.0.) (ST 3O+ FT  Rank (9): IUTIIETH/

ATH): SOUMYA DEVI HAR e

No. (¥.): 231235370 to take up the Investigation (FV ST
I I H A & o fAder e =m) or (3)

Refused investigation due to (M9 & faw): or (& FROT
SR fRar )

Transferred to P.S. (YT=T): District (F5raT):

on point of jurisdiction (F HATUFR F FROT FFATTRA).

F.LR. read over to the complainant / informant, admitted to be correctly
recorded and a copy given to the complainant /informant, free of cost.

(ﬁ?mﬂla@amﬁﬁmquwwm,mﬁﬁg
w3 v Fd frgeE Nerasar w1 & )

R.O.A.C. (3.3 0.4Y).)

Signature of Officer in charge,
Police Station (¥TIT YT &

FEd1aY)
Name (dATH): AJAY KUMAR

of the complainant / informant MISHRA

(R ra®dl / gaaedr &
FEATRR /35 F1 fovermeT)

Rank (9€): SI (Sub-Inspector)
No. (".): 152034087

Date and time of dispatch to the court (37gTard H Uwor # =i 3y
aHag).
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136 N.C.R.B (U7, %32

Physical features, deformities and other details of the
suspect/accused: ( If known / seen )

(@feew / affrgea Fr aiife Rawaw, Rt sk
=g Ravor (Afg A / g@r )

S. Sex Date/ Build Heig Complexion Identification Mark(s)

No. (far) YearOf (gomae) Bt (qr) (TEa faeE)
(.. Birth (cms)
) (=R (F<
fafx / @
av) )
1 Z 3 4 S 6 7
1 AT 1994 .
qqF: JAal
Defor.mififas / Teeth Hair (1) Eye (ﬁ) Habit(s) Dress Habit
Pecullargles (E‘ft"f) (3MEA)  (s) (TE=ITaT)
(Rsfa=r /
fafrseam)

8 9 10 -1 12 13
L:.mguage/ Place of (FT TYUT) Others (37e4)
Dialect
(HTI/|YeAT)

Burn Leucoder Mole Scar Tattoo (&
Mark ma (FTEn)  (919) &
(9 §T  (TPEHAY B
&1 avg
e =)
14 15 16 g 18 19 20

These fields will be entered only if complainant/informant gives any one or more
particulars about the suspect/accused.

(TE &7 a2l gof fFT ST iy Remaasat /| gaarear aey [ AiRgTFd &
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ANNEXUREDS7 EESiTclitia (ﬁ@_m)

M/s Tara Enterprises EC letter No- EC23B001UP163081 File No. —764... hittps://mail.googte. com/mail/v/6/fsent/QgrcIHs ThiQGwR StsrpGINC ..
= ™ GCmall Q insent
&
Compose

1of1l

Starred
Snoozed
Sent
Drafts

More

t.abels

25

M/s Tara Enterprises EC letter No- EC231
Date of Issue EC 04/05/2023

Chandrajeet Kushwaha <tarachandraprises@gmail.com>
to tg035

Dear Sir please find attachment of Six Monthly £EC Compliance repo
area 10.00ha. located at Khand No. 06, Village — Maghiyari, Bham .
2023 to March 2024

2 Attachments - Scanned by Gmiail

ls 0.0.Cover ietter.... Lo final june mb.pdf

12/5/2024, 1:36 PM
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138 PRSP W,
( et o QE(F“-Z“‘)

To Date: 16/11/2024
The Regional MoEF&CC,

Ministry of Env., Forest and Climate Change

Kendriya Bhawan, 5th Floor, Sector "H" Aliganj,

Lucknow U.P — 226020.

Subject: Compliance of the stipulated Environmental Conditions/Safeguards in the Environmental
Clearance of “Ordinary Sand Mining Project from yamuna river bed’” having mine area 10.00ha. located
at Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil ~ Bara, District - Prayagraj, (U.P.). Compliance
Period April 2024 to September 2024,

»

Ref: Environment Clearance Identification No.- EC23B001UP163081 File No. -7648/7169 Date of Issue
EC 04/05/2023.

Dear Sir,

This has reference to the State Level Expert Environmenial impact Assessment Authority Uttar Pradesh
(U.P.). EC letter No- EC23B001UP163081 File No. -7648/7169 Date of Issue EC 04/05/2023vide
which we have been asked to subinit the Compliance with the specific and general conditions Compliance
Period: April 2024 to September 20624,

In view of above, we are approaching you by submitting a copy of the following information/ documents
for your kind perosal:

Point-wise comptiance of the stipulated environmental conditions/ safeguards.
Environmental monitoring report.

We fully assure you that we will comply with all conditions as specified in the Environment clearance
granted us.

Thanking you,
Yours Sincercly,

e ﬁx:-v\cl.ﬂo{}'e P_}
M/{s Tara Enterprises
Mr. Chandrajeet Kushwaha
{Proprictor}

Copy to:
I. The Regional Officer, MOEF, Lucknow, U.P,
2. The District Magistrate, Mining Division Prayagraj, U.P.
¢ Regional Officer, U.P. Pollution Control Board, Jhunsi Paryagraj U.P.
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M/S TARA ENTERPRISES Mr. Chandrajeet1(319aha S/O Sh. Mithai Lal Kushwaha
(Proprietor), File No.- 7648/7169, Project Name of Project- “Ordinary Sand Mining Project”
from Yamuna river bed.

Six Monthly EC Compliance Status Report for “ Ordinary Sand Mining
Project from yamuna river bed” having mine area 10.00ha. located at
Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District -
Prayagraj, (U.P.}

Project Proponent: M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/0 Sh. Mithai Lal Kushwaha

(Prop.)

R/O-: 51, R.K Puram, Havelia, Awas Vikas Jhunsi,
District- Prayagraj, U.P.

EC Leiter No.:
04/05/2023.

EC Ideatification No, - EC23B001UP163081 File No. — 7648/7169 Date of Issue EC -

Compliance Period: April 2024 to September 2024

S.No.

General Condition

Reply

This environmental clearance is subject to
allotment of mining lease in favour of project
Proponent by District Admigistration/Mining
Department.

Complied.

Forest clearance shall be taken by the proponent as
necessary under law.

Forest clearance not required.

Any change in mining area, Khasra numbers,
entailing capacity addition with change in process
and or mining technology, modernization and
scope of working shall again require prior
Environmental Clearance as per the provisions of
EIA Notification, 2006 {(as amended).

There is no change in mining
area Khasra no. , production
capacity, mining technology is
given in EC. (Annexure 2
attached).

Precise mining area will be jointly demarcated at
site by project proponent and officials of
Mining/Revenue department prior to starting of
mining operations. Such site plan, duly verified by
competent authority along-with copy of the
Environmental Clearance letter will be displayed
on a hoarding/board at the site. A copy of site plan
will also be submitted to SEIAA within a period of
02 months.

Complied & Precise mining area
is demarcated by the mining
department. (Sanyukta
Seemabaddh Aakhya attached
as Annexure 1,

Mining and loading shall be done onty within day
hours' time.

Mining activity carried out
during day hours.

No mining shall be carried out in the safety zone
of any bridge and/or embankment.

Complied.

It shall be ensured that standards related to

Air quality parameters and
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M/S TARA ENTERPRISES Mr. Chandrajeet1(4l@aha S/0 Sh. Mithai Lal Kushwaha
(Proprietor), File No.- 7648/7169, Project Name of Project- “Ordinary Sand Mining Project”
from Yamuna river bed.

ambient air quality/effluent as prescribed by the
Ministry of Environment & Forests are strictly
complied with, Water sprinklers and other dust
control majors should be applied to take-care of
dust generated during mining operation.

Sprinkling of water on haul roads to control dust
will be ensured by the project proponent.

effluents within the prescribed
norms as per MOEF. Water
sprinklers are used for dust
suppresser. (Air quality report
attached as Annexure 3).

All necessary statutory clearances shall be
obtained before start of mining operations. If this
condition is violated, the clearance shall be
automatically deemed to have been cancelled.

Complied.

Parking of vehicles should not be made on public
places.

Complied.

10.

No tree-felling will be done in the leased area,
except only with the permission of Forest
Department.

Yes

EL

No wildlife habitat will be infringed.

There is no wild- life in the lease
area.

12,

It shall be ensured that excavation of minor
mineral does not disturb or change the underlying
soil characteristics of the river bed /basin, where
mining is carried out.

No change in soil characteristics.

13.

It shall be ensured that mining operation of
SandMoram will not in any way disturb the,
velocity and flow pattern of the river water
significantly.

No change in river pattern.

14,

It shall be ensured that there is no fauna dependant
on the river bed or areas close to mining for its
nesting. A report on the same, vetted by the
competent authority shall be submitted to the RO,
PCB and SEIAA within 02 months.

No Fauna dependent.

LS.

Primary survey of flora and fauna shall be carried
out and data shall be submitted to the RO, PCB
and SEIAA within six months.

Compliance ( Flora & Fauna).

16.

Hydro-geological study shall be carried out by a
reputed organization/institute within six months
and establish that mining in the said area will not
adversely affect the ground water regime. The
report shall be submitted to the RO, PCB and
SEIAA within six months. In case adverse impact
1s observed /anticipated, mining shall not be
carried out.

No water extraction is done so it
is not required.

17.

Adequate protection against dust and other
environmental pollution due to mining shall be
made so that the habitations (if any) close by the
lease area are not adversely affected. The status of
implementation of measures taken shall be
reported to the RO, UPPCB and SEIAA and this

Adequate measures for dust
suppressor, Water sprinkler used
for dust suppressor.(Annexure 4
attached).
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M/S TARA ENTERPRISES Mr. Chandrajeet'kéhdiaha S/0 Sh. Mithai Lal Kushwaha
(Proprietor), File No.- 7648/7169, Project Name of Project- “Ordinary Sand Mining Project”
from Yamuna river bed.

activity should be completed before the start of
sand mining.

18.

Need-based assessment for the nearby villages
shall be conducted to study economic measures
which can help in improving the quality of life of
economically weaker section of society. Income
generating projects/tools such as development of
fodder farm, fruit bearing orchards, vocational
training etc. can form a part of such program me.
The project proponent shall provide separate
budget for community development activities and
income generating programmes.

CER budget has been allocated
for the betterment of the
village.(Annexure 5,6,7,8
attached).

19.

Green cover development shall be carried out
following CPCB guidelines including selection of
plant species and in consultation with the local
DFO/Horticulture Officer.

Complied.

20.

Separate stock piles shall be maintained for
excavated top soil should be utilized for green
cover/tree plantation.

Complied.

21.

Dispensary facilities for first-aid shall be provided
at site.

Yes, First aid attached as a
annexure?,

An Environmental Audit should be annually
carried out during the operational phase and
submitted to the SEIAA.

Complied.

23.

The District Mining Officer should quarterly
monitor compliance of the stipulated conditions.
The project proponent will extend full cooperation
to the District Mining Officer by furnishing the
requisite data/information/monitoring reports. In
case of any violations of stipulated conditions the
District Mining Officer will report to SEIAA.

Complied.

24,

The project proponent shall submit six monthly
reports on the status of compliance of the
stipulated environmental clearance conditions
including results of monitored data (both in hard
&soft copies) to the SEIAA, the District Officer
and the respective Regional Office of the State
Pollution Control Board by lst June and Ist
December every year,

Complied.

25.

A Copy of the clearance letter shall be sent by the
proponent to concerned Panchayat, zila Parisad/
Municipal Corporation and Urban Local Body.

Yes

26.

Transportation of materials shall be done by
covering the trucks/ tractors with tarpaulin or other
suitable mechanism to avoid fugitive emissions
and spillage of mineral/dust.

Complied.

2.

Waste water, from temporary habitation campus
be properly collected & treated before discharging
into water bodies the treated effluent should

No waste water is generated. The
mining is carried out during day
hours.( moveable toilets and
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M/S TARA ENTERPRISES Mr. Chandraject §éhigdiha S/0 Sh. Mithai Lal Kushwaha
(Proprietor), File No.- 7648/7168, Project Name of Project- “Ordinary Sand Mining Project”
from Yamuna river bed.

conform to the standards prescribed by
MoEF/CPCB.

water tankers are provided)

28.

Measures shall be taken for control of noise level
to the limits prescribed by CP.C. B

Noise parameter under the
norms. Noise report attached as
Annexure 9.

29.

Special Measures shall be adopted to protect the
nearby seftlements from the impacts of mining
activities. Maintenance of Village roads through
which transportation of minor minerals is to be
undertaken, shall be carried-out by the project
propenent regularly at his own expenses.

Complied.

30.

Measure for prevention & control of soil erosion
and management of silt shall be undertaken.
Protection of dumps against erosion, if any, shall
be carried-out with geo textile matting or other
suitable material.

Complied. CER

3L

Under corporate social responsibility a sum of 5%
of the total project cost or total income whichever
is higher is to be earmarked for total lease period.
Its budget is to be separately maintained. CER
component shall be prepared based on need of
local habitant. Income generating measures which
can help in upliftment of poor section of soctety,
consistent with the traditional skills of the people
shall be identified. The programmed can include
activities such as development of fodder farm,
fruit bearing orchards, free distribution of
smokeless Chula ete.

Comphied.

Possibility for adopting nearest three villages shall
be explored and details of civic amenities such as
roads, drinking water etc proposed to be provided
at the project proponent's expenses shall be
submitted within 02 months from the date of
issuance of Environment Clearance.

Complied.

33.

The funds earmarked for environmental protection
measures should be kept in separate account and
should not be diverted for other purpose. Year
wise expenditure should be reported to the
Ministry of Environment and Forests and its
Regional Office located at Lucknow, SEIAA, UP
and UPPCB.

Complied.

34,

Action plan with respect to suggestion
fimprovement and recommendations made and
agreed during Public Hearing shall be submitted to
the District mines Officer, concem Regional
Officer of UPPCB and SEIAA within 02 months.

Complied.

35,

Environmental clearance is subject to obtaining
clearance under the Wildlife (Protection) Act,
1972 from the competent authority, if applicable to

Not Required
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M/S TARA ENTERPRISES Mr, ChandrajcetiAhBaha $/0 Sh. Mithai Lal Kushwaha
(Proprietor), File No.-7648/7169, Project Name of Project- “Ordinary Sand Mining Project”
from Yamuna river bed.

this project.

36.

The proponent shall observe every 15 day for
nesting of any turtle in the area. Based on the
observations so made, if turtle nesting is observed,
necessary safeguard measures shall be taken in
consultation with the State Wildlife Department.
For the purpose, awareness shall be created
amongst the workers about the nesting sites so that
such sites, if any, are identified by the Workers
during operations of the mine for taking required
safeguard measures. In this regards the safety
notified zone should be left so that the
habitat/nesting area is undisturbed.

Complied.

3578

The project proponent shall undertake adequate
safeguard measures during extraction of river

bed material and ensure that due to this activity the
hydro geological regime of the surrounding

area shall not be affected.

No river water extraction is
done.

38.

The project proponent shatl obtain necessary prior
permission of the competent Authorities for
withdrawal of requisite quantity of water (surface
water and groundwater), required for the project.

No ground water withdrawal is
carried out.

39,

Appropriate mitigative measures shall be taken to
prevent poilution of the river in consultation with
the State Pollution Control Board. It shall be
ensured that there is no leakage of oil and grease
in the river from the vehicles used for
transportation.

Comptied.

40.

Vehicular emissions shall be kept under control
and regularly monitored. The vehicles carrying
the mineral shall not be overloaded.

PUC Vehicles are used for
transportation.

41,

Provision shall be made for the housing of
construction labour within the site with all
necessary infrastructure and facilities such as fuel
for cooking, mobile toilets, mobile STP, safe
drinking water, medical health care, créche etc.
{MOoEF circular Dated: 22-09-2008 regarding
stipulation of condition to improve the living
conditions of construction labor at site).

Mining will be carried out only
day hours.
Such facilities are not required.

42,

Personnel working in dusty areas should wear
protective respiratory devices and they should also
be provided with adequate training and
information on safety and health aspects.
Occupational health surveillance program of the
workers should be undertaken periodically to
observe any coniractions due to exposure to dust
and take corrective measures, if needed.

Complied.

43.

A copy of the clearance letter shall be sent by the
proponent to concerned Panchayat, Zila Parishad/

Complied.
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M/S TARA ENTERPRISES Mr. Chandrajeet I&A’Aha S/0 Sh. Mithai Lal Kushwaha
(Proprietor), File No.- 7648/7169, Project Name of Project- “Ordinary Sand Mining Project”
from Yamuna river bed.

Municipal Corporation, Urban Local Body and the
Local NGO, if any, from whom suggestions/
representations, if any, were received while
processing the proposal, The clearance letter shatl
also be put on the website of the Company by the
_proponent.

The environmental statement for each financial
year ending 3 1st March in Form-V as is mandated
to be submitted by the project proponent to the
concerned State Pollution Control Board as
prescribed under the Environment (Protection)
Rules, 1986, as amended subsequently, shall also
be put on the website of the company along with
the status of compliance of environmental
clearance conditions and shall also be sent to the
Regional Office of the Ministry of Environment
and Forests, Lucknow by e-mail.

Complied.

45.

The green cover development/tree plantation is to
be done in an area equivalent to 20% of the total
leased area either on river bank or along road side
(Avenue Plantation).

The green cover development
Tree plantation is done. (Green
belt attached as Annexure 6).

46.

Debris from the river bed will be collected and
stored at secured place and may be utilized for
strengthen the embankment.

Complied.

47,

Safety measures to be taken for the safety of the
people working at the mine lease area should be
given, which would also include measure for
treatment of bite of poisonous reptile/insect like
snake.

All the safety measures like
helmet, mask belt, boots ect.
have been provided.

48,

Periodical and Annual medical checkup of
workers as per Mines Act and they should be
covered under ESI as per rule.

Complied.

8.No.

Specific Conditions

Reply

1.

District Mining Officer shall ensure that if mineable
quantity mentioned in LOI is amended as per
replenishment study report the project proponent shall
seek amended/fresh EC.

Complied.

Directions/suggestions given during public hearing and
commitment made by the project proponent should be
strictly complied.

Complied

A certificate from Forest Department shall be obtained that
no forest land is involved in mining or as a route and if
forest land is involved the project proponent shall obtain
forest clearance and permission of Central and State
Government as per the provisions of Forest (conservation)
Act, 1980 and submit before the start of work,

Not required

The mining lease holders shall, after ceasing mining

Complied.
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operations, underfake re-grassing the mining area and any
other arca which may have been disturbed due to their
mining activitics and restore the land to a condition which
is fit for growth of fodder, flora fauna etc.

If the proposed project is situated in notified area of
ground water extraction, where creation of new wells for
ground water extraction is not allowed, requirement of
fresh water shall be met from alternate water sources other
than ground water or legally valid source and permission
from the competent authority shall be obtained to use it.

No ground water extracted.

Project Proponent should submit action plan for camrying
out plantation at least @1,000 plants /ha of lease area. In
this case, PP should prepare a plan, duly approved either
by Forest Department or Horticulture Department, for
planting at least 10,600 plants, etther on government land
or community land, within a periphery of 5 km from the
boundary of the lease area along with provision for
maintenance for 5 years. Survival of plants should not be
less than the survival rate notified by Uttar Pradesh Forest
Department otherwise it will be treated as violation of EC
condition.

Complied.

In consultation with District Environment Authority or an
authority nominated by concerned DM, Project Proponent
will prepare a conservation and management plan for the
and management of water bodies having a total surface
area of more than 140ha. Funds for the same will be kept
in a separate bank account and six-monthly
implementation status will be presented by the Project
Proponent before the nominated authority in the district.

Complied.

Department of Geology and Mines, Government of Uttar
Pradesh and / or concerned district administration, before
releasing the security deposit to Project Proponent will
ensuse that Project Proponent has fully complied with the
EC conditions. Non-compliance, if any, should be reported
to UPSPCB for appropriate legal action and recovery of
compensation.

Complied.

Any application for transfer of this EC, during its validity
period unless it is cancelled by a competent authority, has
to be necessarily accompanied with status of compliance
of EC conditions duly certified by IRO, MoEFCC, Gol,
Lucknow.

Complied.

Number of mining projects are coming up mn district.
Department of Geology & Mines, GoUP to carry out
regional EIA-EMP report including carrying capacity of
environmental components to assess the capacity to further
bear the poliution load for such areas within a period of 1
year and submit the same to SEIAA, UP for evaluation.

Complied.

1.

Department of Geology & Mines, GoUP in consultation
with UPSPCB will establish required number of

Complied.
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CAAQMS in district within a period of one year and
submit geo-referenced map of these stations along with
data. Details of existing CAAQMS, if any, be submitted
within a period of three months,

12.

Large number of mining projects are ongoing as well as
new mining leases are coming up in the district. A
reference be sent to DGM and MS, SPCB for preparing
mitigation plan for controlling air pollution in the district
especially in mining areas

Complied.

13.

If the air quality deteriorates due to mining, then District
Administration & Directorate of Mining should ensure that
mining be stopped immediately. Adequate measures be
taken for restoring air quality and mining should
commence only when air quality attains the prescribed
standards.

Complied.

14,

Directorate of Geology and Mining will ensure conduct of
replenishment  study from reputed institution for
subsequent years in compliance of Hon’ble NGT orders.
Based on replenishment study letter of intent (Lol) must
be revised (if required) by Directorate of Geolegy and
Mining.

Complied.

15.

NOC from Itrigation Department/ Concerning Authority
regarding river bed mining to be obtained before start of
mining activity.

Complied.

l6.

Project proponent has committed to plant 1000 pumber of
trees’/hectare. The project proponent/consultant if desires
may approach to concerned District Forest Authority to
plant 1000 trees’ha on 2 land available to the Forest
Department, The project proponent will deposit the
required amount for this entire plantation work (including
its maintenance and security) to the Forest Department.

Complied.

The project proponent shall install solar light in their site
office.

Solar light attached as a
Annexure 10,

18.

During the submission of 6 monthly compliance reports,
the project proponent should make sure that the
periodically taken site photographs should also be annexed
along with the compliance report.

Complied and attached.

15.

Preference should be given to indigenous local species as
per the consultation of the local district Forest Officer.

Complied.

20.

Link Road from the quarry site to the main road shall be
constructed as an all-weather road with blacktopping and
maintained by the project proponent.

Complied.

21,

Vehicular emissions should be kept under control and
regularly monitored. Suitable measures shall be taken for
proper maintenance of vehicles used in a quarry operation
and transportation.

PUC Vehicles are used for
fransportation.

23

The project proponent should explore the possibilities of
rainwater harvesting.

Complied.
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23,

Agreement/ Consent between project proponent and
competent authority/ landowner for haulage road from
lcase site to link road.

Complied.

24,

Latest technology (water sprinklers/ tankers) to be adopted
for mitigating dust at source points in lease arca and
haulage road during operational activity/vehicular
movement.

Complied.

25.

As per the proposed plan, plantation with area specific
plant species, number of plants to be planted and report of
green belt development to be submitted to the concerning
department.

Complied.

26.

Water requirement details along with source of water and
the permission/ agreement with the concerning authority/
water supplying agencies to be submitted.

27.

Submit the Hydrological study report of lease area that the
quantity given in Lol will be mined without affecting the
geo-hydrology of the River,

Proposed depth 1.78 m, the
maximum depth of mining will
not be more than 3.0 m or above
the ground water table whichever
comes first.

(Source:
http:/lcgwb.gov.in/Regions/GW-

year-Books/GWYB-2014-

15/GWYB%202014-15%20U. P pdy)

28.

Project proponent/Consultant should revise the CER/EMP
report as per MoEF guideline and submit the compliance
with detail expenditure and photograph at the time of
submission of certified compliance report as per EIA
notification.

The estimated cost of the project
is Rs. 63.73 Lac and provision of
Rs 1096 Lac (Capital +
Recurring Cost) has been kept
for the EMP. Also, a budget of
Rs.6.10 Lac has been earmarked
for the CER activity,

29.

The Environmental clearance will be co-terminus with the
mining lease period/mining plan whichever is less.

Complied.

30.

At the time of operation, project proponent will comply
with all the guidelines issued by Government of
India/State Govt./District Administration related to Covid-
19,

Complied.

3L

Environment management in according to environmental
status and impact of the project.

Complied.

k 2.3

During the school opening and closing time transportation
of minerals will be restricted.

Complied.

33.

Selection of plants for green belt should be on the basis of
pollution removal index. Project proponent should ensure
survival of tree saplings. Mortality should be replaced
from time to time.

Complied. Green belt attached
as Annexure 6,

34.

No mining activity should be carried out in-stream channel
as per SSMMG, 2016,

Complied.

35.

Pakka motorable haul road to be maintained by the project
proponént.

Complied.

36.

A separate Environmental Management Cell with suitable

Complied.
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qualified personnel shall be set-up under the control of a
Senior Executive, who will report directly to the Head of
the Organization,

B

Permission from the competent authority regarding
evacuation route should be taken.

Complied.

38.

One month monitoring report of the area for air quality,
water quality, Noise level. Bestdes flora & fauna shoutd be
examined twice a week and be submitted within 45 days
for a record.

Base line data attached as
Anmexure 11.

39.

Provision for cylinder to workers should be made for
cooking.

NO Provision of cooking under
mine site.

40.

The capacity of trucks/tractor for loading purpose will be
in tonaes as per Transport Department applicable norms
and standard fixed by the Government,

Under Limit

41.

Approach road kaccha is to be made motarable and tree
saplings to be planted on both sides of the road. Width of
the haul road shall be more than 6 meter.

Complied.

42,

Indigenous plants should be planted according to CPCB
guidelines and in consultation with lecal Divisional Forest
Officer.

Complied.

43,

The project proponent shall in 2 years conduct detailed
replenishment study duly authenticated by a QCI-NABET
accredited consultant, and the Disirict Mines Officer,

Complied.

a4,

Provision for two toilets and hand pumps should be made
at mining site.

Mobile toilets & water supply by
tank attached as Annexure 8,

45.

Drinking water for workers would be provided by tankers.

Drinking water for workers
would be provided by tankers

46.

Mining should be done by Bar scalping methods extraction
{typically 0.3 -0.6 m or 1 - 2 ft) as per sustainable sand
mining management guidelines 2016.

Complied.

47,

A buffer/safe zone shall be maintained from the habitation
as per mining guidelines.

Complied.

48.

Corporate Environmental Responstbility (CER) plan shall
be prepared by the project proponent and the details of the
various heads of expenditure to be submitted as per the
guidelines provided in the recent CER notification No. 22-
65/2017-1A.IIT dated 01/05/2018.

Complied.

49.

Health/Insurance card, Medical claim, regular health
check-up camps, facilities shall be provided to the
regular/temporary/Contractual or any base workers. Copy
of receipt shall be produced to the Directorate of
Environment along with the compliance report.

Complied.
First and health checkup
attached as Annexure 7

50.

Measure for conservation of water through rainwater
harvesting and cleaning and maintenance of natural
surface water bodies of the nearby areas may be
considered as one of the activity in CER.

CER Annexure attached.

51,

The excavated mining material should be carried and
fransported in such a way that no obstruction to the free

Complied.
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flow of water takes place. Suitable measuse should be
taken and details to be provided to concern Department.

ol

Submit annual replenishment report certified by an
authorized agency. In case the replenishment is lower than
the approved rate of production, then the mining activity /
production levels shall be decreased / stopped accordingly
till the replenishment is completed.

Complied.

53.

The project proponent shall ensure that if the project area
falls within the eco-sensitive zone of National park/
Sanctuary prior permission of statuary committee of
National board for wild life under the provision of
Wildlife (Protection) Act, 1972 shall be obtained before
commencement of work.

NO sensitive zone near mine site
within 10km sensitive zone,

54,

If in future this lease area becomes part of cluster of equal
to or more than 05 ha. then additional conditions based on
the EIA shall be imposed. The lease holder shall
mandatorily follow cluster conditions otherwise it will
amount to violation of E.C. conditions. If the certificate
related to cluster provided by the competent authority is
found false or incorrect then punitive actions as per law
shall be initiated against the authority issuing the cluster
certificate.

Complied.

55.

Project falling within 10 KM area of Wild Life Sanctuary
is to obtain a clearance from National Board Wild Life
(NBWL) even if the eco-sensitive zone is not earmarked.

Not required.

56.

To avoid ponding effect and adverse environmental
conditions for sand mining in area, progressive mining
should be done as per sustainable sand mining
management guidelines 2016.

Compliance, mining done
according to mining plan

57.

In case it has been found that the E.C. obtained by
providing incorrect information, submitting that the
distance between the two adjoining mines is greater than
500mt. and area is less than 05 ha, but factually the
distance is less than 500 mt and the mine is located in
cluster of area equal or more than 05 ha, the E.C issued
will stand revoked.

Mines reciustered.

58.

The project proponent shall in 2 years conduct detailed
replenishment study duly authenticated by a QCI-NABET
accredited consultant, and the District Mines Officer
which shall form the basis for midterm review of
conditions of Environmental Clearance.

Complied.

59.

The mining work will be open-cast and manual/semi
mechanized (subject to orders). Heavy machine such as
excavator, scooper etc. should not be employed for mining
purpose. No drilling/blasting should be involved at any
stage.

Complied.

60.

It shall be ensured that there shall be no mining of any
type within 03 m or 10% of the width which-ever is less,
shall be left on both the banks of precise area to contyol

Complied.
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and avoid erosion of river bank. The mining is confined to
extraction of sand/moram from the river bank only.

61.

The project proponent shall undertake adequate safeguard
measures during extraction of river bank material and
ensure that due to this activity the hydro-geological regime
of the surrounding area shall not be affected.

Complied.

62,

The project proponent shall adhere to mining in
conformity to plan submitted for the mine lease conditions
and the Rules prescribed in this regard clearly showing the
no work zone in the mine lease i.e. the distance from the
bank of river to be left un-worked (Non mining area),
distance from the bridges etc. It shall be ensured that no
mining shall be carried out during the monscon season.

Complied.

63.

The project proponent shall ensure that wherever
deployment of labour attracts the Mines Act, the provision
thereof shall be strictly followed.

Complied.

64.

The project proponent will provide personal protective
equipment (PPE) as required, also provid adequate training
and information on safety and health aspects. Periodical
medical examination of the workers engaged in the project
shall be carried out and records maintained. For the
purpose, schedule of health examination of the workers
should be drawn and followed accordingly.

Complied.

63.

The critical parameters such as PM10, PM2.5, SO2 and
NOx in the ambient air within the impact zone shall be
monitored periodically. Further, quality of discharged
water if any shall also be monitored [(TDS, DO, Ph, Fecal
Coliform and Total Suspended Solids (TSS)].

Air quality parameter report
attached as Annexure 3, 11.

66.

Effective safeguard measures, such as regular water
sprinkling shall be carried out in critical areas prone to air
pollution and having high levels of particulate matter such
as loading and unloading point and all transfer points.
Extensive water sprinkling shall be carried out on haul
Roads.

Complied.

67.

It should be ensured that the Ambient Air Quality
parameters conform to the norms prescribed by the Central
Pollution Contro! Board in this regard.

Air quality parameter report
attached as Annexure 3, 11.

63.

The extended mining scheme will be submitted by the
proponent before expiry of present mining plan.

Complied

69.

Four ambient air quality-monitoring stations should be
established in the core zone as well as in the buffer zone
for monitoring PM10, PM2.5, SO2 and NOx. Location of
the stations should be decided based on the meteorological
data, topographical features and environmentally and
ecologically sensitive targets and frequency of menitoring
should be undertaken in consuitation with the State
Poliution Control Board.

Air quality parameter report
attached as Annexure 3, 11.

70.

Common road for transportation of mineral is to be
maintained collectively. Total cost will be shared /worked

Complied
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out on the basis of lease area among users.

71.

Proponent will provide adequate sanitary facility in the
form of mobile toilets to the labours engaged for the
project work.

Mobile toilets wifl be provided
by project proponent. (attached
as Annexure 8)

72.

Solid waste material viz,, gutkha pouchs, plastic bags,
glasses etc. to be generated during project activity will be
separately storage in bins and managed as per Solid Waste
Management rules.

Complied, dustbins will be
providing on project site,
(attached as Annexure 8)

73,

Natural/customary paths used by villagers should not be
obstructed at any time by the activities proposed under the

project.

Complied.

74.

Digital processing of the entire lease area in the district
using remote sensing technique should be done regularly
once in three years for monitoring the change of river
course by Directorate of Geology and Mining, Govt. of
Uttar Pradesh. The record of such study to be maintained
and report be submitted to Integrated Regional Office,
MoEF&CC, Gol, Lucknow, SETIAA, U.P. and UPPCB.

Complied.

75.

The project authorities shall advertise at least in two local
newspapers widely circulated, one of which shall be in the
vernacular language of the locality concemed, within 7
days of the issue of the clearance letter informing that the
project has been accorded environmental clearance and a
copy of the clearance letter is available with the State
Pollution Control Board and aiso at web site of the SEIAA
at hitp://www.seiaaup.in and a copy of the same shall be
forwarded to the Integrated Regiona!l Office, MOEF&CC,
Gol, Lucknow, CPCB, State PCB.

Complied.

76.

The MoEF&CC/SEIAA or any other competent authority
may alter/modify the above conditions or stipulate any
further condition in the interest of environment protection.

Complied.

77.

Concealing factual data or submission of false/fabricated
data and failure to comply with any of the conditions
mentioned above may result in withdrawal of this
clearance and attract action under the provisions of
Environment (Protection) Act, 1986.

Complied.

78.

Any appeal against this environmental clearance shali lie
with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 11 of the
National Environment Appellate Authority Act, 1997.

Complied.

79.

Waste water from potable use be collected and reused for
sprinkling.

Complied. No waste water
generated.

80.

A width of not less than 50 meter or 10% width of river
can be restricted for mining activities from river bank. A
condition can be imposed that mining will be done from
river activities from river bank.

Complied.
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o Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), UTTAR PRADESH)

The Proprietor
M/S TARA ENTERPRISES
Plot no- 51,R.K Puram, Hawelia, Aawas Vikas,Jhunsi,Prayagrai 211019

ENVIRONMENTAL
CLEARANCE

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

: This is in reference to your application for Environmental Clearance (EC)
tn respect of project submitied to the SEIAA vide proposal number
SIA/UP/MIN/418783/2023 dated 18-Feb 2023: The particulars of the environmental
clearance granted to the project are as below, 3,

1. EC ldentification No. EC23B001UP163081
. File No. 7648-7169
3. Project Type New. .
4. Category B %
5. Project/Activity including 1(a)} Mining of minerals
Schedule No, e y
6. Name of Project “Ordinary Sand Mining Project’
7. Name of Company/Organization  M/S TARA ENTERPRISES
8. Location of Project UTTAR PRADESH
9. TOR Date N/A

The project details along with terms and conditions are appended herswith from page
no 2 onwards.

(e-signed)
Member Secretary
Pate: 04/05/2023 Member Secretary
SEIAA - (UTTAR PRADESH)

(Pro-Active and Responsive Facilitation by Interactive,
and Virtuous Environmental Single~-Window Hub)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B001UP 163081 Fite No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 1 of 11



7 State Level Environment @@2 Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.

Vineet Khand-1, Gomti Nagar, Lucknow- 226010
E-Mail- doeuplko@yahoo.com, seiaaup@yahoo.com
Phone no- 0522-2300541

Reference- MoEFCC Proposal no- SIA/UP/MIN/418783/2023 & SEIAA, U.P File no-7648/7169

Sub: Environmental Clearance for Ordinary Sand Mining Profect”, located at Yamuna River Bed,
Khand No.- 06, Village — Maghiyari, Bhambhor, Tehsil - Bara, District — Prayagraj, U.P., {Leased
Area: 10.0 ha.}, M/s Tara Enterprises.

Dear Sir,

This is with reference to your application / letter dated 01-07-2022, 04-08-2022, 18-02-2023,
24-03-2023 above mentioned subject. The matter was considered by 738th SEAC in meeting held on
27-03-2023 and 722" SEIAA in meeting held on 26-04-2023.

A presentation was made by the project proponent along with their consultant M/s
Geogreen Enviro House Pvt, Ltd to SEAC on 27-03-2023.

Project Details Informed by the Project Proponent and their Consultant

The project proponent, through the documents and presentation gave following details
about their project -

1. The environmental clearance is sought for “Ordinary Sand Mining Project”, located at Yamuna
River Bed, Khand No.- 06, Village — Maghiyari, Bhambhor, Tehsil ~ Bara, District — Prayagraj, U.P.,
{Leased Area: 10.0 ha.}), M/s Tara Enterprises.

2. The Terms of Reference in the matter were issued by SEIAA, U.P vide Letter No.
216/Parya/SEIAA/ 7169/2022, dated 12/10/2022.

3. The Public Hearing was organized on 08/02/2023. Final EIA Report was submitted by the Project
Proponent on 18/02/2023.

4. Salient features of the project as submitted by the project proponent:
1. | On Line Proposal No. SIA/UP/MIN/418783/2023

2. | File No. Allotted By SEIAA, UP 7648/7169

3. | Name Of Proponent M/s. Tara Enterprises

Mr.Chandrajeet Kushwaha S/0O Sh. Mithai Lal Kushwaha

4, | Full Correspondence Address Of | Rfo 51, R.K Puram, Havelia, Awas Vikas Jhunsi,

Proponent And Mobile Number District-Prayagraj, U.P

5. | Name Of Project Ordinary Sand Mining Project

6. | Project lLocation (Plot/Khasra/Gata | Yamuna River Bed, Khand No. 06, Village — Maghiyari,
No.) Bhambhor, Tehsil — Bara, District - Prayagraj, U.P.

7. | Name of River Yamuna River

8. | Name of Village Maghiyari, Bhambhor

9. | Tehsil Bara

10, District Prayagraj, U.P.

11.] Name Of Minor Mineral Sand

12| Sanctioned Lease Area 10.0 Ha.

13, Mineable Area 9.0 Ha

14| Max. & Min mRL Within Lease Area 72-76 mRL

15/ Pillar Coordinates (Verified By DMO} Boundary | Latitude (N) Longitude (E}
Point

EC identification No. - EC23B001UP163081  File No. - 7648-7169 Date of lssue EC - 04/05/2023 Page 2 0f 11
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O
O [25°20529'N [81°37.268'E
B 25°20.615'N | 81°37.188'E
C 25°20.625'N [ 81°37.486'C
D 25°20.710'N | 81°37.411'E
16| Total Geological Reserve 3,00,000 Cu.m
17| Mineable Reserve 1,60,000 Cu.m fyear
18| Total Proposed Production as per LOI | 1,60,000 Cu.m /year
19| Proposed Production 1,60,000 Cu.m fyear
20, Sanctioned Period Of Mine Lease 05 Years
21| Method of Mining Manual & Semi mechanized
22| Working Hours/Day 08 hrs max (Day Time)
23| No. of Workers 55
24, No. of Vehicles Maovement/Day 25 trucks once a day (To & Fro)
25, Type of Land Govt. Land /Non forest
26, Ultimate Depth of Mining 1.78 meter
27| Nearest Metalled Road From Site SH-95 -9.9Km, in North-West Direction from mine site.
28] Water Requirement 9.67 say 10KLD
29) Name of The QCI Accredited | GEOGREEN ENVIRO HOUSE PVT LTD
Consultant With QCI No. And Period | NABET/EIA/2124/RA0215
Of Validity Valid till Feb 24, 2024
304 Any Litigation Pending Against The | No
Project Or Land In Any Court.
31, Details Of 500m Cluster Map & | Cluster Certificate has been issued vide letter no.
Certificate Verified By Mining Officer | 988/Khanij/2022-23 Dated: 28/06/2022.
32.| Details Of Lease Area In Approved | 10.0 Ha.
DSR
33 Length And Breadth Of Haul Road 500.00 m X 6.00 m
34 No. of trees to be planted 10000 Saplings
5. The mining would be restricted to unsaturated zone only above the phreatic water table and will
not intersect the ground water table at any point of time.
6. This project does not attract any of the general conditions applicable on mining projects
specified in EJA Notification 14/09/2006.
7. The mining operation will not be carried out in safety zone of any bridge or embankment or in
eco-fragile zone such as habitat of any wild fauna.
8. There is no litigation pending in any court regarding this project.
9. The project proposal falls under category—1{a) of EIA Notification, 2006 (as amended}.

Based on the recommendations of the State Level Expert Appraisal Committee Meeting (SEAC)
held on 27-03-2023 the State Level Environment Impact Assessment Authority (SEIAA} in its Meeting
held 26-04-2023 and decided to grant the Environmental Clearance to the title project for collection
of 1,60,000 Cu.m fyear for lease area of 10 ha subject to effective implementation of the foliowing
General Conditions and specific conditions:-

General condition:
This environmental clearance is subject to allotment of mining lease in favour of project
proponent by District Administration/Mining Department.

Forest clearance shall be taken by the proponent as necessary under law.

Any change in mining area, khasra numbers, entailing capacity addition with change in process
and or mining technology, modernization and scope of working shall again require prior
Environmental Clearance as per the provisions of EIA Notification, 2006 (as amended).

1

EC Identification No. - EC23B001UP 163081
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10.

11.
12,

13.

14,

15.

16.

17.

18,

19.

20.

2
2

23,

Precise mining area will be jointly denﬂaégd at site by project proponent and officials of
Mining/Revenue department prior to starting of mining operations. Such site plan, duly verified
by competent authority along-with copy of the Environmental Clearance letter will be
displayed on a hoarding/board at the site. A copy of site plan will also be submitted to SEIAA
within a period of 02 months.

Mining and loading shall be done only within day hours’ time.

No mining shail be carried out in the safety zone of any bridge and/or embankment.

It shall be ensured that standards related to ambient air quality/effluent as prescribed by the
Ministry of Environment & Forests are strictly complied with. Water sprinklers and other dust
control majors should be applied to take-care of dust generated during mining operation,
Sprinkling of water on haul roads to control dust will be ensured by the project proponent.

All necessary statutory clearances shall be obtained before start of mining operations. If this
condition is violated, the clearance shall be automatically deemed to have been cancelled.
Parking of vehicles should not be made on public places.

No tree-felling will be done in the leased area, except only with the permission of Forest
Department.

No wildlife habitat will be infringed.

't shall be ensured that excavation of minor mineral does not disturb or change the underlying
soil characteristics of the river bed /basin, where mining is carried out.

It shall be ensured that mining operation of Sand/Moram will not in any way disturb the,
velocity and flow pattern of the river water significantly.

It shall be ensured that there is no fauna dependant on the river bed or areas close te mining
for its nesting. A report on the same, vetted by the competent authority shall be submitted to
the RO, PCB and SEIAA within 02 months.

Primary survey of flora and fauna shall be carried out and data shall be submitted to the RO,
PCB and SEIAA within six months.

Hydro-geological study shall be carried out by a reputed organization/institute within six
months and establish that mining in the said area will not adversely affect the ground water
regime. The report shall be submitted to the RO, PCB and SEIAA within six months, In case
adverse impact is observed /anticipated, mining shall not be carried out.

Adequate protection against dust and other environmental pollution due to mining shall be
made so that the habitations (if any) close by the lease area are not adversely affected. The
status of implementation of measures taken shaill be reported to the RO, UPPCB and SEIAA and
this activity should be completed before the start of sand mining,

Need-based assessment for the nearby villages shall be conducted to study economic
measures which can help in improving the quality of life of economically weaker section of
society. Income generating projects/tools such as development of fodder farm, fruit bearing
orchards, vocational training etc. can form a part of such program me. The project proponent
shall provide separate budget for community development activities and income generating
programmes. '

Green cover development shall be carried out folowing CPCB guidelines including selection of
plant species and in consultation with the local DFO/Horticulture Officer.

Separate stock piles shall be maintained for excavated top soil, if any, and the top soil should
be utilized for green cover/tree plantation.,

Dispensary facilities for first-aid shall be provided at site.

An Environmental Audit should be annually carried out during the operational phase and
submitted to the SEIAA,

The District Mining Officer should quarterly monitor compliance of the stipulated conditions.
The project proponent will extend full cooperation to the District Mining Officer by furnishing
the requisite data/information/monitoring reports. In case of any violations of stipulated
conditions the District Mining Officer will report to SEIAA.

EC Identification No. - EC23BC01UP162081  File No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 4 of 11
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24.

25.

26.

2

28.
29.

30.

31,

32,

33,

34.

38,

36,

37.

38.

The project proponent shall submit siq 6@1“{ reports on the status of compliance of the
stipulated environmental clearance conditions including resuits of monitored data (both in
hard & soft copies) to the SEIAA, the District Officer and the respective Regional Office of the
State Pollution Control Board by 1st June and 1st December every year,

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parisad/ Municipal Corporation and Urban Local Body.

Transportation of materials shall be done by covering the trucks / tractors with tarpaulin or
other suitable mechanism to avoid fugitive emissions and spillage of mineral/dust.

Waste water, from temporary habitation campus be properly collected & treated before
discharging into water bodies the treated effluent should conform to the standards prescribed
by MoEF/CPCB.

Measures shall be taken for control of noise level to the limits prescribed by C.P.C.B,

Special Measures shall be adopted to protect the nearby settlements from the impacts of
mining activities. Maintenance of Village roads through which transportation of minor minerals
is to be undertaken, shali be carried-out by the project proponent regularly at his own
expenses.

Measure for prevention & control of soil erosion and management of silt shall be undertaken.
Protection of dumps against erosion, if any, shall be carried-out with geo textile matting or
other suitable material,

Under corporate social responsibility a sum of 5% of the total project cost or total income
whichever is higher is to be earmarked for total lease period. Its budget is to be separately
maintained. CER component shall be prepared based on need of local habitant. Income
generating measures which can help in uplifiment of poor section of society, consistent with
the traditional skills of the people shall be identified. The programme can include activities
such as development of fodder farm, fruit bearing orchards, free distribution of smokeless
Chula etc.

Possibility for adopting nearest three villages shall be explored and details of civic amenities
such as roads, drinking water etc proposed to be provided at the project proponent’s expenses
shall be submitted within 02 months from the date of issuance of Environment Clearance.

The funds earmarked for environmental protection measures should be kept in separate
account and should not be diverted for other purpose. Year wise expenditure should be
reported to the Integrated Regional Office, MoEF&CC, Gol, Lucknow, SEIAA, U.P and UPPCB,
Action plan with respect to suggestion/improvement and recommendations made and agreed
during Public Hearing shall be submitted to the District mines Officer, concern Regional Officer
of UPPCB and SELAA within 02 months,

Environmental clearance is subject to obtaining clearance under the Wildlife (Protection) Act,
1972 from the competent authority, if applicable to this project.

The proponent shall observe every 15 day for nesting of any turtie in the area. Based on the
observations so made, if turtie nesting is observed, necessary safeguard measures shall be
taken in consultation with the State Wildlife Department. For the purpose, awareness shall be
created amongst the workers about the nesting sites so that such sites, if any, are identified by
the workers during operations of the mine for taking required safeguard measures. In this
regards the safety notified zone should be left so that the habitat/nesting area is undisturbed.
The project proponent shall undertake adequate safeguard measures during extraction of river
bed material and ensure that due to this activity the hydro geological regime of the
surrounding area shall not be affected.

The project proponent shall obtain necessary prior permission of the competent Authorities for
withdrawal of requisite quantity of water (surface water and groundwater), required for the
project.

EC Identification No, - EC23B001UP163081  File No. - 7648-7169  Date of Issue EC - 04/05/2023 Page 5 of 11
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39.

40.

4].

42,

43.

44,

45,

46.

47,

48.

Appropriate mitigative measures shall bq !64 to prevent pollution of the river in consultation
with the State Pollution Control Board. it shall be ensured that there is no leakage of oil and
grease in the river from the vehicles used for transportation.

Vehicular emissions shall be kept under control and regularly monitored. The vehicles carrying
the mineral shall not be overloaded.

Provision shall be made for the housing of construction labour within the site with all
necessary infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, safe
drinking water, medical health care, créche ete. (MoEF circular Dated : 22-09-2008 regarding
stipulation of condition to improve the living conditions of construction labour at site).
Personnel working in dusty areas should wear protective respiratory devices and they shouid
also be provided with adequate training and information on safety and health aspects.
Occupational heaith surveillance program of the workers should be undertaken periodically to
observe any contractions due to exposure to dust and take corrective measures, if needed.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parishad/ Municipal Corporation, Urban Local Body and the Local NGO, if any, from whom
suggestions/ representations, if any, were received while processing the proposal. The
clearance letter shall also be put on the website of the Company by the proponent.

The environmental statement for each financial year ending 31st March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Poliution Control
Board as prescribed under the Environment {Protection) Rules, 1986, as amended
subsequently, shail also be put on the website of the company along with the status of
compliance of environmental clearance conditions and shall also be sent to the Integrated
Regionat Office, MoEF&CC, Gol, Lucknow by e-mail.

The green cover development/tree plantation is to be done in an area equivalent to 20% of the
total leased area either on river bank or along road side (Avenue Plantation).

Debris from the river bed will be collected and stored at secured place and may be utilized for
strengthen the embankment.

Safety measures to be taken for the safety of the people working at the mine lease area should
be given, which would also include measure for treatment of bite of poisonous reptile/insect
like snake.

Periodical and Annual medical checkup of workers as per Mines Act and they should be
covered under ESI as per rule,

Specific Conditions:-

1.

District Mining Officer shall ensure that if mineable quantity mentioned in LOIl is amended as per
replenishment study report the project proponent shall seek amended/fresh EC.
Directions/suggestions given during public hearing and commitment made by the project
proponent should be strictly complied,

A certificate from Forest Department shall be obtained that no forest land is involved in mining
or as a route and if forest land is involved the project proponent shall obtain forest clearance and
permission of Central and State Government as per the provisions of Forest (conservation) Act,
1980 and submit before the start of work.

The mining lease holders shall, after ceasing mining operations, undertake re-grassing the mining
area and any other area which may have been disturbed due to their mining activities and
restore the land to a condition which is fit for growth of fodder, flora fauna etc.

If the proposed project is situated in notified area of ground water extraction, where creation of
new wells for ground water extraction is not allowed, requirement of fresh water shall be met
from alternate water sources other than ground water or legally valid source and permission
from the competent authority shall be obtained to use it.

EC Identification No. - EC23B001UP163081  File No. - 7648-7169 Date of Issue EC - 04/05/2023 Page 6 of 11
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6. Project Proponent should submit action aaﬁzcarrying out plantation at least @1,000 plants /
ha of lease area. in this case, PP should prepare a plan, duly approved either by Forest
Department or Horticulture Department, for planting at least 10,000 plants, either on
government land or community land, within a periphery of 5 km from the boundary of the lease
area along with provision for maintenance for 5 years. Survival of plants should not be less than
the survival rate notified by Uttar Pradesh Forest Department otherwise it will be treated as
violation of EC condition.

7. In consultation with District Environment Authority or an Authority nominated by concerned
DM, project propenent will prepared a conservation and management plan for rejuvenation and
management of water bodies having total surface area of more than 50 ha. Funds for the same
will be kept in a separate bank account and six monthly compliance status will be presented by
project proponent before the nominated authority in the District.

8. Department of Geology and Mines, Government of Uttar Pradesh and / or concerned district
administration, before releasing the security deposit to Project Proponent will ensure that
Project Proponent has fully complied with the EC conditions. Non-compliance, if any, should be
reported to UPSPCB for appropriate legal action and recovery of compensation.

9. Any application for transfer of this EC, during its validity period unless it is cancelled by a
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by IRO, MoEFCC, Gol, Lucknow,

10. Number of mining projects are coming up in district. Department of Geology & Mines, GoUP to
carry out regional EIA-EMP report including carrying capacity of environmental components to
assess the capacity to further bear the pollution load for such areas within a period of 1 year and
submit the same to SEJAA, UP for evaluation.

11. Department of Geology & Mines, GoUP in consultation with UPSPCB will establish required
number of CAAQMS in district within a period of one year and submit geo-referenced map of
these stations along with data. Details of existing CAAQMS, if any, be submitted within a period
of three months.

12. Large number of mining projects are ongoing as well as new mining leases are coming up in the
district. A reference be sent to DGM and MS, SPCB for preparing mitigation plan for controlling
air pollution in the district especially in mining areas.

13. If the air quality deteriorates due to mining, then District Administration & Directorate of Mining
should ensure that mining be stopped immediately. Adequate measures be taken for restoring
air quality and mining should commence only when air quality attains the prescribed standards.

14. Directorate of Geology and Mining will ensure conduct of replenishment study from reputed
institution for subsequent years in compliance of Hon’ble NGT orders. Based on replenishment
study letter of intent {Lol) must be revised (if required} by Directorate of Geology and Mining,

15. NOC from Irrigation Department/ Concerning Authority regarding river bed mining to be
obtained before start of mining activity.

16. Project proponent has committed to plant 1000 number of trees/hectare. The project
proponent/consultant if desires may approach to concerned District Forest Authority to plant
1000 trees/ha on a land available to the Forest Department. The project proponent will deposit
the required amount for this entire plantation work (including its maintenance and security) to
the Forest Department.

17. The project proponent shall install solar light in their site office.

18. During the submission of 6 monthly compliance reports, the project proponent should make sure
that the periodically taken site photographs should also be annexed along with the compliance
report,

19. Preference should be given to indigenous local species as per the consultation of the local district
Forest Officer.

20. Link Road from the quarry site to the main road shall be constructed as an all-weather road with
blacktopping and maintained by the project propenent,
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24,

25.

26.

27.

28,

25.
30.
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33.

34,
35
36.

37.
38.

39,
40,

41.
42.
43.
44,
45,
46.

a7,
48,

Vehicular emissions should be kept unda' 63ol and regularly monitored. Suitable measures
shall be taken for proper maintenance of vehicles used in a quarry operation and transportation.
The project proponent should explore the possibilities of rainwater harvesting.

Agreement/ Consent between project proponent and competent authority/ landowner for
haulage road from lease site to link road.

Latest technology (water sprinklers/ tankers) to be adopted for mitigating dust at source points
in lease area and haulage road during operationat activity/vehicular movement.

As per the proposed plan, plantation with area specific plant species, number of plants to be
planted and report of green belt development to be submitted to the concerning department
Water requirement details along with source of water and the permission/ agreement with the
concerning authority/ water supplying agencies to be submitted.

Submit the Hydrological study report of iease area that the quantity given in Lol will be mined
without affecting the geo-hydroiogy of the River.

Project proponent/Consultant should revise the CER/EMP report as per MoEF guideline and
submit the compliance with detail expenditure and photograph at the time of submission of
certified compliance report as per EIA notification

The Environmental clearance will be co-terminus with the mining lease period/mining plan
whichever is less,

At the time of operation, project proponent will comply with alt the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.

Environment management in according to environmental status and impact of the project.
During the school opening and closing time transportation of minerals will be restricted.
Selection of plants for green belt should be on the basis of pollution removal index. Project
proponent should ensure survival of tree saplings. Mortality should be replaced from time to
time.

No mining activity should be carried out in-stream channel as per SSMMG, 2016.

Pakkamotorable haul road to be maintained by the project proponent.

A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senior Executive, who will report directly to the Head of the Organization.
Permission from the competent authority regarding evacuation route should be taken.

One month monitoring report of the area for air quality, water quality, Noise level. Besides flora
& fauna should be examined twice a week and be submitted within 45 days for a record.
Provision for cylinder to workers should be made for cooking.

The capacity of trucks/tractor for loading purpose will be in tonnes as per Transport Department
applicable norms and standard fixed by the Government.

Approach road kaccha is to be made motarabie and tree saplings to be planted on both sides of
the road. Width of the haul road shall be more than 6 meter.

Indigenous plants should be planted according to CPCB guidelines and in consultation with local
Divisional Forest Officer,

The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer.

Provision for two toilets and hand pumps should be made at mining site.

Drinking water for workers would be provided by tankers.

Mining should be done by Bar scalping methods extraction (typically 0.3 -0.6 m or 1 - 2 ft} as per
sustainable sand mining management guidelines 2016.

A buffer/safe zone shall be maintained from the habitation as per mining guidelines.

Corporate Environmental Responsibility (CER) plan shall be prepared by the project proponent
and the details of the various heads of expenditure to be submitted as per the guidelines
provided in the recent CER natification No. 22-65/2017-1A.11) dated 01/05/2018,
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49. Health/Insurance card, Medical claim, reé].l64alth check-up camps, facilities shall be provided
to the regular/temporary/Contractual or any base workers. Copy of receipt shall be produced to
the Directorate of Environment along with the compliance report.

50. Measure for conservation of water through rainwater harvesting and cleaning and maintenance
of natural surface water bodies of the nearby areas may be considered as one of the activity in
CER.

51. The excavated mining material should be carried and transported in such a way that no
obstruction to the free flow of water takes place. Suitable measure should be taken and details
to be provided to concern Department.

52.Submit annual replenishment report certified by an authorized agency. In case the
replenishment is lower than the approved rate of production, then the mining activity /
production levels shall be decreased / stopped accordingly tilt the replenishment is completed.

53. The project proponent shall ensure that if the project area falls within the eco-sensitive zone of
National park/ Sanctuary prior permission of statuary committee of National board for wild life
under the provision of Wildlife (Protection) Act, 1972 shall be obtained before commencement
of work,

54.1f in future this lease area becomes part of cluster of equal to or more than 05 ha. then
additional conditions based on the EIA shall be imposed. The lease holder shall mandatorily
follow cluster conditions otherwise it will amount to violation of E.C. conditions. If the certificate
related to cluster provided by the competent authority is found false or incorrect then punitive
actions as per law shall be initiated against the authority issuing the cluster certificate.

55. Project falling within 10 KM area of Wild Life Sanctuary is to obtain a ciearance from National
Board Wild Life (NBWL) even if the eco-sensitive zone is not earmarked.

56.To avoid ponding effect and adverse environmental conditions for sand mining in area,
progressive mining should be done as per sustainable sand mining management guidelines 2016.

57.In case it has been found that the E.C. obtained by providing incorrect information, submitting
that the distance between the two adjoining mines is greater than 500mt. and area is less than
0S ha, but factually the distance is less than 500 mt and the mine is located in cluster of area
equal or more than 05 ha, the E.Cissued will stand revoked.

58. The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCi-NABET accredited consultant, and the District Mines Officer which shall form the basis
for midterm review of conditions of Environmental Clearance.

59. The mining work will be open-cast and manual/semi mechanized (subject to orders). Heavy
machine such as excavator, scooper et¢. should not be employed for mining purpose. No
drilling/blasting should be involved at any stage.

60. it shall be ensured that there shall be no mining of any type within 03 m or 10% of the width
which-ever is less, shall be left on both the banks of precise area to control and avoid erosion of
river bank. The mining is confined to extraction of sand/moram from the river bank only.

61. The project proponent shall undertake adequate safeguard measures during extraction of river
bank material and ensure that due to this activity the hydro-geological regime of the surrounding
area shall not be affected.

62. The project proponent shall adhere to mining in conformity to plan submitted for the mine lease
conditions and the Rules prescribed in this regard clearly showing the no work zone in the mine
lease i.e. the distance from the bank of river to be left un-worked (Non mining area), distance
from the bridges etc. It shall be ensured that no mining shali be carried out during the monsoon
season.

63. The project proponent shall ensure that wherever deployment of labour attracts the Mines Act,
the provision thereof shall be strictly followed.

64. The project proponent wil! provide personal protective equipment (PPE) as required, also provid
adequate training and information on safety and health aspects. Periodical medical examination
of the workers engaged in the project shall be carried out and records maintained. For the
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purpose, schedule of health examinatﬂr%the workers should be drawn and followed
accordingly.

65. The critical parameters such as PM10, PM2.5, SO2 and NOx in the ambient air within the impact
zone shall be monitored periodically. Further, quality of discharged water if any shall also be
monitored [(TDS, DO, pH, Fecal Coliform and Total Suspended Solids (TSS)].

66. Effective safeguard measures, such as regular water sprinkling shall be carried out in critical
areas prone to air pollution and having high levels of particulate matter such as loading and
unloading point and all transfer points. Extensive water sprinkling shall be carried out on haul
roads.

67. It should be ensured that the Ambient Air Quality parameters conform to the norms prescribed
by the Central Pollution Control Board in this regard.

68. The extended mining scheme will be submitted by the proponent before expiry of present
mining plan.

63. Four ambient air quality-monitoring stations should be established in the core zone as well as in
the buffer zone for monitoring PM10, PM2.5, SO2 and NOx. Location of the stations should be
decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in consultation
with the State Pollution Control Board.

70. Common road for transportation of mineral is to be maintained collectively. Total cost will be
shared/worked out on the basis of lease area among users.

71. Proponent will provide adequate sanitary facility in the form of mobile toilets to the labours
engaged for the project work.

72. Solid waste material viz,, gutkha pouchs, plastic bags, glasses etc. to be generated during project
activity will be separately storage in bins and managed as per Solid Waste Management rules.

73. Natural/customary paths used by villagers should not be obstructed at any time by the activities
proposed under the project.

74. Digital processing of the entire lease area in the district using remote sensing technique should
be done regularly once in three years for monitoring the change of river course by Directorate of
Geology and Mining, Govt. of Uttar Pradesh, The record of such study to be maintained and
report be submitted to Integrated Regional Office, MGEF&CC, Gol, Lucknow, SEIAA, U.P. and
UPPCB.

75. The project authorities shall advertise at least in two local newspapers widely circulated, one of
which shall be in the vernacular language of the locality concerned, within 7 days of the issue of
the clearance letter informing that the project has been accorded environmental clearance and a
copy of the clearance letter is available with the State Pollution Control Board and also at web
site of the SEIAA at http://www.seiaaup.in and a copy of the same shall be forwarded to the
Integrated Regional Office, MoEF&CC, Gol, Lucknow, CPCB, State PCB.

76. The MoEF&CC/SEIAA or any other competent authority may alter/modify the above conditions
or stipulate any further condition in the interest of environment protection.

77. Concealing factual data or submission of false/fabricated data and failure to comply with any of
the conditions mentioned above may result in withdrawal of this clearance and attract action
under the provisions of Environment {Protection) Act, 1986.

78. Any appeal against this environmental clearance shall lie with the National Green Tribunal, if
preferred, within a period of 30 days as prescribed under Section 11 of the National Environment
Appellate Authority Act, 1997.

79. Waste water from potable use be collected and reused for sprinkling.

80. A width of not less than 50 meter or 10% width of river can be restricted for mining activities
from river bank. A condition can be imposed that mining will be done from river activities from
river bank.
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You shall also ensure that the propoqe% is not a part of any no-development zone as
required/prescribed/identified under law. In case of violation, this permission shall automatically
deem to be cancelled. Also, in the event of any dispute on ownership or land use of the proposed
site, this clearance shall automatically deem to be cancelled.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

The above stipulated conditions will be enforced inter-alia, under the provisions of the Water
(Prevention & Contro! of Pollution} Act, 1974, the Air (Prevention & Controt of Pollution) Act, 1981,
the Environment {Protection) Act, 1986 and the Public Liability insurance Act, 1991 along-with their
amendments and rules made there under and also any other orders passed by the Hon'ble Courts of
Law relating to the subject matter.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance.
The SEIAA/MOEF reserves the right to revoke the environmental clearance, if conditions stipulated
are not implemented to the satisfaction of SEIAA/MOEF. SEIAA may impose additional
environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Gazette
Notification No. $.0. 1533(E} dated 14/09/2006, as amended and send regular compliance reports to
the authority as prescribed in the aforesaid notification.

Copy, through email, for information and necessary action to -

1. Additional Chief Secretary, Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh, Lucknow (email - psforest2015@gmail.com}

2. Joint Secretary, Ministry of Environment, Forest and Climate Change, Government of India,
3rd Floor, Prithvi-Block, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi-110003
(email — sudheer.ch@gov.in}

3. Deputy Director General of Forests (C), Integ rated Regional Office, Ministry of Environment,
Forest and Climate Change, Kendriya Bhawan, 5th Floor, Sector “H”, Aliganj, Lucknow -~
226020 (email - rocz.lko-mef@nic.in)

4. District Magistrate, Prayagraj.

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow-226010 (email - ms@uppcb.com)

6. Copy to Web Master for uploading on PARIVESH Portal.

7. Copy for Guard File.

(Ajay Kumar Sharma)
Member Secretary, SEIAA

Signature ot Verified
Digitally signed mber
Secretary

Member Secrelﬂ
Date: 5/4/2023 743:24 PM
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Production chart

Khand No. 06 (Majhiyari, Bhabhaur) Prayagraj

St Month Cubic Meter
No,
i Dec-23 12915
‘2 Jan-24 16828
3 Feb-24 25314
- March-24 31342
5 Apr-24 17720
6 May-24 23476
'}; jun-24 32300
Total Production: - © 1,59,895/-
Summa ubic Meter
Total Purchase Qty (Nov-23 to Oct-24):- 1, 60,000 m3
Total Production:- 1,59,895 m3
Balance Qty:- 105 m3
Chron dnagut
(Chondxoga  kushuobo)
B )
M/¢ Taxo Bwebuny)
Address - PLOT NO. 51 R.K. PURAM HAVELIYA AWAS VIKAS, PRAYAGRAJ U.P. 211019

Email Id
Contact - 9415670663
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Laboratory : C 1120, Viraj Khand. Germi Nagar Liscknow - 226010 (U.P |
Phone : +91 8415215163, 9161202020 Emait gecgreen.t@gmail com iy
Website : www.geogreen.in

TEST REPORT

Sample Code No.: GTL-AA-744/B Report No.: AAQ-17082024-744/B Issue Date: 17/08/2024

Preject name ~ Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
Format no, GTL/SF/55

dd RN
Certi. No. TC-13355

Sample plan / Procedure No.: | GTL-P-16 Environment Condition : Weather Clear
Condition of the Sample: Ok Sample Drawn by: GTL Team
Average Flow Rate of SPM 1.2 Average Flow Rate of 0.5
(o’/min ): Gases (Ipm):
Sample Drawn on 12.08.2024- Sample Received : 14,08.2024
13.08.2024
Sample Quantity: 30 ml Analysis Duration: 14.08.2024—
17.08.2024
Sampling Location: On Project Site Ambicnt Temperature : 38°C
Issue To M/s Tara Enterprises
M. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha

Sampling Instruments Used: Respirable Dust Sampler with Gaseous Attachment,

Results

S.No | Parameter | Units | Results Test Method used Limit as per Environment
(Protection) Act
I PMjyg pg/m’ | 942 IS - 5182 (Part 23) 100 pg/m’
2 PM, 5 pg/m’ | 456 Volume-1 CPCB 60 pg/m’
3. SO, pg/m’ 14.3 IS — 5182 (PART-2) 80 pug/m’
4 NO, ug/m’ 28.6 IS -~ 5182 (PART-6) 80 pg/m’
NOTE:

1. The resuits given above are related to the tested sample, for various parameters, as observed at the time of
sampling, The customer asked for the above tests only.

2. This test report will not be used for any publicity/ legal purpose.

3. The test samples will be disposed off after 15 days from the date of issue of test report, unless untif
specified by the customer.,

Prepared by . Review by Fo

QAR 2 %
s %’ &z Dre YijaylKuman Mishra
By Quality Mahager
{Authorized Signatory)
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M/S TARA ENTERPRISES Mr. Chandrajeet1(7sllvaha S/0 Sh. Mithai Lal Kushwaha
(Proprietor), File No.-7648/7169, Name of Project-Ordinary Sand Mining Project from
Yamuna river bed.

Corporate Environment Responsibility Budget
ki & Q Unit Cost | Total Cost
. No. ctivity uantity
(Rs.) (Rs.)
Provision of 2 Computers in Each Primary
School in village 1- Munirpur 2-Sewadha,
L. 8 25000 250000
3-Amiha Tarhar, 4-Lalapur, Tchsil-Bara,
Dhstrict-Prayagraj, U.P
Solar Lamp 1n village Panchayat Bhawan
2, and Primary School tn 1- Jagdishpur, 2- 4 25000 120000
Tatargan)
Provision of Toilets in village Panchayat
Bhawan |- Munirpur 2-Sewadha, 3-Amilia
3 = ) 4 50060 240000
Tarhar, 4-Lalapur, Tehsti-Bara, District-
Prayagra), U.P
Instatlation of Hand pump(Bharat Marka) in
4 ' A 1 110000
village Panchayat Bhawan i Munmrpur
Total 6,10,000
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Registration No:RMEE2107837

Dr. M.S. BagHelL

RISHNA HOSP(TaL

8' TRAU M A CEN TER M.B.B.S, M.S$, Orthopaedics

SPECIALIST IN - TRAUMA SURGERY .
ILIZAROV TECHNIQUE

JOINT REPLACEMENT ARTHOPLASTY

SPINE SURGERY, POLIO SURGERY

Bone & Joint Diseases,
Orthopedics Surgery Specialist
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GEO GREE Bo ORATORY

Laberatory : C 1/20. Viraj Khand. Gomti Nagar Lucknow - 226010 (U.P)
Phone : +91 8415215163. 9161202020 Emal : gecgreen i @gmait.com iRy
Website : www.geogreen.in Certi. No. TC.13356

TEST REPORT
{Ambient Noise)

Project name - Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village - Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
Format no. GTL/SF/56

Sample Code No. GTL/NQ/722/A Report No, NQI17082024-722/A
Environment Condition | Weather Clear Issue Date 17/08/2024
Sample Drawn by GTL Team Condition of the Ok
Sample
Sample Drawn on 12.08.2024- Nature of Sample Noise Quality
13.08.2024 ’
Sampling Location On Project Site Ambient Temperature | 38°C
Issue To M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha
AMBIENT NOISE RESULT
Day Night
Noise Location L mu L i L L qu L Min Ley
On Project Site 733 57.0 65.1 55.2 40.8 48.3
Ambient Noise Standard
Area Code | Category of Area Limitin dB (A) Leg
Day Time Night Time
A Industrial Area : 75 70
B Commercial Area 65 55
C Residential Area 55 45
D Silence Zone 50 40
NOTE:
i. The results given above are reluted 10 the tested sample, for various parameters, as obsérved at the time of saipling.
The custamer asked for the above tesis only.
2. This test report will not be vsed for any publicity/ legal purpose.
3. The test samples will be disposed off afler 15 days froin the date of issue of test report, unless unti) specified by the
customer.
Prepared by Review by For Geo 1 % >
WQWA é/ Dr. Vijay Kumart Mishra
'Quality Manager

(Authorized Signatory)
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GEO

GREEN TESTING LABORATORY

AR A itsieibd EAC
NABL ACCREDITED LABORATORY xSy
Laboratory : C 1/20, Viraj Khand. Gomij Nagar Lucknow - 226010 (U.P) R

Phone : +01 8415215163, 9161202020 Email geogreen U@gmait.com 7 “‘:T’"f

Website : www.geogreen,in Certi No. TC-13356

TEST REPORT

mbicng Ai

Sample Code No.: GTL-AA-744/B Report No.: AAQ-17082024-744/B Issue Date: 17/08/2024

Project name - Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at

Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U P)
Format no. GTL/SF/55
Sample plan / Procedure No.: GTL-P-16 Environment Condition Weather Clear
Condition of the Sample: Ok Sample Drawn by: GTL Team
Average Flow Rate of SPM 1.2 Average Flow Rate of 0.5
(m’/min.): Gases (Ipm):
Sample Drawn on 12.08.2024- Sample Received : 14.08.2024
13.08.2024
Sample Quantity: 30 ml Analysis Duration: 14.08.2024—
17.08.2024
Sampling Location; On Project Site Ambient Temperature ; 38°C
Issue To M/s Tara Enterprises
Mr, Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha

Sampling Instruments Used: Respirable Dust Sampler with Gaseous Attachment,

Results
S.No | Parameter | Units | Results Test Method used Limit as per Environment
(Protection) Act
1 PM,, pg/m’ 94,2 IS - 5182 (Part 23) 100 pg/m’
2 PM, pg/m' | 456 Volume-1 CPCB 60 pg/m’
3 SO, pg/m’ 14.3 IS - 5182 (PART-2) 80 pg/m’
4 NO, pg/m’ | 286 IS - 5182 (PART-6) 80 pg/m’
NOTE:
1. The results given above are related to the tested sanple, for various parameters, as observed at the time of
sampling. The customer asked for the above tests only.
2. This test report will not be used for any publicity/ legal purpose.
3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until
specified by the customer,
T RT IR
Prepared by : Review by Fo J en.1¢ Wry
i ) £
Qlrtii? =& DI WijyKuimas Mishra
%l Quality Mahager
\%uth.orizizd&;'n'gnatory)
% g
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GEOGREEN TESTING LABORATORY

NABL ACCREDITED L ABORATORY

Laberatory : C 1/20, Viraj Khand, Gomii Nagar Lucknow - 226010 (U.P)
Phone : +91 9415215163, 9161202020 Emait : geogreen ti@gmail.com
Website : www.geogreen.in

Certl No TC*13355

TEST REPORT
(Ambient Noise)

Project name — Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village -~ Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
Format no. GTL/SF/56

Sample Code No. GTL/NQ/722/A Report No, NQ17082024-722/A
Environment Condition | Weather Clear Issue Date 17/08/2024
Sample Drawn by GTL Team Condition of the Ok
Sample
Sample Drawn on 12.08.2024- Nature of Sample Noise Quality
13.08.2024 ¢
Sampling Location On Project Site Ambient Temperature |38°C
Issue To M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/o0 Sh. Mithai Lal Kushwaha
AMBIENT NOISE RESULT
Day Night
Noise Location L oy L Min L. | P L s |
On Project Site 73.3 57.0 65.1 552 40.8 48.3
Ambient Noise Standard
Area Code | Cafegory of Area Limit in dB {(A) Leq
Day Time Night Time
A Industrial Area 75 70
B Commercial Arca 65 55
C Residential Area 55 45
D Silence Zone 50 40
NOTE:
1. The results given above are reluied to the tested sample, for various parameters, as observed at the time of sampling.
The customer asked for the above tosiz only.
2. This test report will not be used for any publicity/ legal purpose.
3. The tesl samsples will be disposed off afler 15 days from the date of issue of test report, unless until specified by the

cusfomer.

Review by

g

Prepared by

oo

. ) ljathiilla;? Mishra
_ Quality Manager
{Authorized Signatory)
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GEOGREEN TESTING2LABORATORY

NABL ACCREDITED LABORATORY

Laboratory : C 1/20. Viraj Khand, Comii Nagar Lucknow - 226010 (U.P))
Phone : +91 9415215163, $161202020 Email : geagreen.ti@gmail.com
Website : www.geogreen.in

foor
£/ s

Certi, No. TC-13356

TEST REPORT
(Seil)

Project name - M/s Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at Khand No. 06,

Village — Maghiyari, Bhainbhor, Tebsil — Bara, District - Prayagraj, (U.P.)

Report 60.8Q17082024-391/B Format no. GTL/SF/51
Sample No. GTL/SQ/391/B

Date of Sampling 13.08.2024

Date of Receipt 14.08.2024
Sample Description Soil
Sample Condition OK
Start Date of Analysis 14.08.2024

End Date of Analysis 14.08.2024

Date of Reporting 17.08.2024
Sampling Location On Project Site
Sample Collected by GTL Team

Environmental Condition at Lab Temp. 25 + 2 °C Hamidity 50 + 10 %
Ref. of Sampling Procedure No. GTL-P-16

Name & Address of the Customer M/s Tara Enterprises

Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha

S, No. Parameter Units Value Protocol
1. pH - 8.99 ISO-10390
2. Electric Conductivity ps/em 308.8 [SO-11265
3. Organic Matter % 1.52 1S-2720 P-02
4. Moisture Content % 4.81 1S-2720 P-20
5. Available Phosphorus Kg/Ha 10.5 ISO-11263
6. Potassium Kg/Ha 128 IS- 9497
b TOC % 2.62 Manual of soil
8. Calcium Me/100g 13.1 . 18-2720P-23
A Water Holding Capacity % 28.1 IS-14765
10. | Sulphate mg/kg 0.42 1S-2720 P-27
Prepared by, Review by For Gedg m}lﬁwﬁ%&,’
{ 5 =V D
el P! Py Rifmar Mishra
, Quahty Managér /
(&\gﬁzcmg‘gq‘;&ry)
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GEOGREEN TESTINGLABORATORY

NABL ACCREDITED LABORATORY
Laboratory : C 1/20. Viraj Khand, Gomli Nagar Lucknow - 226010 (UP) o
Phone : +91 9415215163, 9161202020 Email : geogreen.tl@gmail.com 7

Website : www.geogreen.in Certi h;o. TC-13356

TEST REPORT

(Water)

Project name — M/s Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village — Maghiyart, Bhambhor, Tehsil - Bara, District - Prayagraj, (U.P.)
Format no. GTL/SF/50

Sample Code No. GTL/WS/4076/A Report No. WS17082024-4076/A
Sample Code Given By | None Issue Date 17.08.2024
Client
Sample Drawn by GTL Team Condition of the Sample Sealed
Sample Drawn on 13.08.2024 Nature of Sample Ground Water
Sample Received on 14.08.2024 Test Duration 14.08.2024— 17.08.2024
Sampling Location On Project Site Sample Quantity 2.0 liter
Client’s Name & M/s Tara Enterprises
Address M. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha
S. No. Parameter Tested Units Result Desirable Maximum
Limits Permissible Test Protocol
Limits
(1S 10500:2012)
Second revision
1 pH Value - 6.99 6.5—8.5 | No Relaxation APHA 4500- H+,B
2 Turbidity NTU 0.5 1.00 5.0 APHA 21308
3 Electrical Conductivity ps/cm 466.8 - - APHA 2510B
4 Total Dissolve Solid mg/L 282.0 500 2000 APHA 2540
5 Total hardness as CaCO, mg/L 212.0 200.0 600.0 APHA 2340-A
6 Calciumn as Ca mg/L 56.11 75 200.0 APHA 3500-Ca B
7 Magnesium ag Mg mg/L 17.42 30 100 APHA 3500 B
8 Alkalinity as CaCO; mg/L 256.0 200.0 600.0 APHA 2320B
9 Chlorides as CL~ mg/L 15.99 2500 1000.0 APHA 4500 CI'B
10 | lron as Fe mg/L Nil 0.3 No Relaxation APHA 3500 Fe B
11 Fluoride as F~ _mg/L 0.33 1.0 1.5 APHA 4500F" D
12| Chromium as Cr* _mg/L 0.003 0.05 | No Relaxation IS 3025( P-52)

NOTE:
. The results given above ate reluied to the tesled swiple, for varivus parametess, as ohserved at the time of sampling. The custinner

asked for the abuve lests only.
2. Theiest swoples witl be dispocd off aller 15 days fivin the datc of issug of test veport, unless until specified by the custuner,

Prepared by

‘ xr‘[“estmg %
Qs £

Reip by
By ¢ ay Kum; i Mishra
. .. Quality Manager
(Autharized Signatory)
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GEOGREEN TESTEXG LABORATORY

ANISO 9001:2015, OHSAS : 2007 Certified Laborato

Laboratory C 1/20, Virai Khand, Gomti Nagar Lucknow - 226010 (U.P)
Phone : +91 9415215183 9161202020 Email : geogreen. t@gmail.com
Website : www.geogreen.in

TEST REPORT

{Water)

Project name — M/s Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil - Bara, District - Prayagraj, (U.P.)

Format no. GTL/SF/50

Sample Code No. GTL/WS/4076/M | Report No. WS17082024-4076/M
Sample Code Given By | None Issue Date 17.08.2024
Client
Sample Drawn by GTL Team Condition of the Sample Sealed
Sample Drawn on 13.08.2024 Nature of Sample Ground Water
Sample Received on 14,08.2024 Test Duration 14.08.2024— 17.08.2024
Sampling Location On Project Site Sample Quantity 2.0 liter
Client’s Name & My/s Tara Enterprises
Address Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha
S. No. | Parameter Tested Units Result Desirable Maximum
Limits Permissible Test Protocol
Limits
(IS 10500:2012)
Second revision
1 Mercury as Hg mg/L BDL 0.001 No Relaxation | IS 3025( P-48)
2 Arsenic as As mg/L BDL 0.01 0.05 1S 3025( P-37)
3 Total Coliform MPN/100ml Absent - - IS: 1622
4 Faecal Coliform MPN/100ml Absent - - 1S: 1622

Statement of conformity: The submitted sample conforms to Indian standard (10500:2012)/ 24rd EDITION APHA

2022parameters at sr. no.} to 16, Applying decision rule based on guard band with 95% confidence level.

NOTE:

i.  The resulls given above are relaled fo the Wsted sumple, for various parameters, a5 observed at the time of sampling. The cuslomer

2
L

axked for the above lests anly.

Prepared by
)

Qe

This test report will nit be vsed for any publivity/ legal purpose.
The test sanples wilk be dispicd off afler 15 days from the dale of issue of test report, unless until spevilied by the customer.

Review by

&

n\{‘jahgy Manage’r
(Authonze _El;ﬂ tory)
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ANNEXURE-X

GEOGREEN TESTIN®1ABORATORY )

£
NABL ACCREDITED LABORATORY: & \u
Laboratory : C 1/20, Viraj Khand, Gomti Nagar Lucknow - 226010 (U.P.) N
Phone : +91 8415215163, 9161202020 Email : geogreen.ti@gmail.com
Website : www.geogreen.in Certi. No. TC-13356
AMBIENT AIR TEST REPORT

Sample Code No.: GTL-AA-667/A  Report No.: AAQ-27032024-667/A Issue Date: 27/03/2024

Project name — Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village - Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
' Format no. GTL/SF/55

Sample plan / Procedure No.: | GTL-P-16 Environment Condition : Weather Clear
Condition of the Sample: Ok Sample Drawn by: GTL Team
Average Flow Rate of SPM 12 Average Flow Rate of 0.5
(m*/min.): Gases (Ipm):
Sample Drawn on 22.03.2024- Sample Received : 23.03.2024
23.03.2024
Sample Quantity: 30 ml Analysis Duration: 23.03.2024-
27.03.2024
Sampling Location: On Project Site Ambient Temperature : 28°C
Issue To M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha

Sampling Instruments Used: Respirable Dust Sampler with Gaseous Attachment.

Results
S.No | Parameter | Units | Results Test Method used Limit as per Environment
{Protection) Act
1. PM,¢ pg/m’ 90.4 IS — 5182 (Part 23) 100 pg/m’
2. PM, 5 pg/m3 442 Volume-1 CPCB 60 ;.Lg/m3
3 SO, ug/m’ 15.1 IS — 5182 (PART-2) - 80 pug/m’
4. NO, pg/m’ | 27.8 IS — 5182 (PART-6) 80 pg/m’

NOTE:
1. The results given above are related to the tested sample, for various parameters, as observed at the time of
sampling. The customer asked for the above tests only.
2. This test report will not be used for any publicity/ legal purpose.
3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until
specified by the customer.

Chedke e
For Ge -W Bry
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GEOGREEN TESTING®S ABORATORY

Laboratory : C 1/20, Viraj Khand, Gomti Nagar Lucknow - 226010 (U.P.}
Phone : +91 9415215163, 9161202020 Email : geogreen.ti@gmail.com
Website : www.geogreen.in

NOISE TEST REPORT

Certi. No. TC-13356

Project name — Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at Khand No. 06,
Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)

Format no. GTL/SE/56

Sample Code No. GTL/NQ/626/A Report No. NQ27032024-626/A
Environment Condition | Weather Clear Issue Date 27/03/2024
Sample Drawn by GTL Team Condition of the Ok
Sample
Sample Drawn on 22.03.2024- Nature of Sample Noise Quality
23.03.2024
Sampling Location On Project Site Ambient Temperature 28°'C
Client’s Name & Address | M/s Tara Enterprises
Mr, Chandrajeet Kushwaha S/0 Sh. Mithai Lal Kushwaha

AMBIENT NOISE RESULT
Day Night
Noise Location L i L Min Leq L TEx | Min Leq
On Project Site 71.1 55.0 63.5 57.8 41.2 495
Ambient Noise Standard
Area Code | Category of Area Limit in dB (A) Leq
Day Time Night Time
A Industrial Area 75 70
B Commercial Area 65 55
C Residential Area 55 45
D Silence Zone 50 40
NOTE:
1.

The cusiomer asked for the above tests only.

Lad oy

customer.

c%mﬁy“

This test report will nat be used for any publicity/ legal purpose,
The test samples will be disposad off after 15 days from the date of issue of test report, unless until specifted by the

(Auehqi_

ol -
jay

gm

The results given above are related to the tested sample, for various parameters, as observed at the time of sampling.

ratory

r Mishra

hatory)

171



GEOGREEN TESTINGLABORATORY

NABL ACCREDITED LABORATORY

Laboratory : C 1/20, Viraj Khand, Gomti Nagar Lucknow - 226010 (U.P.)
Phone : +91 9415215163, 9161202020 Email : geogreen.ti@gmail.com
Website : www.geogreen.in Certi, No. TC-13356

SOIL TEST REPORT

Project name - Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at Khand No. 06,
Viilage — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)

Report no.85Q27032024-372/A Format no. GTL/SF/51

Sample No. : GTL/SQ/372/A

Name & Address of the Customer 4 M/s Tara Enterprises

Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha

Date of Sampling H 23.03.2024

Date of Receipt g 23.03.2024

Sample Description g Soil

Sample Condition 3 OK

Start Date of Analysis 3 23.03.2024

End Date of Analysis : 27.03.2024

Date of Reporting 3 27.03.2024

Sampling Location g On Project Site

Sample Collected by g GTL Team

Environmental Condition at Lab 3 Temp. 25 + 2 °C Humidity 50 £ 10 %

Ref. of Sampling Procedure No. 4 GTL-P-16

S. No. Parameter Units Value Protocol
1. pH - 8.64 1SO-10390
2 Electric Conductivity ps/cm 2N | ISO-11265
3. QOrganic Matter % 33 1S-2720 P-02
4. Moisture Content Yo 3.34 IS- 2720 P-20
S. Available Phosphorus Kg/Ha 13.1 ISO-11263
6. Potassium Kg/Ha 137 IS- 9497
Vet iy, % % &.73 Manual of soil
8. Calcium Me/100g 15.6 1S§-2720 P-23
9. Water Holding Capacity Yo 272 1S-14765
10, Sulphate mg/kg (.55 1S-2720 P-27

Clecked by
g "Fes‘n
/"“""-u. £
%] mar Mishra
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GEOGREEN TESTINt®Y ABORATORY

NABL ACCREDITED LABORATORY

Laboratory : C 1/20, Viraj Khand, Gomti Nagar Lucknow - 226010 (U.P.)
Phone : +91 9415215163, 9161202020 Email : geogreen. ti@amail.com
Website : www.geogreen.in Certi. No. TC-13356

WATER TEST REPORT

Project name — Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at Khand No.
06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.}
Format no. GTL/SF/S0

Sample Code No. GTL/WS/3558/A Report No. WS27032024-3358/A

Sample Code Given By Client | None Issue Date 2740372024

Sample Drawn by GTL Team Condition of the Sample | Secaled

Sample Drawn on 23.03.2024 Nature of Sample Ground Water

Sample Received on 23.03.2024 Test Duration 23.03.2024 --27.03.2024

Sampling Location On Project Site Client’s Name & M/s Tara Enterprises

Sample Quantity 2.0 liter Address Mr. Chandrajeet Kushwaha S/0 Sh.

Mithai Lal Kushwaha
S. No. Parameter Tested Units Result | Desirable | Maximum
Limits Permissible Test Protocol
Limits
(18 10500:2012)
Second revision
1 pH Value - 7.39 6.5—8.5 | No Relaxation APHA 4500- H+,B
2 Turbidity NTU 1.4 1,00 5.0 APHA 2130B
3 Electrical Conductivity ps/cm 707.6 - - APHA 2510B
4 Total Dissolve Solid mg/L 358.8 500 2000 APHA 2540
5 Total hardness as CaCQ5 mg/L 308.0 200.0 600.0 APHA 2340-A
6 Calcivm as Ca mg/L 84.96 ] 200.0 APHA 3500-CaB
7 Magnesium as Mg mg/L 23.22 30 100 APHA 3500 B
8 Alkalinity as CaCQ;4 mg/L 336.0 200.0 600.0 APHA 2320 B
9 Chlorides as CL~ mg/L 24.99 250.0 1000.0 APHA 4500 CI'B
10 Iron as Fe mg/L 0.1 0.3 No Relaxation APHA 3500 Fe B
11 Fluoride as F~ mg/L 0.45 1.0 1.5 APHA 4500 F D
12 Mercury as Hg mg/L BDL 0.001 No Relaxation IS 3025( P-48)
13 Arsenic as As mg/L BDL 0.01 0.05 IS 3023( P-37)
14 Chromium as Cr®" mg/L 0,001 - 0.05 No Relaxation IS 3025( P-52)
NOTE:

1.  The results given above are related to the tested sample, for various parameters, as observed at the time of sampling. The cuslomer
asked for the above tests only,
2. The test samples will be disposed off after 15 days from the date of issue of est report, unless until specified by the customer,
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GEOGREEN TESTING LABORATORY

D LABORATORY

Laboratory : C‘U20Viraj Khand, Gomti Nagar Lucknow - 226010 (U.P)
Phone : +91 9415215163, 9161202020 Email : geogreen. ti@gmail.com

Website : www.geogreen.in

Certf No. TC- 13356

TEST REPORT

{Ambient Ajr)

Sample Code No.: GTL-AA-744/B  Report No.: AAQ-17082024-744/B Issue Date: 17/08/2024

Project name — Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at

Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
Format no. GTL/SF/55

Sample plan / Procedure No.: [ GTL-P-16 Environment Condition : Weather Clear
Coudition of the Sample: Ok Sample Drawn by: GTL Team
Average Flow Rate of SPM 1.2 Average Flow Rate of 0.5
(m*/min.): Gases (Ipm):
Sample Drawn on 12.08.2024- Sample Received : 14.08.2024
13.08.2024
Sample Quantity: 30 ml Analysis Duration: 14.08.2024-
17.08.2024
Sampling Location: On Project Site Ambient Temperature : 38°C
Issue To M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/o Sh. Mithat Lal Kushwaha

Sampling Instruments Used: Respirable Dust Sampler with Gaseous Attachment.

Results
S.No | Parameter | Units | Resalts Test Method used Limit as per Environment
(Protection) Act

i PM;o pg/m’ 94.2 IS — 5182 (Part 23) 100 pg/m’

2 PMa pg/m’ | 45.6 Volume-1 CPCB 60 pg/m’

3. SO, ng/m’ 14.3 IS — 5182 (PART-2) 80 pg/m’

4 NO, pg/m’ | 28.6 IS — 5182 (PART-6) 80 ng/m’
NOTE:

1. The results given ahove are related to the tested sample, for various parameters, as observed at the time of
satpling. The customer asked for the above tests only.

2. This test report will not be used for any publicity/ legal purpose.

3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until
specified by the customer.

Review by
£ Qf ;‘;T ;
.é/ { &/Dr {eijayiKuman Mishra
i{%‘ “Quality Manager
\)' lth_QI’.l-Z@d Sagnatory)
\m _/"
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GEOGREEN TESTING LABORATORY ;55

Laboratory : C 1/20, Viraj Khand, Gmnwagr Lucknow - 226010 (U.P) b
Phone : +91 9415215163, 9161202020 Email : geogreen.ti@gmail.com P
Website : www.geogreen.in Certi. No. TC-13356

TEST REPORT
(Ambient Noise)}

Project name — Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
Format no. GTL/SF/56

Sample Code No, GTL/NQ/T22/A Report No. NQI7082024-722/A
Environment Condition | Weather Clear Issue Date 17/08/2024
Sample Drawn by GTL Team Condition of the Ok
Sample
Sample Drawn on 12.08.2024- Nature of Sample Noise Quality
13.08.2024 :
Sampling Location On Project Site Ambient Temperature | 38°C
Issue To M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha
AMBIENT NOISE RESULT
Day Night
Noise Location | (Pl L #in Leq L nax L wmia L.,
On Project Site 73.3 57.0 65.1 55.2 40.8 48.3
Ambient Noise Standard
Area Code | Category of Area b Limit in dB (A) Leq
Day Time Night Time
A Industrial Area 75 70
B Commeicial Area 65 55
C Residential Area 55 45
D Silence Zone 50 40
NOTE:
1. The results given above are related to the tested sample, for various parameters, as observed at the time of sampling.

The customer asked for the above testz only.

2. This test report will not be vsed for any publicity/ legal purpose.
3. The test samples will be disposed off afier 15 days from the date of issue of test report, unless until specified by the
customer.

Review by 5

é/ Dr. 3 'I {iay Kumar Mlshra
Q_uahty Manager

(Authorized Signatory)
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GEOGREEN TESTING LABORATORY s,

=D LABORATORY

Laboratory : C 1/20, Viraj Khand, Gomti Nagar Lucknow - 226010 (U.P.) “t‘: =Y
Phone : +91 8415215163, 9181232020 Email : geogreen tl@gmail.com f}“"‘ﬁ"‘l
Website : www.geogreen.in Certi. No. TC-13356
TEST REPORT
(Sail)

Project name - M/s Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at Khand No. 06,
Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)

Report no.80Q17082024-391/B Format no. GTL/SF/51
Sample No. 3 GTL/SQ/391/B
Daie of Sampling ; 13.08.2024
Date of Receipt : 14,08,2024
Sample Description 2 Soil
Sample Condition : OK
Start Date of Analysis 3 14.08.2024
End Date of Analysis ; 14.08.2024
Date of Reporting : 17.08.2024
Sampling Location 3 On Project Site
Sample Collected by 2 GTL Teatn
Environmental Condition at Lab 3 Temp. 25 + 2 °C Humidity 50 + 10 %
Ref. of Sampling Procedure No, 4 GTL-P-16
Name & Address of the Customer : | M/s Tara Enterprises
Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha

S. No. Parameter Units Value Protocol
1. pH - 8.99 [SO-10390
2, Flectric Conductivity ps/em 308.8 [5O-11265
3. Organic Matter % 1.52 I8-2720 P-02
4, Moisture Content % 4.81 [S- 2720 P-20
5. Available Phosphorus Kg/Ha 10.5 ISO-11263
6. Potassium Kg/Ha 128 IS- 9497
7. TCC % 2.62 Manual of soil
8. Calcium Me/100g 13.1 - IS-2720 P-23
9. Water Holding Capacity % 28.1 [S-14765
10. Sulphate mg/kg 0.42 18-2720 P-27

pe
Prepared by,‘ Review by For Gao/g' : I'R'}G'r\ls b %‘-’1
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GEOGREEN TESTING LABORATORY

Laboratory ; C 1!20 V:ra; Khand. Gomtl Nagar Luckncu 226010 (U.P) ;ﬁ""‘?
Phone : +91 84152156163, 9161202020 Email : geogreen. ticddgmail.com Fraa 4l
Website : www.geogreen.in Certi. No, TC-13356
TEST REPORT
{Water)

Project name — M/s Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)
Format no. GTL/SF/50

Sample Code No. GTL/WS/4076/A Report No. WS17082024-4076/A
Sample Code Given By | None Issue Date 17.08.2024
Client
Sample Drawn by GTL Team Condition of the Sample Sealed
Sample Drawn on 13.08.2024 Nature of Sample Ground Water
Sample Received on 14.08.2024 Test Duration 14.08.2024- 17.08.2024
Sampling Location On Project Site Sample Quantity 2.0 liter
Client’s Name & M/s Tara Enterprises
Address | Mr. Chandraject Kushwaha S/o Sh. Mithai Lal Kushwaha
S. No. Parameter Tested Units Result Desirable Maximum
Limits Permissible Test Protocol
Limits
(IS 10500:2012)
Second revision
1 pH Value - 6.99 6.5 - 8.5 | No Relaxation APHA 4500- H+,B
2 Turbidity NTU 0.5 1.00 5.0 APHA 2130 B
3 Elecirical Conductivity ps/cm 466.8 - - APHA 2510B
4 Total Dissolve Solid mg/L 282.0 560 2000 APHA 2540
5 Total hardness as CaCO; mg/L 212.0 200.0 600.0 APHA 2340-A
6 Calcium as Ca - mg/lL 56.11 75 200.0 APHA 3500-Ca B
7 Magnesium as Mg mg/L 17.42 30 100 APHA 3500 B
8 Alkalinity as CaCO; mg/L 256.0 200.0 600.0 APHA 2320 B
9 Chlorides as CL.” mg/L. 15.99 250.0 1000.0 - APHA 4500 CI'B
10 | Iron as Fe mg/L Nil 0.3 No Relaxation APHA 3500 Fe B
11 Fluoride as F~ mg/L 0.33 1.0 1.5 APHA 4500 F D
12 Chromium as Cr*" mg/L 0.003 0.05 No Relaxation IS 3025( P-52)
NOTE:

1. The results given above are related to the tested saniple, for various parameters, as observed at the time of sampling. The cusiomer
asked for the above lesis cmiy.

2. The test samples will be disposed off afier 15 days from the date of issue of test repart, unless until specified by the customer,

Prepared by Revs’ew by For Geogig H%@tmgk}mg%
;%; v Br. V ay Kumaz:Mishra
<. Quality Manager
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GEOGREEN TESTING LABORATORY

Laboratory C1!20 \hra- Khand omn Nagar Lucknow 226010(U P)
Phone : +91 9415215183, 9161202020 Email : geogreen. i@gmail.com

Webhsite :

WWW.geogrean.in

TEST REPORT

(Water)

Project name — M/s Ordinary Sand Mining Project from Yamuna river bed area 10.00ha. located at
Khand No. 06, Village — Maghiyari, Bhambhor, Tehsil — Bara, District - Prayagraj, (U.P.)

Format no. GTL/SE/50

Sample Code No. GTL/WS/4076/M | Report No. WS17082024-4076/M
Sample Code Given By | None Issue Date 17.08.2024
Client
Sample Drawn by GTL Team Condition of the Sample Sealed
Sample Drawn on 13.08.2024 Nature of Sample Ground Water
Sample Received on 14.08.2024 Test Duration 14.08.2024- 17.08.2024
Sampling Location On Project Site Sample Quantity 2.0 liter
Client’s Name & M/s Tara Enterprises
Address Mr. Chandrajeet Kushwaha S/o Sh. Mithai Lal Kushwaha
8. No. | Parameter Tested Units Result Desirable Maximum
Limits Permissible Test Protocol
Limits
(IS 10500:2012)
Second revision
1 Mercury as Hg mg/L BDL 0.001 No Relaxation | IS 3025( P-48)
2 Arsenic as As mg/L BDL 0.01 0.05 IS 3025( P-37)
3 Total Coliform MPN/100ml Absent - - IS: 1622
4 Faecal Coliform MPN/100ml Absent - - IS: 1622

Statement of conformity: The submitted sample conforms to Indian standard (10500:2012)/ 24rd EDITION APHA

2022parameters at sr. no.l to 16, Applying decision rule based on guard band with 95% confidence level.

NOTE:

1. Theresulls given above ae related to the tesled sample, For various parameters, as observed at the time of sampling. The customer

asked for the above te<ts only.
2. This test report will nat be used for any pubiicity/ legal purpose,
3. The est samples will be disposed off afier 15 days from the date of issue of test report, unless until specified by the customer.

Prepared by Review by For Ge
Qe ¥ o -
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